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LOK SABHA
Monday, 17th February, 1958.

The Lok Sabha met at Eleren of the
Clock.

Mr. SPEAKER 1n the Chair}
ORAL ANSWERS TO QUESTIONS

Indian Council of Agricultural
Research

Shri V. C Shukla:
*183. < Shri Radha Raman:
 Shri Hecda:

Wil the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Governing Body of
the Indian Council of Agricultural
Research have recommended to the
Government of India raising of cess
levied on the export of certain agri-
cultural commoditics;

(b) if so, the proposed increase and
the names of commodities on which
cess is proposed to be levied; and

(c) the Government’s decision re
gardmg those recommendations?

The Minister of Cooperation (Dr,
P. 8. Deshmukh): (a) and (b). The
Governing Body of the Indian Coun-
cil of Agricultural Research at its
meeting held on the 27th December,
1957 has recommended that the cess
levied under the A. P, Cess Act of
1940 on Bones, Bristles, Butter,
Cereals other than Rice and Wheat,
Drugs, Fibre for brushes, Fish, Fruits,
Ghee, Pulses, Seeds, Skins-raw,
Spices, Hides raw, Manures, Oilcakes,
Tobacco unmanufactured, Vegetables,
Wheat; Wheat Flour and Wool raw
should be increased from the present
half per cent to 1 per cent ad-valo-
rem.
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(c) The matter is under the consi-
deration of the Government of India.

Shri V. C. Shukla: May I know by
what time the Government expect to
finalise its decision over the matter?

Dr. P. S. Deshmukh: I am not in a
position to state the time. It is rather
an intricate matter and we have to
take many factors into account. We
will see if we can expedite it.

Shri V. C. Shukla: After the recom-
mendations of the IC.A.R. are imple-
mented, may I know how much addi-
tional revenue it will fetch for the
Government and for what purpose
that revenue will be utilised?

Dr. P. S. Deshmukh: All the reve-
nue m the hands of the IL.CAR. is
utilised for research purposes, except
a small portion which is also used for
educational purposes. So far as addi-
tional revenue is concerned, the likeli-
hoad 15 as at present it will be prob-
ably doubled. It will go up to about
Rs. 80 lakhs per year.

Shri Kasliwal: What are the consi-
derations which have weighed with
the 1C.AR. in making this recom-
mendation?

Dr, P. S. Deshmukh: The reason is
many of our very useful and import-
ant scnemes are not being implement-
ed by the State Governments, because
they have not got the matching
grants. The intention of the I.C.A.R.
is that we should be in a position to
pay 100 per cent of the expenditure
on important research schemes.

Shri Heda: May I know whether it
was made clear to the I.C.AR. that
the Central Food and Agriculture
Ministry would not be able to meet
the added expenditure that is needed
for the research?
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Dr. P, 8. Deshmukh: If we work on
100 per cent basis, it is clear that the
LC.AR. would not be able to pay for
it.

Road Bridge on National Highway
No. 31

+
Shri Barman:
*184. { Shri 8. C. Samanta:

'LShri Subodh Hasda:

Will the Minister of Tramsport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1162 on the 3rd September,
1957 and state what steps have been
taken so far to reconstruct the perma-
nent budge over the Siltorsa and
Chartorsa rivers?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The Government
of West Bengal have been asked to
carry out detailed surveys of the entire
area and thcen to examine the flooding
aspect of the river. A final decision
on the construction and the designing
of the bridge will be taken after the
result of surveys is known.

Shri Barman: May I know whether
the question of a bridge over the river
Torsa had been taken up by the Poona
Research Institute and if so, what is
the outcome of that research?

Shri Raj Bahadur: So far as I know
I do not think this matter was refer-
red to the Poona Research Institute.
This is a matter of local survey by the
engineers and surveyors of the West
Bengal Government.

Shri Barman: Has the Ministry of
Transport and Communications taken
note of the observation made by the
Stabilisation Committee that if any
bridge has to be built on the river
Torsa, protection bunds on both sides
of Torsa have to be built right up
from the foot hills and if so whether
this national highway alignment is
still trying to cross over the Torsa
without taking note of that recom-
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mendation or is it going to have an
alignment that will avoid Torsa and
join it from Phalakatla to Cooch-
Behar?

Shri Raj Bahadur: I believe that
various opinions expressed by various
experts have been taken due note of.
But the intensive current, the volume
of silt and sediment that it brings and
the ever-changing course of Torsa
make it an extremely difficult engi-
neering problem so far as the planning
of bridges is concerned. As far back
as 19851, a plan was finalised on the
basis of surveys for a single bridge
five miles down the various branches
of the river where they unite. But
when everything was ready, and when
we were going 1o start the work it
was suddenly obscrved that year that
the river had changed its course in
1953 and the entire plan had to be
abandoned. So it is a difficult task
that the surveyors, designers and the
engincers have to face.

Shri Barman: Is it a fact that after
this experience in 1851, the Railway
Ministry is trying to survey the same
arca which was abandoned a few
years 2go? Will it now be advisable to
expedite the task of bridging over this
river or have the national highway
avoiding the Torsa and joining the
town of Cooch-Behar from Phalakatla?

An Hon. Member: For ten years this
investigation is going on....

Mr. Speaker: The question seems to
be longer than the length of the bridge
itself.

Shri Barman:
reply.

It follows from the

Shri P. G. Sen: What about the
bridge on National Highway No. 31 of
Dingra Ghat across the Mahananda?
The survey work was long being done.
May I know whether it is being im-
plemented now?

Shri Raj Bahadur: I require separate
notice for a separate bridge.
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River Valley Projects in West Bengal

+
+1gs, J Shri Barman:
7\ Shri 8. C. Samanta:

Will the Minister of Irrigation and
Power be pleased to state:

(a) names of River Valley Projects
in West Bengal finally selected for ex-
clusion from the originally approved
Second Five Year Plan due to prun-
ing of the Plan;

(b) the estimated expenditure of
each; and

(c) the names of such projects in
other States pruned for similar
reasons?

The Minister of Irrigation and
Power (Shri S. K. Patil): (a) No Pro-
ject approved for the Second Five
Year Plan, has so far bcen selected
for exclusion from the Plan.

(b) and (c). Do not arise.

Shri Barman: From the newspapers
it appears that the Kasai projcect and
Pharakha barrage are being consider-
ed. Is it a fact that recently Dr.
Ghose has been to Calcutta to discuss
this matler and if so, what is the re-
sult of the talk? s it possible that
these two things may be taken up at
an early date?

Shri S. K, Patil: There is no refer-
ence to the Pharakha project. It was
not part of the Five Year Plan. So far
as Kasai project is concerned, it is
there no doubt. As the question was
whether any project was excluded, the
answer is that no project has been
excluded.

Shri Jaipal Singh: As in the matter
of reorganisation of States, the catch-
ment area of the Kasai was unfairly
consigned to West Bengal and that
project is not going to be implemented
in a hurry, may I know whether the
Government would reconsider that
decision and consider consigning it
back to Bihar?

Shri 8. K. Patil: Surely we shall
consider that suggestion for action; I
shall get it examined.
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Shri B. S, Murthy: May I know
whether the answer given by the hon.
Minister will apply only to West Ben-
gal or to all the other States?

Shri S. K. Patil: It is only confined
to West Bengal and does not apply to
other States.

Air India International

*186. Shri Gajendra Prasad Sinha:
Will the Minister of Transport and
Communications be pleased to state
whether Air India International has
decided to make a traffic halt at
JAKARTA on its Bombay [Sydney
service?

The Minister of State in the Ministry
of Transport and Communications
(Shri Humayun Kabir): Yes, Sir. A
halt has been introduced with effect
from the 3rd January, 1958.

Shri Gajendra Prasad Sinha: May I
know whether effective passenger and
freight traffic has made it justifiable
to make a traffic halt at Jakarta?

Shri Humayun Kabir: The halt has
been  introduced only from 3rd
January, 1958, and this has been a pe-
riod of extraordinarily heavy traffic
in that area. I could not give any
answer to this question until this has
been in force for at least six months.

Shri Jaipal Singh: Is it because the
Government of Indonesia have refus-
ed to permit KLM to continue their
services that this halt has been made
possible?

Shri Hymayun Kabir: That is a
question which should be addressed to
the Government of Indonesia. I can
only say that the Government of
Indonesia agreed that the Air-India
International should have a stop
there.

Shri Tangamani: In view of the in-
creased traffic between Sydney and
Madras, may I know whether this
weekly Bombay-Sydney service will
be converted into bi-weekly service?

Shri Humaynn Kabir: As soon as
the traffic justifies it and we have the
necessary capacity, this question will
be considered.
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Shri Biren Roy: Is there an agree-
ment with the Indonésia Government
by our Government to make Jakarta
a permanent halt for the Bombay-
Sydney Service?

Shri Humayun Kabir: We have an
agreement up to the Ist of November,
1958, and the question of a bilateral
agreement is under discussion.

Shri Gajendra Prasad Sinha: Is
there any proposal to make Jakarta
a permanent halt, instead of a tem-
porary one, and what are the difficul-
ties, if therc are any?

Shri Humayun Kabir: I have just
answered that question.

Mr. Speaker: The hon. Members
need not repeat questions themselves,
if the same questions have already
been put and answers elicited.
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Shri Shree Narayan Das: What is
the site selected for this purpose?

Shri Karmarkar: ***For this purpose
a piece of land has been allotted near
the Jamuna Bridge off Bela Road.
[ [y .
Shri Mohamed Imam: Is it appli-
cable to all communities?

Mr. Speaker: If it is opposed to any
particular sect or community and they
take exception to this, is it compulsory
or optional?

Shri Karmarkar: It is not com-
pulsory. This has been fixed with a
view to have a clean arrangement for
putting up a crematorium in the case
of people who have no objection.
There 1s no compulsion.
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Shri Karmarkar: As 1 said, the
machinery has arrived, and it will take
a few months to fix it. It is hoped
that the crematorium would start
functioning by May or June, 1959.

Export of Sugar

+
Shrimati Ila Palchoudhuri:
188 Shri Rameshwar Tantia:
‘Y Shri Panigrah:;
Shri Jhunjhunwala:

Will the Minister of Food and Agri-
cultare be pleased to state:

(a) whether it is a fact that the
Government of India are considering
the question of modifying arrange-
ments regarding the export of sugar;
and

¢**Expunged, as ordered by

the Chair.
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(b) it so, what are the main features
of the new policy?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Yes, Sir,

(b) The matter is still under consi-
deration.

Shrimati Ila Palchoudhuri: In view
of the fact that some sugar mills are
experiencing a lot of difficulty and
cultivators are not getting paid in
some of the areas in Bengal, what
steps Government will take to ease the
situation by granting protection?

Shri A. M. Thomas: The world
conditions were rather favourable in
the early part of last year, We were
able to export m substantial quanti-
ties. But now, due to a short-fall in
world priccs, sugar can be exported
only at a loss of £18 to £20 per ton.
So the entire matter has to be re-
considered. The Indian Sugar Mills’
Association has submitted two schemes
—one envisages the establishment of
an Indian Sugar Marketing Corpora-
tion and another envisages the grant
of quota for each factory. The entire
matter 1s now being considered by the
Government of India.

The Minister of Food and Agricul-
ture (Shri A. P. Jain): In fact, the
payment to the grower by the mills
has nothing to do with the export.
The manufactured sugar is pledged
with the banks and the mills get
advances against it, and out of it
they have to pay. If any mill-owner
1s taking the plea that he is not able
to pay to the grower because export
is not taking place, it is not a correct
plea.

Shrimati Tarkeshwari Sinha: May I
know whether it is a fact that some
agreement has been arrived at bet-
ween the middle Eastern countries
and some European countries
to export sugar on barter basis? If it
is a fact, may I know what goods are
going to be exchanged under this
agreement?

Shri A. P. Jain: We have not entered
into any agreement for export of
sugar on barter basis.
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Shri Panigrahi: May I know whether
it is a fact that the Indian sugar Mills
Association had a monopoly in the mat-
ter of export of sugar for the crop
year 1056-57 and whether this mono-
poly is going to be retasned in  the
crop year 1957-58?

Shri A. P. Jain: That 1s exactly the
question under consideration During
last year the Indian Sugar Mills Asso-
ciation had the monopoly in export.
Now we are going to decide what
machinery should be put up for
export.

Shri Heda: In view of the fact that
on the onc hand the sugar production
is increasing and on the other the
world market demand is not increasing,
would Government consider having
some machinery, wherc both Govern-
ment and sugar mills will be
represented to go into the matter?

Shri A. P. Jain: We are considering
the question of selting up a machinery.
Its form has not yet been settied.

Shri Kasliwal: The hon. Minister has
stated that it is under his contempla-
tion to have an export corporation.
May I know why he is not utilising the
services of the State Trading Corpora-
tion?

Shri A, P. Jain: We have not ruled
out the question of utilising the ser-
vices of the State Trading Corpora-
tion. The whole matter is under dis-~
cussion. We have not taken any
decision.

Shrimati Ila Palchoudhuri: Consi-
dering the fact that this is a matter
of great importance, has any target
quota been fixed for export of sugar
for 1957-58?7

Shri A. P. Jain: The Export depends
upon the world market conditions and
it is not always possible to fix any
hard and fast targets. But our efforts °
would more or less be to export the
maximum quantity of sugar.

Shri Rameshwar Tantia rose—
Mr. Speaker: I am not calling the

hon, Member because he was not pre-
sent when his question was called. I
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find that even the Question Hour is
not given sufficient importance.

Overcrowding in Trains

+
Shri 8. M. Banerjee:
*189 Shri A. K. Gopalan:
“ Shri Jagdish Awasthi:
Shri N. R. Munisamy:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No 37 on the 12th
November, 1957 and state what further
steps have been taken to remove or
reduce overcrowding in Trawns on the
North Eastern and North East Frontier
Railways?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): A Statement
1s laid on the Table of the Lok Sabha.
[See Appendix II, annexure No. 1.}

Shri S. M. Banerjee: May 1 know
whether the National Railway-Users
Consultative Council has suggested
some measures to check over-crowd-
ing and, 1if so, what are the mcasures
and whether those measures have
been implemented?

Shri Shahnawaz Khan: This subject
was discussed at the meeting of the
National Railway-Users Consultative
Committec and a number of sugges-
tions were made by them All the
suitable suggestions were accepted,
and we are implementing them The
steps that arc gencrally bemng taken
are introducing more trains, streng-
thening the load of existing trains
etc

Shri Hem Barua: The hon Deputy
Minister has stated that he is intro-
ducing more trains It 1s evident from
the statement that the railway ser-
vice that was suspended betwecn

* Lumding and Mariam from 21-1-57 to
10-12-57 on account of the Naga
trouble has been restored now, that
15, on 10-12-57 May I know whether
the Government considers this resto-
ration of tram service that was sus-
pended for about ten months due to
Naga trouble 1s sufficcent to remove
the over-crowding in this line?
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Shri Sahahnawas Khan: No, Sir,
We do not consider that to be the last
word. We have taken a census of
overcrowding. A number of new
tramns are proposed tQ be introduced
and more tramns strengthened as and
when the rolling stock is available.
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Mr. Speaker: Is there metre gauge
in the North East Frontier Railway?

Shri Shahnawaz Khan: The entire
system 1S metre gauge.
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Mr. Speaker: This refers only to the
North Eastern Railway.
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Shri N. R. Munisamy: May I know
whether 1t has been brought to the
notice of Government that overcrowd-
ing is partly due to ticketless travel-
ling and, if so, what steps have been
taken to eliminate this malaise?

Shri Shahnawaz Khan: We have
taken very comprehensive steps to
check this evil of ticketless travelling.
I think the most effective method we
have found are the checks in which
Railway magistrates are available
nearly to try the offecnders on the
spot. Also we have increased the
number of T.T.Es. in plain clothes and
we are trying to catch them. We are
doing everything possible to check
thjs evil,

Commission of Inquiry on the
Bombay-Calcutta Mail Accident

-1
Shri S. M. Banerjee:
Sardar Igbal Singh:
*190. { Shri Tangamani:
| Shrimati Mafida Ahmed:
| Shri Hem Barua:

Will the Miister of Railways be
pleased to refer to the reply given to
Starred Question No. 1363 on the 19th
December, 1857 and state:

(a) whether the Commission of In-
quiry appointed to inquire into the
causes of Bombay-Calcutta Mail acci-
dent has submitted its report; and
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(b) if so, whether a copy of the
report will be laid on the Table?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes Sir.

(b) A copy of the Report, together
with a copy of the Railway Ministry's
Resolution indicating the line of action
proposed to be taken thereon, is
placed on the Table of the Lok Sabha.
[Placed in Library. See No. LT-531|
58.]

Shri S. M. Banerjee: May I know
the recommendations of the Commis-
sion for the use of reversed Jaw type
sleepers, welding of rail joints and
more powerful engine headlights have
been implemented?

Shri Shahnawaz Khan: As a matter
of fact, the rccommendations which
have been made, we are already fol-
lowing—most of them. In the rail-
ways we do have reversed jaw type
sleepers. We have also accepted the
policy of welding joints, We have
already initiated action for strengthen-
ing of headlights. In fact, we are car-
rying out all the recommendations.

Shri Tangamani: In the Commis-
sion’s report, there are as many as six
recommendations. In the suggestions
accepted by the Government we find
that recommendations (¢) and (e),
namely, more powerful engine head-
lLight to be used and special legisla-
tion to provide deterrent penallies on
those found guilty, have not been in-
cluded. Am I to understand that these
two recommendations are nol accept-
ed?

Shri Shahnawaz Khan: The recom-
mcendation regarding powerful head-
lights we have accepted and as I said
action is being 1initiated.

The Minister of Railways (Shri Jag-
jivan Ram): Whether the headlights
should be more powerful than what
is provided at present is a matter for
experts to decide. It is proposed to
set up a high lcvel committee of ex-
perts and scientists to decide whether
more powerful headlights will be
necessary or will help in the matter
in any way. After that has been de-
cided, necessary action will be taken.
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Shri Tangamani: In the report we
find that the cause of the accident is
due to sabotage. May I know whether
further steps for investigation have
been taken to find out the reasons of
this sabotage and if so, how many per-
sons have been arrested?

Shri Shahnawaz Khan: The latest
information that we had regarding
this particular incident was that five
persons had been arrested by the Bom-
bay Police. We have not received any
further information in this connection.

Shrimati Nla Palchoudhuri: In view
of the fact that somectimes accidents
occur because of the tiredness of the
engine driver, may I know whether
the working hours of the driver have
been looked into for correcting, if
necessary?

Shri Shahnawaz Khan: That is look-
ed 1nto very carefully.

Shri Gajendra Prasad Sinha: The
hon. Deputy Minister said that five
persons have been arrested. What
was the purpose behind this sabotage?

Mr. Speaker: You mean, why did
they cause sabotage?

Shri Gejendra Prasad Sinha: What
was the intention of these persons who
have been arrested?

Shri Shahnawaz Khan: The Bombay
Police are frying to find that out.

Air-Conditioned Accommodation

*193. Shrimati Ha Palchoudhnuri:
Will the Minister of Rallways be
pleased to state:

(a) whether it 1s a fact that air-
conditioned accommodation has been
withdrawn from a number of trains;

(b) if so, the reasons therefor; and

(c) the trains from which it has
been withdrawn?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes.

(b) Due to lack of patronage.

(c) A statement is laid on the Table
of the Lok Sabha. [See Appendix II,
annexure No. 2.]
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Shrimati Ila Palchoudhuri: Consi-
dering that air-conditioned accommo-
dation has been withdrawn from a
number of trains, may I know how
many of these have been replaced by
third class compartments?

Shri Shahnawaz Khan: In every
case where we have withdrawn air-
conditioned coach, we have replaced
it by third class. In fact, in the
vestibule  janata air-conditioned
trains, we have removed one air-
conditioned coach and put on three
without any loss to timings.

Shrimati Ila Palchoudhuri: May I
know whether, where air.conditioned
accommodation exists, it justifies its
existence? Does it give the revenue
commensurate with its maintenance?

Shri Shahnawaz Khan: Where it is
adequately patronised, it does.
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Teak Plantation

4

194 J Shri Panigrahi:
*7\ Shri Bishwanath Roy:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government of India
has decided to make efforts to increase
teak plantation in India;

(b) which of the States in India
have been considered suitable for
teak growing; and

‘c) whether the Orissa Government
has informed the Union Government
with regard to the suitability of teak
cultivation in the State?

The Minister of Cooperation (Dr.
P. 8. Deshmukh): (a) Yes, Sir.

(b) Areas suitable for raising teak
plantations are likely to be available
in all States other than Jammu &
Kashmir, Punjab, and Himachal Pra-
desh.

(¢) Yes Sir.

Shri Panigrahi: May I know which
area was given by the Orissa Govern-
ment as suitable for teak cultiva-
tion in the State Forest Ministers’
Conference in Assam?

Dr. P, S. Deshmukh: I do not know
the name of the particular area. The
original proposal was, a total acreage
of 8105 in the State of Orissa. Out of
this, 1870 acres have already been
planted; 1434 acres are being done in
1957-58 and 2045 acres are proposed
to be planted in 1958-59.

Shri Panigrahi: What assistance
does the Government of India propose
to give for promoting teak cultiva-
tion?

Dr. P. 8. Deshmukh: We give 100
per cent loans.

Shril V. C. Shukla: What is the na-
ture of the effort that the Gavern-
ment of India is going to make to in-
crease teak plantation in the wvarious
States?

Dr, P. 8. Deshmukh: There is a
working plan. At a recent meeting in
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Shillong, we 1impressed upon all
Forest departments in the States to
give this the highest possible priority
and bring in larger and larger acre-
age As 1 have alrcady stated, 100
per cent loan 1s given for this

Shri Rameshwar Tantia: What was
the total amount of teak wood import-
ed from Burma during the last year?
May I know whether we are going to
stop this import in the future and
give priority to our own plantations?

Dr. P. 8. Deshmukh: The quantity
imported will have to be inqui.ed
from the Ministry of Commerce and
Industry.

But unfortunately we are still de-
ficient and teak takes a very long
time to grow. It i1s difficult to say
when we will be self-sufficient,

Mr. Speaker The hon. Minister must
be posted with the information. It
relates to his Ministry. When he wants
to grow teak in this country, should
he not have an idea as to how much
is imported, when we are going to be
self-sufficient, in how many years?
These arc natural supplementaries to
be asked.

Y Ao &0 @R . § IFT
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Shrl Heda: Is it not a fact that the
best teak in India is from Ballarshah,
and if so, what particular efforts are
being made for the intensive planta-
tion of teak in the Ballarshah region,
e, at Bastar and the eastern and
western side of Godavari?

Dr. P. 8. Deshmukh: That area now

forms part of Bombeay State, and they
are taking every step to increase it.
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Shri B. 8. Marthy: May I know
whether any assistance has been given
to Andhra Stats, and if so, what is
the amount given?

Dr. P. 8. Deshmukh: I must ask for
noticer

Food Situation

*195. Shri N. R. Munisamy: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether there has been any
improvement 1n the food situation as
a result of the fixation of ceiling prices
by the Government of India particu-
larly in the regions of Southern Zone
this year (1958);

(b) whether rice from Andhra is
being supplied to Madras;

(¢) how much of rice was supplied
to Madras State by the Government
of India as loan for being distributed
through the Fair Price Shops up to
now;

(d) whether total requirements of
rice in Madras and Kerala would be
met by internal crop piospects or is
it to be supplemented by imports; and

(e) if so, by how much?

The Deputy Minister of Food and
Agriculture (Shri A. M, Thomas): (a)
Yes, the formation of the Southern
Zone and the fixation of ceiling prices
in the surplus districts of Andhra
Pradesh have been beneficial.

(b) Some movement of rice from
Andhra to Madras is taking place on
trade account.

(c) About 16,000 tons of rice was
supplied during the period October,
1957 to January, 1958 and another
4,000 tons is being supplied during
February, 1958.

(d) and (e). Yes Sir, the total re.
qQuirements of Madras and Kerala are
expected to be met out of internal
production including the surplus of
Andhra,
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Shri N. R, Munisamy: May I know
whether the attention of the Govern-
ment has been drawn to the alarming
statement made by the Food Minister
of Andhra Pradesh to the effect that
unless the ceiling price is increased
and the southern zone dissolved, pri-
vate trade will be going oh and they
will not be in a position to render any
help to the Central Government in
checking this private trade? What is
the reaction of the Government?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): I could not
fully catch the question, h

Mr. Speaker: It is so long. Let there
be one short question.

Shri N. R. Munisamy: Has it been
brought to the notice of the Govern-
ment that the Food Minister of Andhra
Pradesh has made the alarming state-
ment that unless the ceiling price is
increased and the southern zone is
dissolved, private trade would be
going on unchecked, because there is
smuggling going on from Andhra
Pradesh to Hyderabad, from
Hyderabad to Bombay and from Bom-
bay to Goa and thereafter to neigh-
bouring countries?

Mr. Speaker: He only wants to know
if the Food Minister of Andhra has
asked that the ceiling prices should
be increased.

Shri A. P. Jain: I have explained
the whole position in a statement
which I laid before the House the
other day. It is a fact that the Food
Minister of Andhra Pradesh wants
procurement prices to be raised, and
the southern zone scheme to be mo-
dified. We have not agreed to either
of those things.

Shri B. 8. Murthy: May I know
whether the attention of the Minister
has been drawn to a press statement
of the Chief Minister of Andhra that
no smuggling is allowed from Hyde-
rabad to other States?

Shri A. P. Jain: He has not said so
exactly. He said, if I remember cor-
rectly, that there is no smuggling from
Andhra to Goa.
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Shri M. B, Krishna: What is the
price paid to Andhra Government for
the rice supplied to these States in
the zone, and what would be the price
they would be getting if the rice is
supplied to Bombay, and it there is
any loss, may I know whether the
Central Government has undertaken
to pay that money?

Shri A. P. Jain: The prices fixed
for procurement in some parts of
Andhra in the early stages exclusive
of the cost of gunny bags are: Fine:
Sanna Kusuma Rs. 18'50; Dethi Bho-
gam Rs. 19; S. K. K. Rs. 19-75; Kichdi
Rs. 20-25; Bangarutheegalu Rs. 21;
other varieties Rs. 18-50.

Coarse: Nallarulu and other varie-
ties Rs. 1650, Garikallu Rs. 17;
Basangi Rs. 17; Kusuma (raw) Rs.
17-75; Akkullu (raw) Rs. 18; other
vareties: baled Rs. 17; raw Rs. 17'75.

Mr. Speaker: The hon. Member
wants to know if the Government is
making any profit out of the transac-
tion by purchasing it at a particular
price 1n Andhra and selling it at ano-
ther price.

Shri A. P. Jain: In {fact, we are
suffering a loss. We are supplying
the rice at a subsidised price.

Shri Ranga: What is the difference
between the price suggested by the
Andhra Government and the price
agreed to by the Government of Indis,
and on what basis have the Govern-
ment of India fixed the price? Are we
to understand that they did it without
consulting the Andhia Government
and getting their consent in the first
instance?

Shri A. P, Jain: The Andhra Gov-
ernment has not suggested any parti-
cular figure and we have fixed the
procurement prices on the basis of the
procurement prices in the year 1852-
63, and on the basis of the prices pre-
vailing in the previous two years dur-
ing the harvest.

Shrl Ranga: Are we to understand
that the Government of India do not
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wish to consult the Andhra Govern-
ment before fixing the price?

Mr. Speaker: Order, order., Shri V.
P. Nayar.

Shri V. P. Nayar: In answer to part
(¢) of the question, the hon. Deputy
Minister said that the total regqure.
ments of Madras and KXerala were
expected to be met from their inter-
nal supplies as well as the supplies
from Andhra. Can I know whether
the Minister can indicate the internal
procurement possibility of Kerala and
also the possibility of supplies from
Andhra, and whether it is a fact that
Kerala's requirement has not been
met from Central stocks this year?

Mr. Speaker: We are going away
from one thing to another,

Shri A. M, Thomas: No procurement
1s done 1nternally 1n Kerala now. Pro-
curement is done by the Kerala Gov-
ernment in Andhra, and we are sup-
plying from the Cent al stocks for the
supplies that the Government of Ke-
rala meke in Andhra to us, so that
the transport charges may be mini-
mised. The hon. Member knows that
there are a number of occasions....

Pandit K. C. Sharma: Under what
law can they procure in Andhra?

Mr. Speaker: The answer is not
complete. Why should hon. Members

be impatient like this. Andhra is not
Bihar,

Shri A. M. Thomas: Rice is moving
both from Andhra and Tanjore to
Kerala on private trade account, and
the Kerala Government is procuring
in Andhra Pradesh also. So, there
may not be any difficulty.

Shri Jaipal Singh: In view of the
fact that in fixing the price ceiling
for rice, the actual producer does not
get what he should get, and the mid-
dlemen come in betwen, may I know
wh.ether Government will consider
fixing the price ceiling of paddy itself
and not rice?

_Shrl A. P. Jaln: We have fixed the
price both for paddy and rice. So, it
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is open to the grower to supply paddy
at that price.

Shri R. Ramanathan Chettiar: In
view of the answer given by the hon.
Minister saying that they are incur-
ring a loss in respect of the supply
from Andhra to the other deficit
areas, may I know what is the actual
loss that has been incurred by sup-
plying food to Kerala and Madras
States?

Shri A, P. Jain: What I said was
that we are suffering a loss in making
the purchases and in making the sales.
The sale prices are fixed at Rs. 18 per
maund for rice, and on the whole rice
is bemng purchased at a higher price
which, together with the cost of trans.
port, preservation and other things,
means quite a substantial loss to the
Government. I cannot say what this
loss will work out to in the case of a
particular State.

Shri Thirumala Rao: May I know
it the Minister has received any letter
from the Andhra Government dissent-
ing from the price fixed for rice, and
if so, what aré the alternative prices
suggested by the Andhra Government?

Shri A. P, Jain: The Food Minister
of Andhra met me here and he had
a discussion with me.

Shri Thirnmala Rao: Not the Food
Minister but the Andhra Government.

Shri A. P. Jain: He represents the
Andhra Government. He said that the
prices fixed by the Government of
India were too low, and he wanted
me to tell him the basis of fixing the
prices. I explained the whole thing to
him, and I said the prices could not
be raised.

Shri B. 8. Murthy: What is to fol-
low? .

Electricity Board for Punjab

*196, Shrl Ram Krishan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the scheme for setting
up an Electricity Board for the Pun-
jab State has been finalised; and
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(b) if g0, the details thereof?

The Minister of ¥erigation and
Power (Shri 8. K, Paifl): (a) The
Government of Punjab have notified
in their Gazette Extraordinary dated
the 30th January, 1958, their decision
to set up an Electricity Board with
effect from the 81st March, 1958.

(b) The draft rules, to be framed
by the Government of Punjab under
Section 78 of the Electricity (Supply)
Act, 1948, have been published in the
Punjab Government Gazette Extra-
ordinary dateq the 80th January, 1958,
Other details are being finalised by
the State Government.

Shri Ram Krishan: May I know
whether there is any proposal to set
up joint boards for Punjab, Delhi,
Himachal Pradesh and Rajasthan?

Shri 8. K. Patil: There is no propo-
sal of that type.

Shri Hem Raj: May I know whether
any decision has been taken by Gov-
ernment to lower the rate for the
supply of electricity for the purpose
of lift irrigation?

Shri S. K. Patil: That does not arise
out of this question,

Derailment of Train

o198, J Shrl V. C. Shukla:
\ Shri Vajpayee:

Will the Minister of Railways be
pleased to state:

(a) whether the investigation into
the cause of the derailment of the
Down Parcel Train which took place
at Morena Station Yard in Bhind
District of Madhya Pradesh on the
23rd December, 1957 has been com-
pleted; and

(b) if so, what are the reasons in
general for this mishap?

The Deputy Minister of Railways
(Shrl Shahnawaz Khan): (a) Yes.

(b) Tilting of the Outer (left) lead
rail off the turnout at the station caus-
ed by the excessive speed of the train.
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Shrl V. C. Shukla: May T know
the amount of loss suffered by the rail-
ways, the ambunt of loss suffered by
the private pérties and the amount
of compensation paid to the private
parties as a result of this accident?

Shri Shahnawaz Khan: The loss
suffered by the railways is Rs. 31,425;
and in respect of public property, the
figure is Rs. 2,000. As far as I am
aware, no claims have yet been paid.

Shri V. O. Shukla: May I know
whether the dacoits had anything to
do with it?

Shri Shahnawaz Khan: Dacoits had
nothing to do with it. It was only due
to excessive train speed on the ‘“turn-
out”.

Supply of Steel to Hindustan
Shipyard

*199. Shri Heda: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it has been brought to
the notice of the Government that the
supply position of steel to the Hindus-
tan Shipyard Company was unsatis-
factory throughout the last year; and

(b) if so, how Government propose
to remedy the siutation?

The Ministry of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur) (a): Yes, the posi-
tion was unsatisfactory in the year
1956-57.

(b) The siutation was overcome by
arranging adequate supplies of steel
from abroad by placing a bulk order."
At present there is no shortage of
steel in the shipyard.

Shri Heda: May I know the loss in
production during the latter part of
1957, owing to the lack of adequate
supplies of steel in the Shipyard?

Shri Raj Bahadur: During the first
six months of 1957 there was, perhaps,
some slowing down in production. I
cannot give the exact figure.
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Shri Heda: In part (b) of the ques-
tion, I had enquired as to what specific
steps are going to be taken to remedy
the situation. May I know whether
some standard articles of steel have
been envissged so that orders can be
placed well in advance, and bulk sup-
plies could be obtained, and if so, the
quantum involved®

Shri Raj Bahadur: The position was
reviewed in consultation with the
Ministry of Commerce and Industry,
and 1t was put to the Shipyard that if
they could put their orders in bulk,
arrangements could be made. Subse-
quently. this was done. And as much
as 5,500 tons of structurals in standard
sizes have since been put in a bulk
order, and 4,000 tons out of these were
proposed to be imported from abroad
and 1,500 tons to be planned on the
Tatas. This was for structurals. Then,
for plates also, there was standardisa-
tion, and as much as 26,000 tons of
plates are proposed to be imported.

Shri Ranga: Have Government
enquired into the causes for such short
supply of steel as a result of which
the production had been very badly
affected, and have they taken any
action against the officers who were at
fault?

Shri Raj Bahadur: The position is
reviewed from time to time well in
advance by the board. It was only in
June, 1956, that is, six months before
the actual shortage was experienced,
that the position was reviwed by the
board, and it was then found that the
orders already placed by them might
not materialise on account of certain
difficulties. That was not a thing, I
believe, for which anybody was guilty.

Shr! Heda: Since these shipyards
need some quantity of imported steel
also, may I know whether the exact
quantity of imported steel has been
made available to the shipyards?

Shrt Raj Bahadur: As I said, now
there is no shortage, and up to the end
of 1959, there is not expected to be any
shortage. The position will continue
to be reviewed well in time.
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Alrlines Corporation

-+

Shri Morarka:
*200. { Shri Nathwant:

Will the Minister of Transport and
Communications be pleased to state:

(a) when the Skymasters, at pre-
sent in possession of the Airlines
Corporation, were purchased; and

(b) the price at which they were
purchased?

The Minister of State in the Minis-
try of Transport and Communications
(8Shri Humayun Kabir): (a) Three of
the six Skvmasters m the fleet of the
India Airlines  Corporation were
acquired on 1-8-1953, the date of
naticnalisation of airlines. Of the re-
maining three aircraft, one was pur-
chased on 17-8-1955 and the other two
on 1-9-1955.

(b) The three Skymasters taken
over on 1-8-1953 were acquired at a
cost of Rs. 17°54 lakhs but the Corpo-
ration had to spend Rs 31-92 lakhs in
order to fit them for use on the Night
Airmail Service The remaining three
aircraft were purchased for Rs. 8680
lakhs,

Shri Morarka: May I know whether
these aircraft were new or second-
hand when they were purchased?

Shri Humayun Kabir: They were
all second-hand, of course; and may
be, third-hand even

Shri Morarka: May I know whe-
ther Government are thinking of dis-
posing of these aircraft, and if so,
the reasons for doing so?

Shri Humayun Kabir: They are not
thinking of disposing of these aircraft.

Shri Ranga: How is it that there is
a great disparity between the prices
paid for the later purchases and those
which were paid for the earlier pur-
chases including the repair charges?

Shri Humayun Kabir: I think the
hon. Member himself knows the ans-
wer. The prices for the first three
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were gettled in accordance with the
terms of the Air Corporation Act,
where it was decided that the com-
pensation should be paid to the pri-
vate companies after taking into cousi-
deration the price they paid and
the depreciation. They had themselves
acquired these aircraft at very low
‘prices,—I am told, approximately at
Rs. 83 lakhs—probably from disposals;
whereas, the others were purchased
from the market according to prevail-
ing price. .

Shri Ranga: Are we to understand
that the disposal authorities were so
unmindful of public interest as to sell
away these aircraft at Rs. 6 lakhs each,
whereas in the open market, the Gov-
ernment of India later on had to pur-
chase them at Rs. 80 lakhs each?

Shri Humayun Kabir: I am sure the
hon. Member would be happy that we
got so much of disposal material from
many forcign countries at a low price,
and Indians had to pay a low price.

Shri Ranga: Not the Indians, but
the disposals.

Mr. Speaker: Next question.

Shri Biren Roy: There is one very
important point ...

Mr. Speaker: Let us go to the next
question.

Shri Biren Roy:
clarification.

Mr. Speaker: All questions are for
clarification.

It is a matter of

Dental Decay among Children

*201. Shri V. P. Nayar: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that dental
decay among children of India iz on
the increase; and

(b) if so, what are the causes for
the increase?

The Minister of Health (Shri Kar-
markar): (a) Government have no
information to this effect.

(b) Does not arise,
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Under part (a), I should like to add
that there have been examinations by
the corporation authorities and the
like, and such examinations have re-
vealed that there is a considerable
amount of tooth decay, which has been
put down partly as being due to
melnutrition and partly as being due
to want of proper care of teeth. So
far as the All-India survey is concern-
ed, we have no information on that
matter.

Shri V. P. Nayar: In an answer by
the same Minister to a question on the
12th February, a statement was laid on
the Table of the House, from which I
find that the surveys made in Saurash-
tra among school children revealed
that 70 per cent of the students suf-
fered from gingivitis, and in Auranga-
bad 12 per cent, and in Parhani, 10
per cent were suffering from gum-
bleeding May I know whether Gov-
ernment have taken note of this fact”

Shri Karmarkar: That was why 1
added to my original answer. The
answer to the question that has been
asked, we take it, has to be related to
the whole of India. We have no com-
parable figures The surveys that have
been made individually had disclosed,
as 1 said earlier by way of supplemen-
ting the main answer, a considerable
amount of tooth decay; and I gave two
reasons, partly mailnutrition and
partly want of proper care of teeth.

Shrl V. P. Nayar: Is it a fact that
as compared to the rural population,
the children among the urban popula-
tions have very bad dental decay, as
is seen from the fact that 10 per cent.
of Bombay children have tooth decay,
and if so, have Government investigat-
ed the causes for that?

Shri Karmarkar: This particular
question has not come under examina-
tion. It is a fact that crowded cities
have been giving rise to larger num-
ber of ailments than the villages. That
is a fact. In cities like Bombay and
Calcutta, for instance, there are less
of healthy conditions, from the envi-
ronmental point of view, and it is a
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fact that especially amongst the poorer
sections, diseases born out of malnu-
trition are prevalent to a larger extent
than in some of the villages.

Dr. Sushila Nayar: In view of the
high incidence of dental decay amongst
children, have Government any scheme
for organising dental clinics for them,
especially for school-children?

Shri Karmarkar: With regard to the
establishment of dental chinics, there
is a small programme to assist such
establishment. I forgot the other part
of the question.

Mr. Speaker: Therefore, hon. Mem-
bers will ask only one question at a
time.

Shri Karmarkar: That would be ad-
wisable, but sometimes this happens.

Dr. Sushila Nayar: I only asked if
there is a proposal for starting dental
chinics for children, 1if not for all child-
ren, at least for school-children.

Shri Karmarkar: The fact is that
maternity and child welfare centres
that we are putting up on a large scale
in some of the States are taking care
of children at the earlier age. Regard-
ing school going children, apart from
examunations being conducted in some
corporations and the like, we have no
particular scheme.

Shrimati Nla Palchoudhurl: Consi-
dering that there is so much incidence
of dental decay, has the scheme that
was thought of some years ago of es-
tablishing some sort of a dental clinic
in every school and giving calcium, the
deficiency of which was supposed to be
the cause of dental decay, been imple-
mented or looked into or considered?

Shri Karmarkar: It would be a very
wholesome measure, but there are
financial limitations under which we
function.

Dr. Sushila Nayar: The hon, Minister
has said that maternity and child wel-
fare centres take care of children.
They take care of children under two,
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Wor,
when they gelérally do not have teeth
trouble except teething trouble as in-
fants. Would the hon. Minister consi-
der the advisability of doing something
for children at the age when they have
teeth trouble?

Shri Karmarkar: I am sorry to have
1o differ from an expert, though I my-
self am a layman. But I am quite sure
that my hon. friend realises that what
‘happens to children below two is also
supposed to have subsequent conse-
quences. If the child is not taken care
of im that age, not only its teeth but
everything else will decay later on.
Thereore, it is a fundamental and
serious point. The point is....

Mr Speaker: The hon. Minister has
said that he is a layman., Why is he
pursuing this matter?

Shri V. P. Nayar: Have Govern-
ment collected information about den-
tal decay from medical examination of
school-children on an all-India basis?

Shri Karmarkar: Off and on, we do
receive such reports, For instance,
in the case of Bombay, a larger per-
centage of ailment was disclosed in a
recent survey conducted of 9,000 child-
ren. But as a matter of rountine
course, we do not have all that exha-
ustive information,

Distribution of Wheat in Bombay

*204. Shri Naushir Bharucha: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether there 1s any over-all
shortage of wheat in Bombay City;

(b) whether Bombay City’s demand
for wheat is being adequately met;

(c) if so, the quantity and quality
of wheat that has been supplied for
Bombay City since 1st November, 1957;
and

(d) whether the Central Govern-
ment was consulted by the Bombay
-Government before including wheat
in the system of controlled distri-
bution?
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The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): (a)
No, Sir. "

(b) Yes, Sir. ‘

(c) About 80,000 tens of imported
White and Red wheat was supplied
during the three months November
1857 to January, 1958.

(d) Wheat is being issued freely in
Bombay City and a person can buy
upto a limit of one maund at a time
from fair price shops.

Shri Naushir Bharucha: Why has a
limit of one maund been fixed?

Shri A. M. Thomas: There should be
some limit. One cannot be allowed to
purchase indiscriminately. It is for
consumption, not for trade. I think
one maund at a time will be reason-
able.

Shri Naushir Bharucha: How far
short of the normal requirement the
supply by the Central Government to
Bombay City falls so far as wheat is
concerned.

Shri A. M. Thomas: The entire re-
quirement of Bombay City for wheat is
being met by the Centre,

Shri Ranga: From which State, is
this quantity brought? Or is it from
imports?

Shri A. M. Thomas: It is from im-
ported stocks.

Rice Procurement in Kerala

+
Shri Warior:

*205 { Shri Punnoose:
Shri A, K. Gopalan:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the state-
ment made by the Food Minister of
Kerala in the State Assembly on the
20th December, 1857;

(b) whether the Central Govern-
ment advised the State Government
not to meke purchases of rice from
Tanjore District; and
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(c) whether the Central Govern-
ment has decided to procure one lakh
tons of rice from that area?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Yes, Sir.

(b) Yes, Sir.
(c) No, Sir.

Shri Warior: May I know whether
the Central Government have received
any representation from the State Gov-
ernment about the objection of the
Central Government to the State Gov-
ernment purchasing from Tanjore?

Shri A. M. Thomas: There is not only
no objection, but it was agreed to bv
the Kerala Government not to pur-
chase from Tanjore at that time be-
cause substantial quantities were mov-
ing on private trade account from
Tanjore and it would have upset the
market 1f Government had entered the
market The Madras Government also
objected on the ground that it would
have upset the market, and the prices,
in that area.

Shri Tangamani: May I know how
much is being given to the Madras
Government from the surplus area of
Andhra Pradesh in place of 8,000 tons
which were being supplied earlier?

Mr, Speaker: This does not relate to
the onginal question.

Shri Tangamani: They were already
supplying 8,000 tons of rice a month. It
has been reduced to 4,000 tons.

Shri A. M. Thomas: On replacement
basis, some quantity is being given
trom Central stocks to the Madras
Government.

Shri 8. V. Ramaswami: What is the
quantity now moving out of Tanjore
district into Kerala on private
account?

Shri A. M. Thomas: According to
figures I have in my possession, in
1057, about 80,000 tons have moved,
and in January, 1958 about 186,000
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tons have mowed, on”private trade
account from Tanjore to Kerala.

Shri Tangamani: Because the
Centre has stopped the supply of
8,000 tons, how much has been given
to the Madras State from the surplus
area of Andhra?

Shri A. M. Thomas: If my hon.
friend is referring to movement of
rice from Andhra Pradesh to Madras,
it has not been substantial. Before
the introduction of the ‘zone’, about
5,000 tons had moved and after the
introduction of the ‘zone’, for the last
5 months of 1857, about 6,000 tons
have moved, so that the movement
has not been substantial.

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The movement
of rice from Andhra Pradesh to
Madras is free and there is no ques-
tion of allocation of any quota.

Shrimati Rena Chakravartty: What
is the price of rice on private trade
account moving between Téanjore dis-
trict and Xerala this year in compa-
rison with what it was last year?

Shri A. M. Thomas: This year the
prices are lower than last year.

Shri Ranga: What are the exact
prices now being paid for rice being
purchased in Tanjore for Kerala?

Shri A. M. Thomas: The prices vary
from Rs. 17 to Rs. 19 for coarse
variety,
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Rail Link to Bastar Region

*192. Dr. Ram Subhag Singh: Will
the Minister of Railways be pleased
to state:

(a) whether Government propose
to link Bastar region of Madhya Pra-
desh by Rail with Visakhapatnam
harbour to reduce the transport cost
of ores; and

(b) if so, whether preliminary in-
vestigation has been made in this
matter?
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The Deputy Minister of Rallways
(Shri Shahnawaz Kbhea): (a) There is
no such proposal if 3k Second Five
Year Plan,

(b) Does not arise.

Master Plan for Flood Control in
Ponjab

Shri D. C. Sharma:
. {Snrdu igbal Singh:

Will the Minister-of Irrigation and&
Power be pleased to state whether
Government have prepared any mas-
ter plan for flood contrgl regarding
the rivers Ravi, Beas and Sutlej in the
Punjab?

The Minister of Irrigation and
Power (Shri S. K. Patll): A draft
plan for anti-flood measures in the
various river basins of the Punjab,
including the rivers Ravi, Beas and
Sutlej, has been prepared by the
State Government and is under exa-
mination by the High Lecval Commit-
tee on Floods

North-East Frontier Rallway

Shri Vajpayee:
*202 Shri Bishwanath Roy:
LShrl T. B Vittal Rao:

Will the Minister of Railways be
pleased to state:

(a) whether the bifurcation of the
North-Eastern Railway has since hecn
completed; and

(b) if so, the number of North-
Eastern Railway employees who have
been or are being transferred to the
North-East Frontier Railway?

The Deputy Minister of Railways
(Shri Shahnawaz Xhan): (a) Yes, Sir.

(b) 503.

Import of Rice

#203. Shrl Wodeyar: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) the total quantity of rice im-
ported during 1957, and that to be
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imported during the current year; and

(b) whether Government have an
exact and precise figure as to the
total quantity of rice to be imported
and as to the number of years for
which it is to be imported?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) During
1957 about 724 thousand tons of rice
was imported. Burma is due to sup-
ply 5 lakh tons in 1958 according to
the Agreement entered into with
Burma in May, 1956.

(b) The import programme is decid-
ed every year in the light of all the
circumstances. Under the existing
Agreement, Burma is due to supply
3% lakh tons of rice during each of
the years 1959 and 1960.

Allotment of Rice to West Bengal

#207. Shri Sadhan Gupta: Will the
Minister of Feod and Agriculture be
pleased to state:

.

(a) whether the West Bengal Gov-

ernment have requested the Centre
“for any allotment of rice paddy;
(b) if so, the quantity asked for;

(c¢) whether any quantity has been
sanctioned; and

(d) if so, the amount thereof?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (d). The
®tate Government made a request for
the allotment of 45 thousand tons  of
rice for the three month period—
January to March 1958, against which
the Central Government have allotted
27,800 tons.
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Railway Service Commission

#209. Shri B. S. Murthy: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 1531 on the 11th Sep-
tember, 1957 and state:

(a) whether any member of the
Scheduled Castes or Scheduled Tribes
has so far been included as a Member
in any of the Railway Service Com-
missions; and

(b) if not, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Not yet,
Sir.

(b) The question of filling up of the
vacancies of members existing at
present on Railway Service Commis-
sion i3 recciving Government’s active
consideration.

Sugar

»210. Shri Anirudh Sinha: Will the
Minister of Food and Agriculture be
pleased to refer to  supplementary
raised on Starred Question No. 173
on the 15th November, 1957 and state
the percentage of recovery of sugar
from sugar-cane in Bihar during 1953-
54 to 1956-57 seasons?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The percen-
tage of recovery of sugar from sugar-
cane in Bihar during 1953-54 to 1956-

57 seasons was as under:—
-

1953-54 10:06 percent
1954-55 10:23 ”
1955-56 9-76 2
1956-57 9-37 2
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Food Position in Eastern U.P.

Shri Raghunath Singh:
2. {m §. M. Banerjee:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that he has
visited the Eastern U.P.,, recently;
and

(b) if so, his view about the food
situation there?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) Yes, Sir.

(b) The damage to Kharifl crops
by drought is not likely to be as
heavy as was originally apprehended
and the State Government is in a
position to deal with the food situa-
tion.

P. & T. Administrative Circle in
Mysore

*212. Shri Mohamed Imam: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether representations have
been made to Government to consti-
tute the State of Mysore into a postal
and telegraphic administrative circle;
and

(b) if so, what action has been
taken on these representations?

The Minister of State in the Min.
istry of Transport and Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) Replies have been given that
it 1s not proposed to fake up the
question at present
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Eradication of Kans in Jhansi

*214. Dr. Sushila Nayar: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given
to Starred Question No. 667 on the
6th August, 1957 and state:

(a) what is the extent of recurren-
ce of Kans in Mehrain Mauranipur
and Garotha areas of Jhansh: district
of Uttar Pradesh;

(b) what steps Government pro-
pose to take to eradicate Kans there;
and

(c) what relief Government have
given or propose to give to the far-
mers for the last Kans eradication
charges in view of the inadequacy of
the work done and inability of the
farmers to pay the heavy charges de-
manded by Government?

The Minister of Food and Agrical-
ture (Shri A. P, Jain): (a) On the
basis of a survey conducted in Sept-
tember, 1957, the extent of recurrence
of Kans has been roughly estimated
as 25%, 20% and 18% in the Mahroni,
Mauranipur and Garotha sareas res-
pectively.
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(b) and (c). The question of tak-
ing steps for dealing with the reap-
pearance of Kans as also affording
relief to the farmers is now the con-
cern of the State Government The
Central Tractor Organisation complet-
ed 1ts operations in the areas in the
geason 1954-55 and is no longer ope-
rating in Uttar Pradesh.

Tube Wells

*215. Shri Bali Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of tube wells con-
structed so far in the country under
the Technical Co-operation Mission
Programme;

(b) how many have been construct-
ed in Andhra Pradesh; and

(c) how many wells so sunk have
been put to use?

The Minister of Food and Agricul-
ture (Shri A, P, Jain): (a) 2640 tube-
wells.

(b) None.

(c) Does not arise, m view of the
reply to part (b).

Rihand Dam

*216. Shri Kalika Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the Rihand Dam, the
Dohrighat pumped canal m Azam-
garh and the Tanda pumped canal in
Fyzabad have now been included in
the core of the Second Five Year
Plan;

(b) the total requirement of foreign
exchange and the amounts being al-
lotted separately for the three sche-
mes; and

(c) whether the whole amount of
foreign exchange amounting to Rs. 16
lakhg for importing pumps from West
Germany for Dohrighat Pumped
Canal will be available during the
Second Plan period?
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The Minister of Irrigation and
Power (Siri S. K, Patil): (a) Only the
Rihand Dam Project is in the core of
the Plan.

(b) The tota” requirement of fore-
ign exchange for the three projects
1s Rs. 15°5383 crores Rihand, Rs 15 31
crores; Dohrighat pumped canal,
Rs. 14'83 lakhs and Tanda pumped
canal Rs 8 lakhs. Allocations of ceil-
ings of foreign exchange are made
for each half-year, Allocations for
the next half-year i.e. April to Sept-
ember 1958 have not yet been made.

(c) The total requirement of
foreign exchange needed for import-
ing pumps for Dohrighat Pumped
Canal 1s Rs. 1417 lekhs out of which
sanction for the release of foreign
exchange for Rs. 1:17 lakhs was
given in December, 1957. Although
no definite commitment can be made
at this stage for the remaining Rs. 13
lakhs of foreign exchange, it is hoped
that the position will improve suffi-
ciently to enable us to meet this re-
qurement in view of the importance
of the scheme which is intended to
benefit a scarcity area.

Price of Rice in Agartala (Tripura)

*217. Shri Dasaratha Dehb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government 1s aware
of the fact tha{ the price of rice has
gone up very high at Agartala open
market (Tripura) from the middle of
the month of January, 1958;

(b) if so, what steps are being tak-
en to check the rise of the piice of
rice; and

(c) the steps being taken to meet
the demands of foodsuffs in Tripura?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) Yes, there
was some rise in the price of rice in
the open market from about the mid-
dle of January, 1858, but the price
has of late started declining. An
appreciable Section of the people in
Agartala however got thir sup-
plies at the fixed retail price of Rs, 18
per maund from the fair price shope.
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(b) and (c). The Tripura Adminis-
tration are distributing rice and wheat
from fair price shops In Agartala
and other Sub-Divisions against iden-
tity cards issued by the administration.

Sugarcane

*218. Sardar Igbal Singh: Will the
Mipister of Food and Agricultare be
pleased to state:

(a) whether the Central Govern-
ment have sanctioned any scheme to
improve sugar-cane crop and develop
factory arcas in Punjab and U.P.;

(b) if so, important features of such
a scheme;

(¢) the amount of money sanction-
ed;

(d) whether any phased pro-
gramme has been framed; and

(e) 1f so, the nature thereof?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) Yes, Sir.

{b) to (e). A statement giving the
required mfo:mation is placed on the
Table of the Lok Sabha [See Appen-
dix II, annexure No 2]

Conference of General Managers of
Rallways

. { Shri Tangamani:
219, . P ”
Uoha adei Lu.ua:

Will the Minister of Railways be
pleased to state: ’

(a) the decisions taken at the con-
" 1ence of the General Managers of
idian Railwayvs held on  the 28th
anuary, 1958;

(b) what action is proposed to be
taken for enforcing punctual running
of trains; and

(c) the steps proposed to be taken
for minimising accidents?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
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Stat‘.amenu.‘m laid on the Table of
the Lok Sabha. {See Appendix II,
annexure No. 4.]

Dum Dum Alr Port

$220. Shri Hem Barua: Will the
Minister of Transport and Communi-
cations be pleased to refer to the reply
given to Starred Question No. 1156
on the 16th December, 1957 and state:

(a) whether decision has since been
taken to develop the Dum Dum air
port; and

(b) if so, the broad features of the
plan?

The Minister of State in the Ministry
of Transport and Communications
(Shri Humayun Kabir): (a) No, Sir,
the matter 1s still under consideration.

(b) Does not arise

Bhangi Colony, New Delhi

Shri Radha Raman:
*221.{ Shri A. K. Gopalan:
| Shri Kodiyan:

Will the Minister of Health be
pleased to state:

(a) whether any repair work of
Bhang1 Colony, New Delht 1s pro:
posed to be undertaken;

(b) if so, the nature and extent o
the repair work;

(c) when 1t 1s expected to be under
taken; and

(d) how long it will take to finish
and the likely cost thereof?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The repairs would consist of
repairs to floors and roofs, widening
of surface drains and replastering of
walls.

(c) By the first week of April, 1958,

(d) The work will take about six
months to finish from the date of its
start The likely cost of the proposed
work will be about Rs. 85,720.
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Tanker

*222. Bhri Gajendra Prasad Sinha:
‘Will the Minister of Transpert and
Communications be pleased to refer
to the reply given to Starred Ques-
tion No. 1528 on the 8th September,
1837 and state whether the negotia-
tions have been completed to acquire
the third tanker from some foreign
<country?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Rsj Bahadar): No, not yet.
Efforts to locate and acquire a suitable
tanker are still continuing.

Devnagri Script in Telegraph Offices

wgpg, [ Shri Rameshwar Tantia:
"\ Shri S. V. Ramus>wami:

‘Wiil the Minister of Transport and
Communicatiens be pleased to state:

(a) how many new telegraph offices
provided facilities in the Devnagan
scnpt 1o the public in 1957; and

(b) what was tHe public response
to adopt Devnagan script * for tele-
graphic purposes?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) 253.

(b) The public responsc to adopt
Devnagr1 Script for Telegraphic
purposes 1s gradually on the rise

Prices of Food Stuff

f Shri A. K. Gopalan:

224, { Shri S. M. Banerjee:
Shri Jagdish Awasthi:

iShrl D. C., Sharma:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No
40 on the 12th November, 1957 and
state:

(a) further steps if any, since taken
10 reduce the level of prices of
food-stuff in the country; and

(b) if so, with what effect?
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The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) A state-
ment 1s placed on the Table of the
Lok Sabha. (See Appendix II,
annexure No. 5.]

(b) The steps taken have helped in
the decline of the prices.

Rioce from Burma

225, JShri 8. M. Banerjee:
7\ Sardar Iqbal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Government of
Burma has agreed to India’s request
for supply of rice;

(b) if so, the quantity thereof; and

(c) the terms on which it is to be
supplied?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (e).
There 15 already an Agreement, entered
with the Government of Burma in
May, 1956 for the supply of 2 million
tons of rice during the period 1956—
60 This Agreement provides for the
supply by the Government of Burma
of 3 lakh tons 1n 1956, 5 lakh tons in
each of the years 1957 and 1958, and
35 lakh tons in each of the years
1959 and 1960.

A statement showing the prices to
be paid for each year is placed on the
Table of the Lok Sabha. [See Appen-
dix II, annexure No. 6.]
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‘Khesari Dal’

*227. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to Starred Question No. 735 on the
3rd December, 1957, and state:

(a) whether ‘Khesari Dal’ is harm-
ful to cattle as cattlefeed;

(b) whether green Khesar plant is
also harmful to cattle as fodder; and

(c) if not, why Government pro-
pose to prohibit the cultivations of
‘khesari’?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes.

(b) Yes.
(c) Does not arise.

N.E.S. Programme in States

*228. Shri Panigrahi: Will the Minis-
ter of Community Development be
pleased to refer to the reply given to
Starred Question No. 57 on the 12th
November, 1957 and state:

(a) whether the Government of
India has ascertained the prepared-
ness of the various State Governments
for expanding the N E.8. programme
in their respective States; and

(b) if so, the names of the State
Governments who have expressed
their preparedness to expand the
N.ES. programme for further allot-
ment?

The Minister of Community Deve-
lopment (Shri 8. K. Dey): (a) Yes,
Sir,

(b) All State Governments have
expressed their preparedness to expand
the programme,
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huomg-vhnmmu

S N. B. Munisamy:
*229 { Shri Bhakt Darshan:
Shri 8. C. Samanta:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
cheque system introduced in Post
Office Saving Bank accounts works
well;

(b) whether there have been cases
where these cheques were dis~
honoured or returned for want of
funds; and

{c) whether the Post Office Savings
Bank cheques are negotiable?

The Minister of State in the Minis-
try of Transport and Communications.
(Shri Raj Bahadur): (a) Yes.

(b) Yes
(c) Yes,

Import of Rice

*230. Shri Naushir Bharucha: Will
the Ministér of Food and Agriculture
be pleased to state:

(a) what is the over-all position
with regard to imports of rice;

(b) whether imports are keeping
pace with the requirements of the
country;

{c) whether Government have con-
sidered the question of controlled dis-
tribution of rice on family ration-
cards as has been done in the Greater
Bombay City, in case of other cities;
and

(d) the total quantity of rice held
as a reserve by or on behalf of the
Centre?

(e) the particular difficulties either
in import, off-take or distribution of
rice, the Government expect before
the end of the current financial year?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Under the-
current agreement, Burma is due to
supply 8 lakh tons of rice in 1938.
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. (b) We shall have to maanage with
the limited import pregramme by
meeting part of the demand for rice
by wheit.

(c) Indentity cards have already
been introduced in Kerala, Mysore,
West Bengal, Assam and Tripurs, in
addition to Bombay City.

(d) On 1-2-1958 there was a stock
of 2-45 lakh tons of rice in the Central
Reserve.

(e) The main difficulty would be
that Government would not be able to
meet the entire demand for rice by
rice.

Train Collision

g3y, J Shri Raghunath Singh:
\ Shri Tangamani:

Will the Minister of Railways be
pleased to state whether it is a fact
that Indo-Cevlon Exprass bound for
Dhanushkoti bumped into the Ten-
kasi-Madras passenger train at Tan-
jore junction on the morning of the
8th January, 1958?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): ‘Yes’. On
8-1-1958 at about 6'25 hours while
backing No. 101 Madras-Egmore-
Dhanushkodi Boat Mail on the plat-
form line of Tanjore Junction, its rear
portion bumped against the rear por-
tion of No 112 Tenkasi Passenger
which was standing on the other end
of this platform, having been received,
earlier,

Eighth Railway Zone

*232 Shrimati 1Ila Palchoudhuri:
Will the Minister of Railways be
pleased to state:

(a) the amount of expenditure
which will have to be incurred in
order to complete the arrangements
of the new eighth Railway Zone
recently created; and

(b) the estimated approximate in-
crease in Railway earnings as a result
of creation of this new zone?
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The Deputy Minister of Raillways
(Shri Shahnawaz Khan): (a) The
amount of expenditure likely to be
incurred for setting up the new Zone is
approximately Rs. 169 lakhs, inclusive
of cost of quarters, training of extra
staff etc. A substantial portion of the
cost of quarters would have been
incurred even without the formation
of the new Zone, but at a slower
pace. Moreover, it has been possible
to effect substantial savings in the
building programme (both office and
quarters) at Gorakhpur owing to the
bifurcation of the old N.E. Railway.

(b) The estimate of earnings of the
North Eastern and North-East Frontier
Railways for the year 1958-59 as also
that of the unbifurcated North Eastern
Railway for the previous year will be
available in the Explanatory Memo-
randum on the Railway Budget for
1958-59 due to be presented today.

Third Five Year Plan

*233. Shri Kalika Singh: Will the
Minister of Railways be pleased to
state whether the Railway Depart-
ment has been asked by the Planning
Commussion 10 prepare proposals for
schemes to be included in the Third
Five Year Plan?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): No, Sir.

Contaminated water supply in Delhi

Shri Vajpayee:
93, 4 Pandit D. N. Tiwary:
° ]} Dr. Ram Subhag Singh:
Shri A, K. Gopalan:

Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that filtered
water supplied to the residents of
South Delhi was contaminated in
January, 1958;

(b) whether any warning was given
to the residents;

(c) how long was this sewage mixed
water supplied to the people;
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(d) the reasons for this contamina-
gtion; and

(e) what steps have been taken to
avoid such contamination in future?

The Minister of Health (Shri Kar-
markar): (a) No, Sir.

(b) to (d) As there was a break-
down m the Kilokri pumping station
on the 21st January, 1958 which result-
.ed m an overflow of sewage water in
the river, the drinking water supply
had to be restricted in the Okhla area
for six days To prevent any possible
contamination heavy doses of chlorine
were administered bhoth before and
after treatment and pumping of water
from Okhla pumping station was stop-
ped, whenever there was any increase
of chlorinc content The people were
also adwvised, to boil water before
using, as a further precautionary
measure, through Press, Radio and
beatimng ol drums

(e) To prevent water of the river
from gelting contaminated by over-
flow of sewage from the Kilokr1 pump-
mg station in case there is a break-
down, the following steps have been
taken —

(1) The bypass under the Agra Canal
has been widened to four times its
onginal capacity which will divert the
sewage flow 1n largar @ antity from
the Barapulla Nulla 1uto the 1iver to
a point downstrcam of the intake

fu1) Steps have been taken to instal
additional sewage pumps

(in) Sluice vaives are proposed to
be mstalled in the pumps to prevent
water from entering into thc sewage
pump house

Employees of D.V.C.

*235. Shri S. M. Banerjee: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Starred Question No 1044 on the 1lith
December, 1957 and state:

(a) whether all the employees who
were so far declared surplus to the
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requirementgyf{a? Damodar Valley Cor-
poration been provided with
alternative employment; and

(b) if not, how many of them have
been left out?

The Minister of Irrigation and Power
(Shri 8, K. Patil): (a) No, Sir.

(b) 363,

Railway SIgeners

*236. Dr. Ram Snbhag Singh: Will
the Minister of Rallways be pleased
to lay a statement showing:

(a) the programme of importing
wooden and iron sleepers in the
country for meeting the Railway re-
quirements in 1958;

(b) the countries from which they
will be imported; and

(c) their approximate prices?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c). A
statement 1s laid on the Table of the
T.ok Sabha. [See Appendix 1I,
annexure No 8]
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r Shri Rameshwar Tantia:
*238. { Shri T. K. Chaudhuri:
Shri Bishwanath Roy:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that the
Chinese Government has suggested
that a private Indian air company,
interested in operating a Lhasa-India
air service send a mission to Peking to
discuss the matter; and

(b) if so, the reaction of the Gov-
ernment of India to the proposal and
whether any Indian private air com-
pany has come forward to operate the
service?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun Kahir): (a) No, Sir.

(b) Doe- not arisc.

Strike a¢ ‘he Bokaro-Thermal Power
Station

rShri Vajpayee:
*239. 0 Shri H. N. Mukerjee:
Shri P. C. Bose:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that em-
ployees at the Bokaro thermal power
station struck work during January,
1858;

(h) the number of employees involv-
ed in the strike;

(¢) whether it is a fact that D.V.C.
employees in Calcutta and Howrah
also observed one day token strike in
symputhy with the Bokaro strike;

(d) the main demands of the em-
ployees; and

(e) the steps, if any, taken to end
the strike?

The Minister of Irrigation and Power
(Shri S. K. Patil): (a) Yes, Sir.

(b) 565.
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(c) Yes, Bir.

(d) and (e). The attention of the
hon, Member is invited to my reply
to Shri T. K. Chaudhuri’s Short Notice
Question No. 1 answered on the 14th
February, 1958,

. Sugarcane Crushed in U.P.

244, Shri S. M. Banerjee: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of sugarcane crush-
ed in the sugar mills of U. P. during
the 1956-57 crushing season; and

(b) the price of sugarcane paid to
the farmers?
The Minister of Food and Agricul-

ture (Shri A. P, Jain): (a) 111'5 lakh
tons.

(b) Rs. 1-5-9 per maund on the
average.

Tuberculosis

245. Shri S. M. Banerjee: Will the
Minister of Railways be pleased to
state:

(a) whether T.B. cases have increas-
ed among the Railway employees;

(b) if so, what steps are being taken
to check this; and

(c) the number of Rgilway em-
ployees (Class I, II, III and IV)
suffering from T.B. as on the 1st
January 1858?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) The
number of cases which have been
reported is on the increase.

It is, however, very difficult to say
whether the increase is due to actual
increase in the incidence of the disease
or to hetter diagnostic facilities now
available on the Railways.

(b) (i) A number of chest clinics,
with proper facilities for early diagno-
sis, treatment and control of the dis~
ease, are being established at the
Divisional /District headquarters or at
places where there is a large concen-
tration of staff. 48 such clinics are
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already functioning. (ii) A number of
beds have been sanctioned for reser-
vation in the existing sanatoria in the
country for treatment of Railway em-
ployees and their families.

A

(¢ Class Class Class  Cless
I I I v

Nil 2 1078 3454
Equipment for Power Plants

246. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the import of equip-
ment and plant for generation of
Power has been drastically cut and

postponed; and

(b) which of the Projects are likely
to be affected during the year 1858-
597

The Minister of Irrigation and Power
(Shri 8. K. Patil): (a) and (b). Due
to acute shortage of foreign exchange,
the projects included in the Second
Five Year Plan have been divided into
two categories (i) core projects and
(ii) others. For core projects, the
foreign exchange required for pur-
chase of equipment is being released
as and when required. As regards
other Projects, attempts are being
made to procure equipment on long
term deferred payment basis. Other
methods, such as Government to Gov-
ernment  loans, aid schemes and
barter agreements are also being ex-
plored. Until the negotiations regard-
ing the aid schemes and barter agree-
ments are finalised, it is not possible

> to say whether the necessary foreign
exchange for these projects would be
available.

Stock of Foodstuffs

Shri Harish Chandra
2417, Mathur:
{ Shri D. C. Sharma:

‘Will the Minister of Food and Agri-
culture be pleased to state:

(a) the present stock of foodstuffs
in the country; and

-
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* (b) the pregramme for imports
during, the nékxi gix months?

The Minister of Foed and Agripnl-
ture (Shri A. P, Jain): {(a) The stocks
of foodgrains with the Central Gov-
ernment on 1st February, 1938 was
about 807 thousand tons.

No estimate of stocks held by the
trade is available.

(b) We may be able to import about
15 to 17 lakh tons durmg the first six
months of 1958,

Bridges in Orissa

249. Shri Panigrahi: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the total amount of money given
to Orissa State for construction of
bridges over rivers in the First Plan
period;

(b) the number of bridges completed
in the First Plan period;

(c) whether the Government of
Orissa have approached the Central
Government for aid for the construc-
tion of bridges over the rivers during
the Second Five Year Plan;

(d) if so, the names of rivers where
bridges have been proposed for con-
struction; and

(e) the action taken by the Central
Government thereon?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Rs. 10,91,200
for bridges on roads other than
National Highways.

(b) Four.
(c) Yes, Sir.

(d) (1) Bathpur Nallah near Bis-
samcuttack.

(2) Bagh river in mile 20 of the
Boudh-Sonepur road.

(3) Salki river on the Boudh-Sone-
pur road.

(4) Suktel river at Baijalsagar In
mile 39 of the Patnagarh-Harishanker

road.
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(5) Ballijore Nallah in mile 26 of

the Barkote-Bonai road. o ;‘I 7 hoadt & W ww

(8) Subernarekha river near Raj-
ghat,

(7) Dhanua river on the Pipli-
Konarak road.

(e) The matter is under considera-
tion.
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giving the requisite information is
placed on the Table of the Lok Sabha..
[See Appendix II, annexure No. 10.]

Derailment of Janata Express

253 S Shri P. G. Deb:

\ Shri Panigrahi:

Will the Minister of Railways be
pleased to state: *

(a) the causes of the derailment of
the engine of the Howrah-Hyderabad
Janata Express near Rupsa in Orissa
on the 29th December, 1957;

(b) whether any enquiry has been
made about the accident; and

(¢) if so, the action taken in the
matter?

The Deputy Minister of Railways
(Sari Shahnawaz Khan): (a) On
29th December, 1957, at about 22.14
hours, whilst Train No. 10 DN Janata
Express was on the run between
Rupsa and Haldipada stations, the
driver heard an unusual scund and
brought the train to a stand. On
examination, it was found that the
right hand rear bogie wheel tyre of
the engine had burst. As the engine
was not able to move, the rake of the
Janata Express was drawn to Rupsa
station. After the rake had been
pulled back, efforts were made to pull
the disabled engine, but it derailed of
two front wheels.

(b) and (c). An enquiry was held
to investigate into the interruption to
services resulting from this accident.

The  metallurgical investigations
have revealed that the material of the
tyre was not to specification and this
is being taken up with the manufac-
turers.

Hindustan Ship ¥ard

254. Shri V. P. Nayar: Will fhe
Minister of Transport and Communi-
cations be pleased to lay on the Table
a statement showing the names, desig-
nation and monthly emoluments of all
officers employed in the Hindustan
Ship Yard, drawing Rs. 500 or above
on the 1st October, 19577

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): A statement
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Jute Production in Tripura

256. Shri Bangshi Thakur: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Unstarred Question No 1704 on the
16th December, 1957 and state:

(a) the total production of jute in
Tripura in the year 1955, 1856 and
1857; and

(b) the amount paid to the Pakistan
Railway and the Indian Air Lines
Cerporation for carrying the same
upto Calcutta in the year 1955, 1936
and 1957 respectively?
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The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) The total
production of Jute on the basis of
financial years 1z as follows:—

Year In thousand bales-

of 400 1bs. each.
1954-55 46
1955-56 50
1956-57 57
1957-58 55

(b} The information is being collect-
ed by the Tripura Administration and
will be laid on the Table of the Sabha
on receipt

General Post Office, Chandigarh

257. Shri Ram Krishna: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) when the work on the construc-
tion of the building for General Post
Office, at Chandigarh will commence;

(b) the rcasons for the delayv, and

(c) the amount likely to be <pent
on the building during the finuncial
year 1858-59?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) There 1s no
propntal for construction of a bhuild-
ing for General Post Office at Chandi-
gath

(b) and (c¢) Do not arise

Floricultural Research Institutions

258 J Shri Subodh Hansda:
* _Shri 8. C. Samanta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of Floricultural Re-
search Institutions in the country at
present,

(b) whether these Institutes have
their own laboratories;

(c) 12 so, since how long these labo-
ratories are under operation; and
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(d) the recurring and non-recurring
expenditure against each of them, if
any?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (1) There is
no research institution in India which
is solely devoted to research on flori-
culture. Research work on floriculture
is being done at the National Botanic
Gardens, Lucknow, as part of its over-
all activities. Some research in ori-
culture is also being carried out at
Lal Bagh Botanic Gardens, Bangalore,
Indian Botanic Gardens, Sibpore
(Distt. Howrah), Lloyd Botanic
Garden, Darjeeling, Government Bot~
anic Gardens, Ootacamond, Sim’s
Park, Conoor and the LAR.I, New
Delhi.

(b) Yes.

(c) and (d). Information is being
collected.
National Railway Users' Consultative

Council

259, Shri S. M. Banerjee: Will the
Minister of Railways be pleased to
state:

(a) whether unpunctuality of train
and overcrowding were discussed in
the Seventh meeting of the National
Railway Users' Consultative Council
held in Delhi during December, 1957;
and

(b) 1t so, the decisions taken there-
on?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The Railway Board and the
Railway Administrations are quite
alive to the necessity of punctual run-
ning of passenger trains and of reliev-
ing of overcrowding on passenger
trains. Suggestions made in this con-
nection at the Seventh meeting of the
National Railway Users’ Consultative
«Council are being examined and such
.action as is feasible will be taken.

Rice Trading in Manipur

260. Shri L. Achaw Singh: Will the
“Minister of Food and Agriculture be

7 FEBRUARY 1968
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{a) the names of the members of
the Advisory Board for Rice Trading
B_usiness in Manipur;

(b) how many sittings the Board
had in 1857 and the nature of advice
tendcred to the Manipur Administra-
tion; and .

(c) whether the proceedings of the
last meeting of the Board will be laid
on the Table?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The com-
position of the Advisory Committee is
as follows:—

1 The Deputy Commissioner,
Manipur—Chairman.

2. The Director of Agriculture,

Manipur

3. The Registrar, Co-operftive
Societies, Manipur.

4 Shri M. Koireng Singh of

Moirang.

5. Shri W. Nimaichand Singh of
Thoubal Achouba.

8 Shri P. Tomchou Singh of
Kakching.

7. Shri Kulwant Rai Jain, Mer-
chant, Imphal.

8. Shri Ng. Tompek Singh of
Thangmeiband, Imphal.

9. The Stata—Members Trading
Officer, Manipur—Secretary.

(b) Since the State Trading Advi-
sory Committee was constituted on
18th November, 1957, it has held two
meetings, one on 9th December, 1957
and the other on 12th January, 1958.

(¢) No, Sir, these are eonfidentisl
proceedings of an Advisory body and
it would not be in the public interest
to disclose them.
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Hotels in New Delhi

261, Dr. Ram Subhag Singh: Will
the Minister of Health be pleased to
state: -

(a) whether the health authorities
regularly inspect the sanitation condi-
tions of New Delhi hotels;

(b) if so, the details of the latest
inspection report in regard to sanita-
tion conditions of these hotels; and

(c¢) the efforts being made to im-
prove the position?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir.

(b) As a result of the sanitary drive
launched in December last 631 eating
places and shops in New Delhi have
so far been inspected Notice were
issued against 439 eating places which
were found contravening the provi-
sions of Municipal Bye-laws. Of these
80 complied with the notices imme-
diately and no action was taken
against them  The remaining 379
owners of eating places were prosecut-
ed and some of them had to be pro-
secuted repeatedly. In all 1,206 pro-
secutions were launched.

(¢) Regular check is being main-
tained to effect still further improve-
ment.
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Ministry of Food and Agriculture

Extension Wing

265 { Dr. Ram Subhag Singh:
* 3\ Shri Ram Krishna:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government have de-
cided to set up an Extension Wing in
the Food and Agriculture Ministry;
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(b) if so, when this wing will be
set up; and

(c) what will be the main function
of this Wing? ’

The Minister of Food and Agri-
caiture (Shri A, P. Jain): (a) Yes.

(b) The Extension Wing is expected
to start functioning shortly.

(c) The main function of the Exten-
sion Wing will be to relate more effec-
tively scientific knowledge resulting
from agricultural research and other
related activities of the Department of
Agriculture to the programme of food
production. The Wing will consist of
the following four Units:

(i) Programme Implementation
Unit: This Unit will progress the
orderly implementation of the agri-
cultural development schemes in the
States.

(ii) Farm Adwvisory Unit: The sub-
ject matter Specialists in this Unit
will keep in close touch with the
research being done on crop produc-
tion so that research findings can be
brought to the attention of farmers
through the Extension Workers in the
States. It will also assist in the plan-
ning and execution of crop campaigns

(iii) Farm Information Bureau'
This Unit will be responsible for the
production and distribution on a mass
scale of information material and
aids etc for the Village Level Workers
and the Farmers

(1v) Extension Tramning Directorate:
The existing Extension Training Direc-
torate under the Department for the
training of Village Level Workers will
be integrated with this Wing.

Development of Fishories in Orissa

268. Shri Panigrahl: Will the Min-
1ster of Food and Agriculture be
pleased to state:

(a) whether Orissa Government
have recently submitted any scheme to
the Central Government for dewvelop-
ment of fisheries in the State; and
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{b) it s0, the natm-é of such
schemes?

The Minister of Food and Agri-
culture (8hri A, P. Jain): (a) and {b).
No new scheme has been received
from Orissa Government. Proposals for
the continuance in 1958-58 of eleven
schemes included in Second Five Year
Plan were received in December, 1957
and these were approved by the Cen-
tral Government. The details of these
schemes are as under:—

1. Supervision: This scheme aims at
supervising and co-ordinating
the district level activities of
all the Schemes,

2 Applied Research on Fresh Water
Biwology: The scheme aims at
applying in the field results of
research obtained and conduct-
ing fleld research on various
aspects of Inland fish produc-
tion.

3. Applied Research on Technology:
The Scheme aims at conducting
such experiments on the utilisa-
tion of raw materials available
from the Chilka lake.

4 Development of Fish Seed
Centres: 40 Fish Seed Centres
with 120 acres of narseries are
proposed to be established under
this scheme to meet the demand
of fry fish by fish farmers.

5. Village Reclamation Service: The
scheme aims at giving assistance
to Grampanchayats with
deweeding, dewatering and
fishing nets in order to promote
pisciculture in the fisheries
which have been entrusted to
them. It is proposed to locate
8 Units of village reclamation
services.

8. Estab'ishment of Demonstration
Fish Farm: Extension of know-
ledge in pisciculture through
Demonstration fish farms is
aimed at in this Scheme. The
Scheme provides training faci-

litieg for 150 students during the
plan period.

7. Experiment in power fishing in
.Hirakud Reservoir: It is pro-
posed to set up an Inland power
fishing Unit at Hirakud to con-
duct experimental power fish-
ing.

8. Experiment in Power Fishing in
estuaries: Experimental power
fishing with gill nets was con-
ducted under this scheme and as
the fesult were found encourag-
ing it is proposed to conduct
similar experiments during the
year 1858-59. .

9 Establishment of Demonstration
marine fish Farm: It is proposed
to carry on research on various
aspects as to the rate of growth,
artificial feeding ete. in the
estuarine fish farm during the
year 1958-58 with a view to
develop suitable methods of
farming in the marine swamps.

10. Experiment in power fishing in
the coastdl area: It is proposed
to take up an experimental
Scheme on power fishing in the
sea,

11. Utilisation of equipments received
under various aid programmes:
Various types of aid like cold
storages, ice factories, pumps,
winches etc. are being received
from T.C.A. and under other aid
programmes and the staff under
this scheme is to co-ordinate
this work and see that this
equipment is fully utilieed for
the purpose for which it has
been recelved,
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Fsmily Planaing Oentres In Pmmizd

270, Shri D, €. Sharma: Will the
Minister of Heslth be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1731 on the 16th December,
1957 and state:

(a) the number of Family Plan-
ning Centres established in the Pun-
jab State so far; and

(b) what additional steps Govern-
ment propose to take t{o meet the
situation in view of the compar-
atively higher rate of growth of popu-
lation in the Punjab State?

The Minister of Health (Shri
Karmarkar): (a) Thirty five Family
Planning Centres have so far been
established in Punjab (Thirty three
clinics by Family Planning Associa-
tion, Punjab aided by Indian Red
Cross Society Punjab State Branch
and two clinics by voluntary organi-
sations aided by Central Government.)
State Government are also taking
steps towards the establishment of five
urban and eight rural centres during
the current financial year.

(b) 1. Family Planning clinics will
be established in (a) the Female
Departments of the State Hospitals (b)
Maternity and Child Welfare Centres
and (c¢) Primary Health Units and
Primary Health Centres.

2. Officers in charge of the above
institutions have already been directed
to popularise Family Planning Scheme
and give advice on methods of Family
Planning as part of their routine
duties.

3. A full-time State Family Planning
Officer has been appointed since
November, 1957 to co-ordinate and
give impetus to the Family Planning
Programme.

4. Sanction has been accorded for
the eatablishment of a model Family
Planning clinic and Training Centre in
the Government Hospital for Women
and Children at Amritsar and one
Family Planning clinic in the Medical
College, Patiala,
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§ The Government of India has
also prepared posters, pamphlets and
films for Family Planning propaganda
and is conducting research to produce
cheap and effective contraceptives.

D.T.S. Buses

271. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Starred Question No.
713 on the 3rd December, 1857 and
state what further progress has been
made for washing and cleaning the
buses of the Delhi Transport Service
every day before putting them on the
road?

The Minister of State in the
Ministry of Transport & Communi-
cations (Shri Raj Bahadur): The
following steps have been taken:

(i) The strength of the staff for
cleaning and washing of buses has
been increased.

(ii) 50 per cent. of the road-worthy
fleet in each depot 1s washed and
cleaned daily. Cleaning of glass panes
and seats and sweeping of floors is
also done daily. Further, buses are
dusted and cleaned at the time of
outshedding.

(ii1) A detailed procedure has been
laid down whereby the arrangements
for cleaning and washing etc. of buses
have been put on a regular footing. A
copy of the instructions issued by the
Delhi Road Transport Authority in this
regard is attached. [See Appendix II,
Annexure No. 13.]

(iv) The supervisory officials of the
workshops have been instructed to
spot-inspect the buses washed and
cleaned to ensure proper execution of
this job in each depot.

(v) Besides the workshop officials,
traffic officers on nigth duty in each
depot have been asked to pay parti-
cular attention to this job.

(vi) Traffic Inspection Staff of the
Authority also exercise a check on
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the cleanliness of buses while carry-
ing out the general check-up which
they are required to do during the
discharge of their normal duties, at
the time of outshedding of buses as
well as when the buses are on the
road.

Water Supply and Drainage Schemes
for Corporations

272. Shri Rameshwar Tantla: Will
the Minister of Health be pleased to
state the names of the municipal cor-
porations who have asked for loan
grants for their water supply and
drainage schemes during the Second
Plan period?

The Minister of Health (Shri
Karmarkar): The following munici-
pal Corporations have asked for grant
of loan for the implementation of their
water supply and dramnage schemes
during the Second Plan period through
their respective State Governments;

Hyderabad, Secunderabad, Patna,
Ahmedabad, Nagpur, Poona, Trivan-
drum, Jubbulpore, Madras, Bangalore
and Calcutta.

National Seminar on Community
Development

273. Shri Rameshwar Tantia: Will
the Minister of Community Develop-
ment be pleased to state:

(a) what are the recommendations
of the National Semmar on Com-
munity Development recently held at
Aurangabad; and

(b) what steps huve been taken to
implement them?

The Minister of Community
Development (Shri 8. K. Dey): (a)
The recommendations of the Seminar
at Aurangabad are placed on the
Table of the Lok Sabha. [See Ap-
pendix II, annexure No. 14.]

(b) These recommendations have
been forwarded to the State Govern-
ments and the concerned Ministries
for consideration and appropriate
action,
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Best worker of the Month' Scheme

274. Shri Heda: Will the Minister
of Railways be pleased to state:

(a) the details of the ‘Best worker
of the Month' scheme proposed to be
adopted in the Integral Coach Factory,
Perambur; and

(b) the progress, so far made, if
any?

The Deputy Minister of Railways
(Shri Shahnawax Khan): (a) The
proposal to introduce the ‘Best worker
of the Month' scheme at Integral
Coach Factory, Perambur, is now
under examination and details are
expected to be finalised in the near
future.

(b) Does not arise.
Advertisements of Tooth Pastes

275. Shri V. P. Nayar: Will the
Minister of Health be pleased to state
whether there is any machinery to
verify the claims made in the nume-
rous advertisements of tooth pastes
and other dentifrices?

The Minister of Health (S8hri
Karmarkar): No machinery exists for
verification of claims made in the
advertisements of teoth pastes and
other dentrifices.

Water Supply at Kharagpur Railway
Colony

276. Shri Muhammed Elias: Will the
Mini;ter of Railways be pleased to
state:

(a) whether Government are aware
of the sufferings of the people of the
railway colony of Kharagpur from
the acute scarcity of water parti-
cularly in the summer months; and

(b) it so, what scheme Government
have to improve the water supply of
Kharagpur railway colony in the
Second Five-Year Plan period?

The Deputy Minister of Railways
(Shrl Shahnawaz Khan): (a) There is
certain amount of shortage of water
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supply which is aggravated during
summer months due - to decreased
yields from the existing sources.
With the result the water supply has
to be restricted and controlled during
summer months.

(b) To remove the hardships caused
by the restricted water supply, a new
well with an approximate yield of
7 lakhs gallons of water per day was
hrought into commission during 1836
and another well with an approximate
yield of 5 lakhs gallons of water per
day was brought into commission
during 1957. In addition to this, it is
proposed to sink three more wells in
the Kharagpur area during the Second
Five-Year Plan period and the work
on one of these wells is in progress.

Rural Water Supply Schemes
in Orissa

277. Shri Panigrahi: Will the Minis-
ter of Health be pleased to state how
far the amounts allotted to Orissa for
implementing rural water supply
scheme during the First Plan period
and the Second Plan period have been
utilised?

The Minister of Health (Shri
Karmarkar): Against an estimated
cost of Rs. 4750 lakhs, the Govern-
ment of India allotted Rs. 28-75 lakhs
on the basis of 50 per cent grant-in-aid
to the State Government for their
Rural Water Supply and Sanitation
Schemes. The State Government had
spent Rs. 42 lakhs approximately upto
the end of September, 1957.

Dieselisation

278. Shri Doraiswaml Gounder: Will
the Minister of Railways be pleased to
state whether there is any proposal
to run diesel rail cars on the Southern
Railway between Jalarpet and Tirup-
pattur in the dras State?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): There is no
ruch proposal at present.
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Commuuity Development

279, Shrl Doraiswami Gounder: Will
the Minister of Community Develop-
ment be pleased to staje what is the
total grant sanctioned so far under
Community Development to Madras
State, with particulars of grants sanc-
tioned for other Btates?

The Minister of Community
Development (Shri S. K. Dey): A
statement containing the requisite
information upto 31-1-1958 is laid on
the Table of the Lok Sabha. {[See
Appendix II, annexure No. 15.]

Community Development and
N.E.S. Blocks

280. Shri Doraiswam! Gounder: Will
the Minister of Community Develop-
ment be pleased to state:

(a) the number of blocks now func-
tioning in each State in the country;
and

(b) what is the total population
covered by them?

The Minister of Community
Development (Shri 8. K. Dey): (a)
and (b). A Statement showing the
number of blocks in operation state-
wise together with population cover-
age is laid on the Table of the Lok
Sabha [See Appendix II, annexure
No. 18.]

Mis-use of Alarm Chains

281. Shri Supakar: Will the Minis-
ter of Railways be pleased to state:

(a) the number of incidents of pul-
ling of alarm chains in the trains on
the South Eastern Railway in the
year 1856-57; and

(b) whether number of alarm-chain-
pulling cases is on the increase on the
S.E. Railway?

The Deputy Minister of Railways
(Shri Shahnawar Khan): (a) 4943.

(b) Yes.
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Boll Conservation in Kerala

Shri A. XK. Gopalan:
282. { Shri Punnooss:
Shri Warfor:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the amount allotted for soil
conservation in Kerala for the current
year; and

(b) the sum already spent thereon
to date?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Rs, 7:80
lakhs.

(b) Rs 0.81 lakhs (upto 31-13-57).

“See the Country” Tour

283, Shri Vajpayee: Will the Minis-
ter of Railways be pleased to state:

(a) whether a “See the Country”
Tour for the children of the Railway
Board Employees was recently orga-
nised;

(b) the details of this scheme; and

(c) whether Government contem-
plate organising a similar tour for
children of other raillway employees
and for children in general?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
under the auspices of the Staff Bene-
fit Fund Committee of the Railway
Board which is an autonomous body.

(b) A hohiday-cum-educational tour
to Jaipur, Chittor and Udaipur was
arranged in December 1987 for chil-
dren of Class III and Class IV
employees of the Railway Board and
its Attached Offices. The expenditure
was mainly borne by the Staff Bene-
fit Fund but a #mall contribution was
taken from the parwnts also.

(c) Government did not organise
the tour of the children of the Rail-
way Board emplovees nor do they
contemplate organising a similar tour
for children of other Railway emp-
loyees or for children in  general
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But as already stated in answer to
part(a), the tour of children of Rall-
way Board employees was organised
under the auspices of the Staff
Benefit Fund Committee of the Rail-
way Board and similar tours of chil-
dren of Railway employees have from
time to time been organised by Staff
Benefit Fund Committees existing on
the Railways. As for children in
general, there are travelling conces-
sions already available for excursions
of school children, which are organis-
ed not by Government but by the
educational institution in which the
children study.

Sugarcane Crushed in Bihar

284, Shri D, C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of sugarcane
crushed in the Sugar Mills of Bihar
State since the 1lst of May, 1957 till
the last day of crushing during the
1956-57 crushing season separately;

(b) the rate of recovery per day in
each mill from the 15th April to the
last day of crushing; and

(c) the price of sugarénne paid to
farmers in each of the mills Quring
the same period?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) and (b). A
statement is placed on the Table of
the Lok Sabha. [See Appendix II, an-
nexure No. 17]. The daily figuresof
recovery are not available, therefore
the weekly recovery of sugar in each
of the mills which worked after 15th
April, 1967, is given.

(c) The sugarcane crushed after 1st
May, 1957, was paid at the minimum
price fixed by the Government of
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India for 1938-37 season viz., Ra. 1/7/-
per maund for cane delivered at the
Gate of factory and Rs. 1/5/- per
maund for cane delivered at out-Sta-
tion Rail Centres

Mobile Post Offices

sgs, J Shri D, C. Sharma:
* \ Shri Ram Krishan:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of mobile post offi-
ces opened in Punjab State during the
years 1956-57 and 1957-58 so far sepa-
rately; and

(b) the places where these are
functioning?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahaduar): (a) None.

(b) Does not arise

Rice Production in Punjab

286. Shri D. C BSharma: Will the
Minister of Food and Agriculture be
pleased to state the annual production
of rice in Punjab State before and
after its re-organisation?

The Minister of Food and Agricul-
ture (Shri A. P, Jaln): During 1855-56
the production of rice in Punjab ex-
cluding Pepsu before the re-organisa-
tion was about 1,80,000 tons. During
1956-57 in the re-organised Punjab
the production of rice was 2,77,000
tons.

a
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Tube Wolls in Madras State

287. Shri N. R, Munisamy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whethen exploratory tube well
organisation conducted any testin the
Palar basin, North of Arcot District,
Madras State, and if so, with what
results; .

(b) for the last three years how
many exploratory bores have been
drilled in Madras State with particu-
1ar reference to the districts and its
places and with what results; and

(c) whether Government is aware
that sub soil water in Palar basin is
perennial according to the verdicts of
Geological Survey of India?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) Yes. Out
of the three bores drilled in the north
of Palar river in Conjeevaram Talu-
ka, at Sevilmedu, Musaravakkam and
Kilambi, the hole at Kilambi was
found promising and a production
well was constructed at this site.

(b) The exploratory Tubewell Pro-
Ject started in Madras in September,
1858. Thirty one exploratory bores
had been drilled upto the end of
January, 1958, and necessary geolo-
gical and hydrological data collected
for studying the suitability of the
areas for large scale construction of
irrigation tube-wells. The places
where beres were drilled and whether
they were completed as tube-wells or
not is indicated below:

Chingleput district:

1. Ellaredigandikai. Tubewell
constructed.

2. Panjeli, ~do-

3. Neidavoyal. -do-

4. Parikapattu. -do-
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5. Kilambi. Tubewell
constructed
8. Erullapattu. Bore
abut.doned
7. Sevilmedu ~do-
8. Musaravakkam ~do-
Touth Arcot District:
9. Adimankuppam. Tube-
constructed,
10. Ayyampet. . do-
11. Serrikuppam. «do-
12. Palayamkottai. ~gs.
13. Budamar. «do-
14, Sethiathope. -do-
15. Kadampuliyur. - do-
16. Chettithuravu -do-
17. Allapakkem. do-
18. Vardharayapuram. do-
19. Raghavakuppam. Bore
abandoned.
Tiruchirappalli District: -
20. Marudur. Tube-well
constructed.
21. Kurugavelaparkoil. -dn-
22. Tholayaramkurichi. -do-
23. Valaudi. do-
24. Kalathur. ~dn.
25. Jayamkoudacholapuram do-
26. Devamangalam. Hore
, - abandone2
Tanjore District:
27. Murungu'am. Tube-well
. constructed.
28. Padderpatty. -do
29. Paluyagandharvakottai. Bore
abandoned
30. Chelagankudaikuda, -do-
31. Vepankulam. ~do-

(c) Yes, but the Geological Survey
ut India have advised that the balin
is unsuitoble for sinking deep tube-
wells.
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Late Running of Trains

[ Shrimati Parvathi Krishoan.
\ Shri Yadav:

Will the Minister of Rallways be
pleased io state:

(a) whether it is a fact that Palwal-
Delhi shuttle hardly runs in time;
and

(b) if so, the steps taken to see that
the shutile keeps to its timings?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No.
However, the performance of this
train has not been completely satis-
factory.

(b) With effect from 23.12.57. No.
365Dn Palwal-Delhi shuttle has been
given, as a trial measure for two
months, precedence over Nos. 15 Dn
Grand Tiunk Express and No. 19 Dn
Dehra Dun Express trains in the
event of their late running on days
when No 365 Dn Palwal-Delhi shut-
1Je 1s hikely to suffer more than 15
minutes detention, if detained to give
precedence to the Express trains
This has improved the performance of
the train to sume extent. The Rail-
way Administrations have also been
asked to pay special and pointed at-
tention 1o the running of the shuttle
train.

288,

Forests

289. Shri Jhulan Sinha: Will the
Minister of Food and Agriculture be
pleased to state

(a) thc steps taken during the First
Five Year Plan and those proposed
during the Secuad Five Year Plan to
develop the forest wealth in the union
territories; and

(b) the annual income from the
forests under the Central Govern-
ment?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) During the
First Five Year Pian, schemes for
development of forestry were not
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undertaken by the Andamans and
Nicobar, Manipur and Delhi Admi-
nistrations. The other Territories
took up development work as follows:
(i) TRIPURA: Altogether six
schemes were taken up as indicated

relow:—
(1) Afforestation of 1445.2 acres;

(2) demarcation of 598 miles of
forest reserve boundary;

(3) work on working plans was
started in the First Plan and
completed in the 1st year of
fhe Second Plan;

(4) 49 officers were trained;

(5) 12 buildings were construct-
ed; and

(6) two )eeps were purcased for
development work.

A sum of Rs. 7.2 lakhs was spent on
ithese schemes.

(1) HIMACHAL PRADESH: Steps
taken covered activities such as
afforestation to prevent soil erosion,
extension of the tree lands and the
establishment of village plantations.
The tree planting programme was ex-
tended with the cooperation of public
#nd ‘loca? bodies in pursuance of the
national policy, during the Vana-
mahotsava ceremonies,

During the Second Five Year Plan
‘he follnwing steps were taken:—

(i) TRIPURA: 12 schemes are being
undertaken as 1inder:—

(1) Dcmarcetion of boundary and
constitution of reserve forests
covering 975 miles;

(2) 6 officers are being trained;

(3) o her sraff is being appointed
for the implementation of the
schemes;

(4) 3¢ buildings are proposed to be
construrted;

(5) 25156 acres are proposed to be
afforested;

(6) work for sanitation, sinking of
tube-well and supply of
rzedicines is proposed to be
trken up;
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{7) construct‘on of 75 miles of
forest roads is proposed to be
undertcken;

(8) stores for operating the
schemes will be obtained;

(9) improved methods in forestry

(3) matchwood planitation;
(4) preparstion of werking plans;

(5) training of officers for operat-
ing the schemes.

(iv) DELHI: The following schemes

will be emplayed; are being undertsken:— .

(10) provisior has been made for
the purchase of transport for
forestry development;

(11) 409 acres of jhum area in hilly
regions are to be afforested at
soil conservation measure;

(1) Afforestation along Jumna
Bank to bind the soil;

(2) planting trees along irrigation
channeis, railway tracts,
roadside, etc.

(v) ANDAMANS AND NICOBAR

3 ISLANDS: Following schemes are
(12) working plans will be finalised, being undertaken:—

(ii) HIMACHAL PRADESH: The
following schemes are proposed to be
undertaken:—

(1) Propagat.on of bhabbar grass;

(2) demarcation of forest boun-
daries;

(3) cunstruction and improvement
of forest roads;

(4) improvement of pasture lands;
(5) survey of medicinal herbs;
(6) game preservation;

(7) horticulture in forests;

(8) uudertaking of forest survey;

{9) dvvelopment of Panchayat
forests; and

(10) development of forest educa-
tion.

(ili) MANIPU'TR: The following
schemes are being undertaken:—

(1) Forest regeneration;

(1) Improvement of forest roads;

(2) purchase of equipment for
forestry development;

(3) training of personnel;

(4) wood preservation by pressure
ireatment;

-

(5) revision of working plans and
forest Inventory;

(6) matchwood plantations;

(7) forest plantations (Minor
forest rroduce);

(8) provision of additional season-
mg kilr;

(9) provision of silvicultural re-
search and experiments;

(10) provision of portable saw mill;
(11) paovision for boat building;

(12) scheme for mangrove poles ex-
traction.

(b) The annual income from forests

(2) improvement and construction during the last three years was as
of fores. roads; under:—

Name of the
Union Ternitories 1954-55 1955-56 1956-57
1. Andamans & Nicobar Islands 758,730 15,26,380 5,89,078
2. Tripura 1,04,X65 56,395 47,662
3. Delhi 1,000 1,000 5,000
4. Himachal Pradesh 79,1 8,000 85,80,000 97,29,000
S._Manpur 1,59,000 2,15,000 2,45,000

.
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Railway Passemger Amenities

200, Bbri Dalii¢ Singh: Will the
Minister of Rallways he pleased to
state:

(a) whether Government are aware
of the fact that there areno sheds on
the platform at Anendpur Sahib Rail-
way station on the Northern Railway;
and

(b) if =0, whether Government pro-
pose to provide sheds on that station?

The Deputy Minisier of Railways
(8hri Shahnawazx Khan): (a) Yes,
Sir.

(b) Provision for constructing a
shed has arlready been made in 1957-
68. The work will be taken in hand
as soon as the Punjab Government’s
approval to bear their portion of the
cost, according to the agreement
entered into between the Railway
Administration and the Punjab Gov-
crnment, is received.
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P& T Employees in Hyderabad
Circle

285. Shri T. B. Vittal Rao: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Starred Question
No. 1043 on the 22nd August, 1957 and
state:

(a) whether the seniority list of em-
ployees ¢i Posts and Telegraphs De-
partment in Hyvderabad Circle has
since been compiled; and

(b) if not,
delay?

The Minister of State In the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) Does not arise.
Divisional System on Railways

296. Shri S. M. Banerjee: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
North Eastern Railway Mazdoor

the reasons for the
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Jnion has submitted & memorandum
vequesting the Government to create
divisionai system in the North Bast-
ern Railway;

(b) if so, the steps Government pro-
pose to take in this matter; and

(¢) it not, the reasons therefor?

The Deputy Minister of Rallways

(Shri Shahnawazx Khan): (a) VYes,
Sir.
(b) and (c). After full considera-

tion of the matter and having regard
to the workload on both the N.E. and
N.F. Railways, the Government had
come to the conclusion that Divisional-
ization was not justified and that the
District system would adequately
meet the requirements from the point
of view of both efficiency as well as
economy. The memorandum contains
no fresh facts which would warrant a
review of the decision already taken.

Railway Passenger Amenities

297. Shrl Vasudevan Nair: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
existing Third Class waiting hall at
Valapattapam Railway Station on the
Southern Railway is proposed to be
cxtended;

(b) if so, whether any further faci-
lities are propcsed to be provided
there; and

(c) how far the project has pro-
gressed?

The Deputy Minister of Rallways
(Shrl Shahnawaz Khan): (a) Yes,
Sir. It 15 prorosed to extend the
waiting hall by about 1200 Sqfts. in
area.

(b) It is proposed to provide four
additionai benches in the waiting hall.

(c) The work is expected to be
iaken in hand rhortly.
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‘Kulukkalior Station

2908. Shri Vasudevan Nalir: Wiil the
Minister of Railways be pleased to
state: -

(a) whether it is a fact that a new
Railway Station is proposed to be
opened at Kulukkallur between Valla-
puzha and Cherukara Railway Sta-
tions in Kerala' and

(b) it so, when that project is ex-
pected tv be completed?

The Deputy Minister of Rallways
(Shri Shah Nawaz Khan): (a) and
(b). 1t has rerently been decided to
provide a contractor-operated Halt
station at Kulukkallur between Val-
lapuzha and Cherukara Railway sta-
tions on Southern Railway and that
Railway has been asked to take fur-
ther necessary action in the matter
early.

Resettiement of Landless Labourers
from Kerala in Bhopal

299, Shrl Vasudevan Nair: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of
India have received representations
from the Kerals settlers near Bhopal,
Madhya Pradesh regarding the hard-
rhips they are undergoing;

(b) it ro, the nature of their com-
rlaints; and

(c) the action taken by the State
Government and the Central Govern-
ment to meet their demands?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes, Sir

(b) The main demands put forward
in their representations were (1) pro-
vision of adequate medical facilities,
‘2) opening of a High School, (3)
establishment of cottage industries,
(4) continuance of maintenance allow-
ance, (5) eradication of kans from
their plots, (6) supply of Kbharif
seeds, and (7) improvement of their
huts.
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{c) The demsands of the settlers for
provision of adequate medical faci-
lities and opening of a High School
were forwarded to the Government of
Madhya Pradesh for favourable con-
sideration. As regards the other
demands, they have been met to the
fxtent irdicatec below:—

(i) The State Government have
appointed a Cottage Indus-
tries Organiser to start suit-
able types of cottage indus-
iries fcr the benefit of the
settlers.

(1i) The Stwte Government have
-anctioned maintenance loans
@ Rs. 55/~ per head to 73 set-
tiers whose Rabi crops had
Leen badly damaged in 1956.

(in) The State Government have
promised to arrange for the
cradication of kans from the
plots of the settlers after
April, 1958,

(iv) The State Government have
arranged for the supply of
Kharif seeds to the settlers.

(v) It is proposed to reconstruct
the huts of the settlers at an
estimated cost of Rs. 1,500 per
hut an¢ funds required to
meet the expenditure involv-
¢d during the current finan-
cial year will be placed at the
disposa! of the State Govern-
ment in due course.

Crop Planning

300. Shri Bali Reddy: Will the Min-
ister of Food and Agriculture be
rleased to state: -

(a) whether there is any program-
me of crop-planning being implemen-
ted in the country; and

(b) if <o, the details of the scheme
and the procedure adopted to draw up
the plan®

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).
In India, agriculture is carried on in
irnumerable small holdings and it is
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not practicable to enforce a cropping
pattern through strict physical con-
trols like regulation of acreages. In
view of this, no programme of crop-
planning is being enforced in  the
country. However, targets of agricul-
tural production are fixed for princi-
pal crops under our Five Year Plan
for the country as a whole for diffe-
rent states as also for certain lower
administrative levels and necessary
guidance and help are given by the
State agriculture and community pro-
ject departments.

801. Shri Kalika Singh: Will the
Minister of Raliways be pleased to
state when the Akburpur-Tanda
dismantled broad gauge railway line

on the Northern Railway will be res-
tored?

The Deputy Minister of Rallways
(Shri Shahnawax Khan): The pro-
posal is under reinvestigation and no
decision has yet been taken. Owing
to the paucity of funds and shortage
of essential materials during the
Second Five Year Plan the chances
for the restoration of this line are
remote in the near future.

Central Storage Depot, Cannanore

so2. £ Sbrl A. K. Gopalan:
* \ Shrl Kodiyan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
salaries of watchmen employed in
the Central Storage Depot, Cannanore
(Kerala) were not paid to them regu-
larly from the 1st July, 1957 onwards;
and

(b) if so, the reasons therefor?

The Minister of Food and Agricul-
ture (8hri A. P. Jain): (a) and (b).
Yes, Sir. There was unfortunately
delay in payment of salary to six of
the newly appointed watchmen as the
officer in charge of the depot was
awaiting approval of the Reglonal
Director. The men have been paid
already.
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Indian Centsal Oflssods Commities

308. Shri Vajpayee: Will the Minis-
ter of Feod and Agriculture be pleas-
ed to state the decisions taken at the
first meeting of the joint committee
of the Indian Central Ofiseeds Com-
mittee and the Council of Scientific
and Industrial Research on the 30th
December, 1957, at Delhi?

The Minister of Food and Agricul-
tare (Shel A. P. Jain): The Joint
Committee which mét on the 380th
December, 1857 at Delhi took the
following decisiong:--

(i) to constitute a Technical Sub-
Committee of the Joint Committee
for the purpose of examining new
schemes and extension proposals in
respect of the current schemes, scru-
tinising annual and final reports and
technical programmes;

(ii) the allocation of projects to be
executed under the Development Pro-
gramme on Vegetable Oil Research
included in the Second Five Year
Plan should be made amongst the
6 Institutes viz.

1. Regional Research Lab., Hyder-
abad.

2. National Chemical Lab., Poona.

8. Central Food Tech. Res. Inst,
Mysore.

4. Harcourt Butler Tech. Inst,
Kanpur.

8. Oll Tech. Institute, Anantapur.

8. Deptt. of Chem. Tech. Bombay
University, Bombay.

(iii) to constitute small Sub-Com-
mittees for each of the major pro-
jects viz.

1. Oil milling.

2. Non-edible Oils.

3. Solvent Extraction.
4. Cottonseed ofl.

8. Castor ofl

8. Fatty Acids.

7. Animal Fats.
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8. Activated Earths and Carbons.
9. Surface-active Agents.

10. Surface-protective Coatings.
for drawing up detailed working
plans of schemes under each major
project.

(iv) as far as possible schemes in-
volving capital expenditure on build-
ings for laboratory or for housing
Pilot Plants should not be included
in the Development Programme.

(v) The Indian Central Oilseeds
Committee and the Council of Scienti-
fic and Industrial Research should
increase their share of grant towards
the Development Programme of Vege-
table Oil Research taking into account
the financial requirements of the p.o-
gramme to be formulated by the
Technical Sub-Committee and that
the two bodies might administer funds
to the extent financed by them res-
pectively.

Travel Concession by Rail

304. Shri M. Elias: Will the Minister
of Rallways be pleased to state:

(a) whether Government bave any

tatistics showing the number of peo-
ple visiting Delhi every year by rail
from other parts of India; and

(b) whether Government propose
to give concession to people who are
required to travel more than 500 miles
each way to visit their national capi-
tal eithe. on business or on pleasure
rips?

The Deputy Minister of Rallways
{Shri Shahnawazr Khan): (a) Ap-
roximately 72 lakhs.

(b) No.

Posts and Telegraphs Offices

305. Shri Kumbhar: Will the Minis-
er of Transport and Communications
&pleased to state:

(a) the number of Posts and Tele-
graphs offices opened in the Sambal-
pur Postal Division during the year
1957 and so far;
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(b) whether the posts in the new
offices were advertised in official lan-
guages in the Btate and Central
Gazettes an@ Newspapers; and

(¢) if not, the reason therefor?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) 57 post
offices and 5 Telegraph offices have
been opened during the period from
1-1-57 to 31-1.58.

(b) 86 of the offices referred to
above are ext.a-departmental offices
for which local people are selected
for appointment on allowances. ¥or
filling vacancies in departmental P, &
T. offices, new posts likely to be
created in any division are included
in the calculation of vacancies on the
basis of retirements promotions etc.
Vacancies in clerical grades were
advertised in all the local newspapers
viz. Samaj, Matrubhumi, Prajatantra
and Eastern Times and advertise-
ments endorsed to all recognised
Associations of Bcheduled Castes and
Scheduled Tribes. Vacancies in Post-
men and Class IV cadres were notified
to Sambalpur and Rourkela Employ-
ment Exchanges.

(¢) Does not arise.

Warehouses in Punjab

306. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state the places selected in
Punjab State for the construction of
Warehouses?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): Final selec-
tion has not yet been made but it has
been tentatively decided by the Cen-
tral Warehousing Corporation to have
the Warehouses at the following
places in Punjab State during 1968-
59—

1. Moga.
2. Karnal or Abohar.
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Postal Service

807, Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that in
Ferozepur District there are villages,
where delivery of postal articles is
made once a week or twice;

(b) it so, the number of such vil-
lages;

(c) whether Government have_ any
plans for increasing postal facilities
in such places; and

(d) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) 292 villages served weekly and
757 villages served twice a week.

(c) and (d). Yes, by opening about
43 more Post Offices and sanctioning
about 20 more additional delivery
staff during the next three years.

Railway Bookstall

308. Sardar Iqbal Singh: Will the
Minister of Railways be pleased to
state:

(a) the terms and conditions on
which Messrs. Wheeler and Co are
permitted to sell books and periodi-
cals on the stations of various rail-
way zones other than Western Rail-
way; and

(b) the number of years for which
the said licence has been granted and
when it is due to expire in each case?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
A siatcment 15 attached [See Appen-
dix II, annexure No. 181.

Preservation of Wild Life in U.P.

309. Sardar Igbal Singh: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) whether any amount was sanc-

tioned to U.P. State for the preserva-
tion of wild life;
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(b) if so, what amount has been
sanctioned; and .

(c) if the reply to part (a) above
be in the negative, the reasons there-
for?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) Yes, Sir.

(b) Rs. 1,99,750 in 1956-57 and
Rs. 19,000 in 1957-58.

(¢) Does not arise,
Landiess Agriculturists in Delhi State

310. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have col-
lected information regarding the ac-
reage of waste- land in Delhi State
that can be distributed amongst the
landless agriculturists;

(b) the manner in which and the
period for which this land would be
allotted to the landless; and

(c) the number of landless peasants
to whom land was allotted in 1955-56,
1956-57 and 1957-58 and the acreage
of land so allotted?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (c).
There is no appreciable area of waste
land in the Union Territory of Delhi.
With the enforcement of the Delhi
Land Reforms Act, 1954, every culti-
vator can become Bhoomidar or
Assami according to the provisions
of the Act. The waste lands vest in
the Gaon Sabhas who will be free to
distribute them to landless agricul-
turists in the manner laid down in
the said Act.

Indian Airlines Corporation
Employees

311. Pandit D. N. Tiwary: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
pay scale of Grade III employees of
the Indian Airlines Corporation is
less than the Central Government
employees of the similar grade; and
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Adjournment
(b) it so, what are the reasons for
this?

The Minlster of State in the Minis-
try of Transpert and Communications
(Shri Humayun Kabir): (a) and (b).
The grading of staff for purposes of
pay scales followed in the Indian Ajr-
iines Corporation is different from
that adopted by the Central Govern-
ment and, therefore, no comparison
of the pay scales is feasible. The
Indian Airlines Corporation have
divided their employees into 19
Grades for purposes of pay scales
while the Government have 4 Grades
for purposes of travelling allowance
and 4 Classes for purposes of service
conditions.

N.E.S. Blocky in Orissa

$12. Bhri B. €. Mullick: Will the
Minister of Community Development
be pleased to refer to the reply given
to Starred Question No. 878 on the
6th December 1957 and state:

(a) whether the Government of
Orissa have since taken up extension
work in ten National Extension Ser-
vice Blocks; and

(b) if not, the reasons for the
delay?

The Minister of Community
Development (Shri 8. K. Dey): (a)
No, Sir.

(b) Due to the shortage of trained
personnel required to man the blocks.

Mr. Speaker: There is a motion for
calling attention to a matter of
urgent public importance. I find that
the hon Member, Shri Raghunath
Singh, is absent.

12 hrs.
RE: MOTION FOR ADJOURNMENT

SUICIDE BY A STUDENT OF DELHI
POLYTECBNIC

Shrl S. M. Banerjee (Kanpur): Re-
garding the notice of adjournment
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motion in connection with the strike
in the Delhi Polytechnic, you stated
that the hon. Ministes would make a
statement. This matter is really very
serious. I would request the hon.
Minister to make a statement at
least tomorrow.

The Deputy Minister of Education
and Scientific Research (Shri M. M.
Das): The other day I met you and
informed you about some difficulties
because the police were taking some
time to submit their report about the
investigation they were carrying out
in connection with the suicide case.
You very kindly told me that Gov-
ernment should make a statement as
soon a&s we got the police report. We
have now received the police report

and are going to make a statement
tomorrow.

ELECTION (S) TO COMMITTEE (S)
INDIAN Nursine Councin

The Minister of Health (Shri Kar-
markar): I beg to move.

“That in pursuance of clause
(o) of sub-scction (1) of section 3
of the Indian Nursing Council
Act, 1947, as amended by section
4 of the Indian Nursing Council
(Amendment) Act, 1957, the
Members of Lok Sabha do pro-
ceed to elect, in such manner as
the Speaker may direct, two °
Members from among themselves
to serve as members of the
Indian Nursing Council”.

Mr. Speaker: The question is:

(i) “That in pursuance of clause
(0) of sub-scction (1) of section 3
of the Indian Nursing Council
Act, 1947, as amended by Section
4 of the Indian Nursing Council
(Amendment) Act, 1957, the mem-
bers of Lok Sabha do proceed to
elect in such manner as the
Spcaker may direct, two members
from among themselves to serve
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[Mr. Speaker]
as members of the Indian Nurs-
ing Council.”

The motion was adopted.

Apvisory Councin oF Deurr DeviLop-
MENT AUTHORITY

Shri Earmarkar: Sir, I beg to
move:

“That in pursuance of clause
(h) of sub-section (2) of section
5 of the Delhi Development Act,
1957, the Members of Lok Sabha
do proceed to elect, in such man-
ner as the Speaker may direct,
two Members from among them-
selves to serve as members of the
Advisory Council of the Delhi
Development Authority.”

Mr. Speaker: The question is:

(ii) “That in pursuance of
clause (h) of sub-section (2) of
gsection 5 of the Delhi Develop-
ment Act, 1957, the members of
Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members from
among themselves to serve as
members of the Advisory Council
of the Delhi Development
Authority.”

The motion was adopted.

Mr. Speaker: I shall hereafter take
care in allotting front seats. I find
the front seats always empty. There-
fore, those hon. Members who con-
tinue to be absent from the fromt
seats will be allotted rear seats here.
after.

RAILWAY BUDGET—1958-59

Mr. Speaker: The hor. Minister of
Railways.

The Minister of Rallways (Shri
Jagjivan Ram): Mr. Speaker, Sir, I
rise to place before the House the
Estimates of Receipts and Expenditure
of the Indian Rarilways for the year
1958-59.
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Financial Results of 1956-57

2. As usual, I shall deal first with
the completed accounts of the previdus
yeéar. The actual gross traffic: receipts
were Rs. 347'57 crores against the
Revised Bstimate of Rs. 380 crores,
the shortfasll or* Rs. 2-43 crores being
rhainly under the gonds traffic. The

* Ordinary Working Expenses, on the

other hand, showed an increase of
Rs. 4'91 crores, over the Revised
Estimate of Rs. 229°03 crores, due
pertly t heavier expenditure on
repairs and maintenance, and partly
to unforeseen miscellaneous expenses
under the Suspense head. After allow-
ing for other minor variations, the
aclual net surplus stood at Rs. 20-22
crores against the Revised Estimate of
Rs. 26:95 crores. entire ‘surplus
of the year was credited to the Deve-
lopment Fund.

Review of 1857-58—Operation

3. Before I come to the Revised Esti-
mate; of the current year, I would
like to give the House a broad picture
of the operating position on the Rail-
ways during the last twelve months,
During 1956-57, the first year of the
Second Five Year Plan, the total ton-
nage lifted was 124 million tons against
114 million tons in 1955-56, that is, an
increase of 8'8 per cent. In the
current year, there has been a further
increase in trafficc. The wagon load-
ings of originating traffic have risen
by 5°3 per cent. on the Broad Gauge
and 9°5 per cent. on the Metre Gauge
upto the end of December, 1857. The
overall coal loading in the country has
incrcased in the current year by 6 per
cent. compared to last year; in the
Bengal and Bihar coalfields an average
of 3,680 wagons are being loaded daily
showing an increase of 6'5 per cent.
Movement of goods traffic via break~
of-gauge points has shown a substan-
tial 'ncrease, being 13'8 per cent. on
the broad gauge and 14 pcr cent. on
the metre gauge. There has also been
8 similar increase in thé movement
of traffic over difficult routes; for
example, anr average of 32,050 wagons
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are move daily via Moghalsarai com-
pared to 1,885 wagons in 1956-57 and
1,700 in 1985-86. Vigorous measures
continue to be taken by the Railways
%o increase the efficiency of operation
and better utilisauion of rolling stock
which have given satisfactory results,
“This is reflected in the net ton-miles
per wagon-day, which 1s universally
accepted as a reliable index of opera-
tional efficiency. On the Broad Gauge,
the net ton-miles per wagon-day in-
creased from an average of 570 miles
in 1956-57 to 630 miles for the period
from April 1857 to November 1957,
and on the Metre Gauge from 210 to
228 mules for the same period.

Revised Estimates for 1957-58

4. As a result of the increased traffic
handled, it is now expected that the
‘Goods curnings for the current year
would go upto Rs. 231 crores, or an
increase of Rs. 4:‘5 crores over the
Budge:. There has also been some
improvement in passenger earnings
which are now placed at Rs. 120-90
crares against Rs. 119 crores in the
Budget. An increase of Rs. 35 lakhs is
expected under Other Coaching Earn-
ings, partly due to increase in the
volume of parcels traffic and partly to
fnereased rates for military traffic
‘which became effective from 1st June,
1957. With an improvement of Rs. 15
lakhs under Sundry Earnings and
-other minor variations in Suspense,
the gross traffic receipts for the cur-
Tent year are now estimated at
Rs. 384-40 crores.

5. As against the increase of Rs. 6°50
«<rore; 1mn Receipts, there is, however,
an increase of Rs. 15-31 crores in the
«Ordinary Working Expensgs Out of
this, Rs. 4'5 crores reprasenting nearly
29 per cent. of the total increase, 1s
-attributable to one factor alone, viz,
the interim increase in Dearness
Allovrance, at the rate of Rs. 5 per
month recently sanctioned by the
Government on the recommendation
of the Pay Commission, payable with
effect from 1st July, 1857. About
Rs, 14 crores is due to the enhance-
ment of the price of coal since July,
1837. The balance is due chiefly to
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increases in the repairs and mainte-
nance bill of the Railways, related par-
ticularly to irack, bridges and safety
works, as also, machinery and rolling
stock, «rising out of the higher level
of prices, increased outturn from the
snops and increasing traffic. In the
net, the surplus 1s now expected to be
Rs. 21°'66 crores only, against the
Budget Estimate of Rs. 30-83 crores.
This amount will be credited to the
Development Fund as originally con-
templuted.

Budget Estimates for 1958-59

6. I turn now to the Budget Esti-
matcs for the year 1958-59. On the
bas)s of the present trend of passenger
traffic the e.timate under this head
has bcen placed at Rs. 12473 crores
for the next year, an increase of
Rs. 3-83 crores over this ycar’s Revised
Estimiate of Rs. 120°90 crores. The
estimate of Other Coaching Earnings
has been fixed at Rs. 24'65 crores, in~
volving a reduction of Rs. 60 lakhs
over the Revised Estimate of the cur-
rent vcar, attributable to the fact that
the latter estimate included also the
previous year’s arrear recovery, at en-
hanced rates, of hire and haulage
charges on postal vehicles. 'The esti~
mate of Goods Earnings in the Budget
year is placed at Rs. 250°50 crores on
the basis of the present 12} pecr cent
surcharge and the anticipated increase
in tiaffic. It is expected that in the
comnng year, Railways will be called
upon to carry about 12 million tons of
add..onal traffic, raising the total
traffic {¢ 145 million tons, against the
total Plan provision of 162 million
tons. Most of the additional 12 million
tons likely to materialise in 1958-59
will be on account of the expansion
in the Steel Industry and the addi-
tional coal raisings. Sundry Other
Earning~ are expected to be 20 lakhs
more than the Revised Estimate of
the current year, Allowing for a
decrease of Rs. 15 lakhs in the traffic
suspense, the Gross Trafic Receipts
are estimated to be Rs, 407-48 crores
for the next year.

7. The Ordinary Working Expenses
for the Budget Year have been esti-
mated at Rs. 268:356 crores, represent-
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ing an increase of Rs. 9°19 crores over
the Revised Estimates of the current
year. This increase includes about 4:4
crores mainly on account of effect of
the interim increase in dearness allow-
ance for the full year against nine
months in the current year, annual in-
crements to staff and also on account
of the increase in staff required to
handle the increases in traffic. There
is also an increase of Rs. 2:5 crores in

repair expenses in consequence of the -

increased movements and large out-
turn of Rolling Stock from the Work-
shops after periodical repairs and the
balance represents the increase in the
coal and other fuel bill.

8. Since the fuel bill constitutes a
high proportion of our total operating
expenses, and as the need for conser-
vation of high grade coals is of great
importance in the national economy,
I have set up a small Committee in-
cluding representatives of the Min-
istries of Railways and Steel], Mines
and Fuel, and of the Council of In-
dustrial and Scientific Research to go
into the question of the factors res-
ponsible for the increase in expendi-
ture on coal, as also the future
requirements of railways for high
grade coal, the prospects of adequate
supplies and measures for meeting
any anticipated shortage. The Com-
mittee is expected to submit its report
towards the end of April this year.

9. It is proposed to spend about
Rs, 8} crores more on a larger pro-
gramme of Open Line Work charge-
able to Revenue, and with the heavier
Capital Expenditure on Works, there
is an increase of about Rs. 5 crores in
the dividend payable to General
Finance. Taking all these factors into
account, the Revenue Surplus for the
Budget year is expected to be Rs. 27'34
crores, which I propose to credit to
the Development Fund,

10. The House will recollect, that in
my speech introducing the Railway
Budget in May last, I referred to the
difficulty the availability of critical
materials, especially iron eand steel,
and mentioned that a serious situation
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had developed owing to -a vesp-big
shortfall in the actual supply of these
materials in 1886-57, the first year of
the present Plan. I am glad to be
able to report that the steps envisag-
ed last year for improving the pro-
curement of these matgrials were fully
implemented and have yielded satis-
factory results. The procurement of
specialised Railway items of steel
materials was taken over by the Rail-
way Ministry from the Ministry of
Steel with effect from'1st April, 1957,
and a Railway Purchase Mission was
sent abroad in the summer of last
year with a view to locating depend-
able sources of supply, placing orders
and finalising the contracts on the
spot, so that the deliveries could com-
mence n the shortest possible time.
The Mission entered into contracts for
the supply of 5-30 lakh tons of pig
iron, steel track materials and wagon
plates worth about Rs. 34 crores, De-
lLiveries against these contracts com-
menced from September, 1957 onwards
and are likely to be completed during
1958-59. As a result, it is expected
that including indigenous production,
5 lakh tons of steel track materials will
be received during the current year as
against 3-5 lakh tons in the previous
year. With the procurement arrange-
ments already made and to be made,
the expectation is that the receipts of
these materials in the Budget year
will be even better than thosc of the
current year. While this is no doubt
a great improvement, the availability
of fabricated bridge girders and sig-
nalling equipments is still not quite
satisfactory. However, all necessary
measures are being taken to improve
1.1'11: supply position of these materials
also,

11.¥ am glad to mention to
the House that the improvement
in the supply of materials is
already reflected in the increased
tempo of Works expenditure im
the current year. Speaking gene-
rally, all the works included in the
current year’s programme have been
in full swing, with nearly 1} laklr
labourers engaged on the various pro-
jects on all Railways during the yesg.
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I would mention particularly that the
52 mile long Bhilai-Dhaili-Rajhara
line, which was undertaken to carry
ore to the Bhiiai Steel Plant, and
which involved earth-work amounting
to 11 crores cubic feet has been com-
pleted in one working season. 140
miles of new lines and 13 mileg of
doubling were opened to traffic dur-
ing the year, including the Khandwa-
Takkal and Hingoli-Kanhergoan sec-
tions of the Khandwa-Hingoli Project,
the Kottayam-Quilon section of the
Quilon-Ernakulam project and the
Raniwara-Bhildi rail link. The con-
struction of over 500 miles of new
lines is in progress, Work 1s also pro-
ceeding on 800 mues of doubling, of
which 385 miles are on the South-
Eastern, 115 miles on the Southern,
135 miles on the Western, 100 miles on
the Northern and 45 mules on the
Central Railways. The work on the
Ganga Bridge at Mokameh is also pro-
ceeding according to schedule, all sub~
structure work having been completed
and two spans erected already. Some
of the Rolling Stock items and Machi-
nery have also been or are likely to
be delivered earlier than anticipated at
the time of the Budget. In conse-
quecnce, the Revised Estimates of ex-
penditure on Works, Machinery and
Rolling Stock have now been placed at
Rs, 235 crores, involving an increase
of Rs. 17 crores over the Budget.

12. The estimates for the Works,
Machinery and Rolling Stock Pro-
gramme for the budget year has been
placed at Rs. 260 crores. Of this, rol-
ling stock accounts for Rs. 88 crores,
plant and machinery for Rs. 5 croves,
construction of new lines and resto-
ration of dismantled lines for Rs. 29
crores, track renewals for Rs. 38
crores and other Open Line Works
etc., for about Rs. 105 crores. As the
House is aware, the year 19858-89 is
going to be an important landmark
in the progress of implementation of
the Second Five Year Plan. In that
year, both the new steel plants at
Rourkela and Bhilai are expected to
go into production and the existing
steel plants also will substantially in-
crease their output, Coal rising are
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expected to increase from 43 million
tons in the current year to about 47
miliion tons next year. All the im-
portant line capacity works immedi.
ately required for steel works and for
increased coal production had already
been included in the Railways' Works
Programmes for the cwrrent year and
the previous year and are now under
execution.

13. Two important new ‘lines have
been included in the programme of the
budget year, namely, the 100 mile
Robertsganj-Garhwa Road line
6n the Northern Railway, costing
Rs. 17 crores and the 40 mile long
Muri-Ranchi connection, costing
Rs. 59 crores on the Eastern Rail-
way. The former is required as an
alternative route from the Barkakana
coalfields to North India to reduce
the ever-increasing pressure via
Moghalsarai and also for opening up
the Rihand Dam area in Uttar Pra-
desh. The second is actually a part
of the Chandrapura-Muri-Ranchi-
Bondamunda Project intended to
serve the steel plants at Rourkela and
Bhilai. The first phase of this pro-
ject, the Chandrapura-Muri-link, is
already in progress. The construction
of Barabil-Pamposh Gorge siding for
the Ilourkela Project has just been
sanctioned at a cost of Rs. 117 crores.
Other important new line capacity
works provided in the Budget are, 68
miles of doubling between Drug to
Kamptee costing Rs. 7'80 crores,
doubling of Vizianagram-Gopalapat-
nam Section costing Rs. 3'80 crores
and of Anuppur-Katni Section costing
Rs. 6'7 crores, all on the South-
Eastern Railway. Provision has also
been made for the conversion of the
Gudivada-Bhimavaram Section of
the Southern Railway from metre
gauge to broad gauge, costing Rs. 225
crores, and doubling of Xhagaria-
Katareah Section between Katihar
and Barauni in North Bihar at a cost
of Rs. 1'88 crores. All these works
are required to increase the respec-
tive sectional capacity in different
parts of the country to cope with
the increased volume of both goods
and passenger traffic at the end of
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the Second Five Year Plan, and the
beginning of the Third Plan.

14. The track renewsrl programme
has been considerably stepped up from
Rs. 28 crores, provided in the Revis-
ed Estimate of the current year to
Rs. 33 crores in the budget year. This
has been possible in view of the im-
proved availability of rails and sleep-
ers.

15. As usual, a provision for about
Rs. 3 crores has been made for ame-
nities for Railway users and Rs. 11
crores for staff quarters and staff
amecenities.

16. In my Budget speech last May,
I mentioned that the technical details
of clectrification of certain sections of
railway with 26 KV AC 50 cycles
Single Phase were under investiga-
tion. These investigations have since
been completed and it has been de-
cided to adopt this system not only
for the main line sections of the
Eastern and South Eastern Railways,
but also for the electrification of
suburban areas around Calcutta. As
this system of electrification is quite
new to this country, the French
National Railways, who have made
considerable advancement in this
line, have been appointed as Techni-
cal Associates to advise on all techni-
cal problems connected with electri-
fication under 26 KV AC system and
also supervise, the actual execution
of the Projects. The total length of
sections included in the Budget for
electrification under this system is
1,062 miles, with an anticipated cost
of about Rs. 75 crores. Obviously, all
these sections cannot be executed
simultaneously with the same speed.
The sections, which will be given the
highest priority in execution, are
those which will have to cope with
the increased traffic when the steel
and coal output reaches the targets

envisaged in the Plan. These are

from Howrah to Moghalsari on the
Eastern Railway and from Asansol to
Tatanagar and Rourkela and Raj-
karswan to Barajamada on the South
Bustern Raflway. Orders for the first
batch of 110 AC locomotives have
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been already placed and tenders in-
vited for the supply, erection and
commissioning of overhead equip-
ment for these sections. It is ex-
pected that the electrification of these
important trunk routes will be com-
pleted béfore the end of the Second
Five Year Plan, well in time, before
the full load of traffic deévolves on
them. The total expenditure likely
to be incurred in 1958-59 for all the
Electrification Projects provided in
the Budget is Rs. 16°29 crores.

The work of electrification of
Madras - Egmore - Tambaram - Villu-
puram section had to be slowed down
on account of the difficulty experi-
enced by the Madras Electricity Grid
Authorities to import steel towers for
transmission lines required for pow-
er supply to this section for wani of
foreign exchange. The Grid Autho-
rities have recently indicated that
they are in a position to meet the
Railways’ demand for electrification
of this section. However, they have
stipulated that the set-up of unbalance
and harmonics on the supply system
due to single phase traction load,
should be maintained within the
limits acceptable to them. The work
on this section will now be progress-~
ed on AC Single Phase system after
study of the effects of unbalance and
harmonics etc. In the meantime, the
other works such as removal of in-
fringements, re-spacing of track etc.,
are being carried out.

Extension of electrification on the
Bombay-Delhi main line from Igat-
puri to Bhusawal over the busy ghat
section has become an operating
necessity, but there are difficulties to
obtain power supply immediately. In
the meantime, the Civil engineering
portion of the work to ease infringe~
ments, re-space tracks, obtain addi-
tional clearances, etc., which take a
long time to complete under busy
traffic conditions, will be taken in
hand,

17. Nearly 1,600 miles of Surveys,
out of 2,500 miles in progress at the
¢ommencement of the year, have
been completed, including Guna-~
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Ujjain, Satna - Rewa - Govindagarh,
Hindumalkote-Sri Ganganagar, Don-
garpur-Ratlam, Bhavnagar-Tarapur,
Jhund-Malia-Jamnagar and Bhaili-
Bhadran-Sojitra-Dholka on the West-
ern Railway, Damodar-Kalipahari,
Chandrapura - Muri - Ranchi ~ Bonda~
munda and Bakhtiarpur-Rajgir on
the Eastern Railway, Pehowa-
Kurukshetra and Robertsganj-Garhwa
Road on the Northern Railway, Ram-
pur-Haldwani on the Northeastern
Railway, Pandu-Amjanga on the
Northeast Frontier Railway, Banga-
lore-Salem, Tellicherry-Coorg-Mysore
on the Southern Railway and Champa-
Korba extension on the Southeastern
Railway. Survey Reports on Guna-
Ujjain, Damodar-Kalipahari, Chan-
drapura - Muri-Ranchi - Bondamunda,
Pehowa-Kurukshetra and Bangalore-
Salem have been received and others
are in the course of preparation. Sur-
veys for 80 miles wcre sanctioned
during the year, namely, for Domo-
hani-Alipur Duar on the Northeast
Frontier Railway, Ghaziabad-Tughla-
kabad line on the Northern Railway
and Kathara branch in the Bokaro
coalfields on the Eastern Railway. As
I mentioned during the last Budget
debates, limitation of funds has re-
duced the prospects of undertaking
any new lines, other than those al-
ready approved by the Planning Com-
mission and it is not therefore pro-
posed to undertake more new sur-
veys, when all resources and efforts
are urgently required for other en-
gineering works in hand.

18. As the House is aware, we suc-
ceeded in obtaining a loan of 90 mil-
lion dollars equivalent to Rs. 42'84
<rores from the World Bank last year.
The loan became effective in Sep-
tember 1957. More than half of this
amount has already been utilised and
the balance is expected to be used
up in the next few months as more
payment obligations mature. Apart
from this loan from the World Bank
assistance has also been received
under the Indo-American Technical
Co-operation Programme and the
Colombo Flan. Realising, however,
the seriousness of the country’s
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foreign exchange position, the
railways are making every effort to
reduce the dependence on imports
from abroad to the maximum extent
possible,

19. Turning now to other aspects
of Railway Administration and Ope-
ration, I would first invite the atten-
tion of the House to the decision an-
nounced some time back to bifurcate
the North-Eastern Railway and to
create a new Railway Administration
with headquarters at Pandu, The
Northeast Frontier Raiiway with a
mileage of about 2,000 was inaugurat-
ed on the 15th of last month. The crea-
tion of this new Zonal Railway
Administration, though small in
size compared to other wunits, has
been necessitated by manifold con-
siderations—strategic, administrative
and operational. It is of vital
importance that there should be a
dependable, continuous and all-
weather line of communication bet-
ween the Eastern Frontier and the
rest of India. Besides, there is also
the urgent need to augment rail trans-
port capacity for economic expansion
and industrial development of this
area. It was, therefore, considered
imperative to set up at Pandu a full-
fledged administrative machinery to
be in close touch with the day-to-day
railway operation and competent to
deal with the immediate as well as
long-term problems.

20. To improve the line of com-
munication, measures are alrecady on
hand to strengthen all weak bridges
and regrade steep sections on the
Assam rail route under an experien-
ced officer especially appointed for
this purpose. As the House is aware,
there was no serious breach in the
link route and no hold-up of traffic
during the monsoon of 1957. Works
at site are going ahead and allotment
of Rs. 3'5 crores has been sanctioned
for this purpose. Most of the major
works will be completed before the
next monsoon and the remaining
works will be all completed during
the working season of 1958-59. An
engineering survey is being carried
out for an alternative alignment from
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Domohani to Alipur Duar or Cooch
Behar, reconnoitering at the same time
the possibility of crossing over the
Teesta river to join with the Siliguri-
Haldibari branch. The preliminary
measures for the construction of a
bridge over the Brahmaputra near
Pandu have sufficiently advanced and
the work is expected to commence in
the next working season.

21. Regarding the question of indi-
genous production of railway equip-
ment, I am happy to be able to say
that capacity for production of rolling
stock in the country has shown a
further increase during the current
year. 258 locos, 1,500 coaches and
16,800 wagons are expected to be
produced in 1957-58 as compared to
234 locos, 1,236 coaches and 15,985
wagons in the previous year.
The import of general service
wagons was discontinued quite a long
time ago and that of steam locomo-
tives has also now been stopped, ex-
cept for a few required for the Nar-
row Gauge lmes. The Development
Cell in the Board's Office working in
collaboration with the Development
Wing of the Commerce and Industry
Ministry is making continued progress
towards development of further manu-
facturing capacity in the country,
which will, in turn, conserve the
much-nceded foreign exchange. Out
of the total provision of Rs. 87-95
crores for Rolling Stock in the Budget
for 1958-59, Rs. 60'17 crores will be
spent in the couniry and Rs. 27-78
crores only will be spent on imporis
from abroad, including customs,
frieght, handling charges, etc.

The Chittaranjan Locomotive Works
produced 156 locos in 1956-57 and
are expected to produce 168 locomo-
tives in this year and an equal num-
ber in the next. Telco Works delive-
red 78 locomotives in the last year
against which the number expected
in the current year and the next year
is 90 and 100 respectively. The out-
put of the Integral Coach Factory at
Perambur, which was 88 unfurnished
coaches in 1956-57, is expected to rise
to 180 this year and 295 next year.
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Full production of 350 coaches under
single shift working is expected to be
achieved in the year 1858-60. For
intensive utilisation of the Plant ard
reducing the cost of production, it is
proposed to introduce double shift
working from 1st April, 1959, result-
ing in the production of 180 more
coaches by the end of the Second
Plan period. A temporary furnishing
unit is. already functioning at the fac-
tory and work on a permanent fur-
nishing unit at a cost of Rs. 3'69 cro-
res has also been taken in hand.

22. The programme for the provi-
sion of passenger amenities which is
broadly directed towards the provi-
sion of basic minimum amenities at
all stations, irrespective of size, has
been carried on steadily during the
last few ycars, and it is proposed in
spite of other pressing demands on
our limited financial resources to con-
tinue with this programme, consis-
tently with economy in the use of
cement, iron and steel which are in
short supply. Arrangements for the
advance booking of seats for the III
Class passengers have recently becen
extended and railway reservations are
being arranged on all mail, express
and Janata trains not only from the
starting stations but also from select-
ed intermediate stations. An ex-
periment is also being tried out for
providing separate accommodation on
one pair of long distance Janata
trains on each Railway for passengers
travelling upto 150 miles, 300 miles,
500 miles and over 500 miles, the
passengers tickets and carriages for
these zones being distinctly marked
to facilitate indentification. Public
reaction to this experiment will be
ascertained by deputing special staff
to travel on such trains and report
on the actual working of the arrange-
ments. Six coaches with a two-tier
arrangement for sleeping berths are
on trial in addition to the three-tier
sleeper coaches already, in service. A
new design of three-tier sleeping
berths has also been evolved. The
relative advantages of all these types
of coaches as well as military sleeper
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cars, which had also been suggested
for consideration, are being assessed,
preparatory to constructing more IIL
Class sleeper-cum-sitting coaches and
extending the facilities to more trains.

23. I am aware that the problem of
overcrowding is still far from being
solved. As I have explained on pre-
vious occasions the difficulties confron-
ting the Railways in eliminating over-
crowding are the limited financial and
material resources available, the limi-
ted capacity for building coaching
stock, the acute shortage of line capa-
city wvis-a-vis the increased demands
for goods and passenger transport and
the necessity in the larger interests
of the country’s economy, of meeting
goods transport requirements ade-
quatcly before diverting available
capacity or resources to relieving
overcrowding. I am afraid these diffi-
culties till continue to be as formid-
able as ever. Whatever palliative mea-
sures are possible to reduce over-
crowding in the areas in which it is
most acute, are, however, being ta-
ken and considerable thought has
been devoted to improvements possi-
ble within the existing limitations,
such as, putting III Class coaches on
trains in place of air-conditioned
coaches and dining cars on sections
where circumstances justify such a
course and increasing the number of
coaches on trains, where possible, cven
at some sacrifice of speed. New
passcnger trains have also been intro-
duced, 119 on the Board Gauge and
43 on the Metre Gauge in 1856-57 and
118 on the Broad Gauge and 27 on
the Metre Gauge during the current
financial year upto 1st December 1957,
The run of 55 Broad Gauge trains and
42 Metre Gauge trains was extended
in 1956-57 and of 32 more Broad
Gauge trains and 36 more Metre
Gauge trains in the current year. With
all these new trains and extensions,
the daily train mileage has increased
by about 23,000 miles. The De luxe
train service between New Delhi on
the onme hand and Howrah, Bombay
and Madras on the other has now
been operating for over a year. In
view of the low occupation ratio of
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III Class air-conditioned accommoda-
tion, particularly during the cold
weather, it has been decided to replace
one or more such coaches by ordinary
III Class stock within the hauling
capacity of the locomotives at the pres-
cribed speeds,

There has been considerable improe
vements in the suburban passenger
services also. 65 new trains were
introduced and the run of 33 extend-
ed in 1958-57 and in the current year
86 new trains have been introduced
and the run of 16 trains extended up-
to 1st December, 1957.

24. The scheme for the introduction
of departmental catering at selected
stations has been implemented, and
the process of its consolidation at
these stations is continuing. I have
no doubt that, by enlarge, depart-
mental catering has been well receiv-
ed by the public.

25 The Railway Users’ Consulta-
tive Committees constituted at diffe-
rent levels continued to render valu-
able co-operation and assistance to the
Railway Administrations in their en-
deavour to improve the quality and
efficiency of the service rendered.
Auxiliary Committees like the Time
Table Committee, the Catering Super-
visory Committee and the Bookstall”
Committee have also contributed many
valuable suggestions in their respec-
tive spheres. In order to extend the
fleld of liaison with the Railway
users, it has recently been decided to
set up Divisional Railway Users’
Consultative Committee on each Divi-
sion of the Railways organised on the
Divisional system, instead of one Com-
mittee for two or three Divisions to-
gether.

26. It is 2 matter of great regret
that, in spite of educative propaganda
against the misuse of the alarm chain
apparatus as well as measures like
the blanking off of the apparatus on
certain trains, and intensive checks
by selected staff in collaboration with
the police, the number of cases of
alarm chain pulling still continues to-
be very high. During the last twelve-
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months, the number was as high as
-40,000, of which only less than one
tenth could be in circumstances in
which the use of the apparatus was
justified. I would request the co-
operation of the House in awakening
public conscience against this mal-
practice, which aggravates the diffi-
culties of limited capacity for moving
traffic, not to mention the immediate
inconvenience to other users of the
Railway.

1 must here again bring to notice
that ticketless travelling is another
‘evil which cannot be effectively
checked without strong public sup-
port. In order to obtain an indepen-
dent assessment of the extent of
ticketless travelling in different areas,
an intensive check on all Railways
was carried out during the period
January to August 1957 by a tem-
porary organisation set up under the
direct control of the Railway Board.
‘On the results of this investigation,
an intensification of check on badly
affected sections has been ordered.

27. The problem of corruption on
the Railways is being tackled vigor-
ously. The Vigilance Organisation
Jas been placed under a Director of
the Railway Board and a Central In-
vestigation Agency has also been or-
ganised for the investigation of impor-
tant cases of corruption of the Rail-
ways. The Vigilance Organisations
on the Railways have expanded their
activities during the year, the em-
phasis being on prevention besides
‘covering promptly all complaints of
corruption. A total of 3,518 cases
were examined on all the Raijlways
and after due enquiry, appropriate
disciplinary action was taken against
the staff found at fault. All informa-
tion is sifted and verified and specific
complaints are followed up. This has
gone a long way in improving public
confildence and relations.  Measures,
like special watchers at important
stations, raids for locating corrupt
practices and watching of placement
and delivery ‘of wagons have been
intensified.
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It is heartening that the public are
offering greater co-operation to the
Administration in rooting out this evil.
Here again, it is in the ultimate ana-
lysis, the awakening of the social
conscience bf. the Users as well as the
Railwaymert that can effectively
liquidate corruption.

With the passing of the Railway
Protection Force Act, statutory status
has now been accorded to the Railway
Protection Force, and armed with the
powers conferred by the Act, it should
enable them to be more effective,

28. Claims for compensation for
goods lost or damaged, which during
the past few years had been showing
a persistent tendency to increase in
numbers, appear to be now on the
decline. In spite of the increase in
the volume of traffic carried by the
Railways under conditions of near
saturation, there has been a reduction
of nearly 13,500 in the number of
fresh claims registered during the first
eight months of this year, as compared
to the corresponding period of the
previous year. This change in the
trend indicates that the activities of
the Claims Prevention Organisation
created in 1955 and the re-organisa-
tion of the Railway Protection Force
are bearing fruit. The balance of
claims pending disposal, which stood
at 73,162 at the end of March, 1956
came down to 56,891 at the end of
March, 1957, and was only 47,647 at
the end of November, 1957.

29. In my last Budget Speech, 1
stated that a complete examination of
the recommendations of the Railway
Freight Structure Enquiry Committee
and the preparatory work like the
amendment of the Goods Tariff and
the preparation of mileage tables etc.
would be completed by the end of the
year 1887.

Since then, the examination of the
recommendations of the Committee
in regard to the constitution, jurisdic-
tion and rules of procedure of the
Railway Rates Tribunal has been
completed and necessary legislation
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passed to amend the Indian Railways
Act. Based on the Tecommendations
ot the Committee, the important
changes made in the Act are:

(i) that the Tribunal, .instead of
consisting of three members,
all of whom have been or
are qualified %' be High
Court Judges, will consist of
a Chairman who is or has
been a High Court or Sup~
reme Court Judge and two
other members who have
special knowledge, of com-
mercial, industrial or econo-
mic conditions of the country
or of the commercial work-
ing of the railways; and

(ii) that in matters pertaining to
classification or reclassifica~
tion of any commodity, the
Tribunal will have only ad-
visory functions.

The examination of the Com-
mittee’s recommendation for the
amendment of the statutory provi-
sions regarding the responsibility of
railways as carriers is in hand, but it
will take some time more to be com-
pleted. The Committee themselves
had recommended that the changes in
this regard be implemented one year
after the introduction of the revised
freight rates structure.

In regard to the Committee’s re-
commendations pertaining to the revi-
_sion of the rates structure, the exa-
mination is now in the final stages,
and decisions thereon are expected to
be taken and implemented in the
near future.

30. Recently, there have been three
serious accidents to trains carrying
passengers, resulting in a large num-
ber of casualties. The House is al-
ready aware that in iwo of these
cases, Commissions of Enquiry presi-
ded over by High Court Judges were
set up and the third case has been
enquired into by the Governmerit
Inspector. The report of the Com-
mission in respect of the Bombay-Cal-
cutta Mail accident has been received.
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The finding of the Commission, which
has been accepted by the Government,
is that the derailment of the train
was the result of a deliberate act of
sabotage committed by some person
or persons unknown.

The occurrence of these accidents in
quick succession has besn a matier
of grave concern to all of us. I had,
therefore, recently called a special
meeting of the General Managers to
discuss with them the whole problem.
of accidents with a view to initiating,
effective measures for bringing about
an improvement. The discussion con-
firmed that human failure largcly
accounts for these accidents. Techni-
cal improvements, which can help to.*
mitigate the incidence of human ele-
ment, are being progressively effect-
ed, but a significant improvement can
only be expected if all those engaged
in the running of railways are fuily
alive to their duty and responsibility.

The General Managers have been
asked to intensify outdoor supervision,
to check up on the strict observance
of rules for safe working and to im-
press upon the staff the great respon-
sibility for safety of travel which rests.
upon them. I would also request the
Labour Unions to extend their full
co-operation to the Railway Adminis-
trations in this endeavour.

31. As the House is aware, the Gov-
ernment have appointed a Pay Com-
tussion in August 1857, the main:
terms of reference being to examine
the principles which should govern
the structure of emoluments and con-
ditions of service of the Central Gov-
ernment employees. The Commission
have been requested to make their
recommendations to the Governmenpt
as soon as practicable, but in the
meanwhile they could consider
demands for relief of an interim
character and send reports thereon.
The Pay Commission have already
submitted their recommendation re-
garding interim relief which, as I have
ntentioned earlier, has been accepted!
by Government and implemented.
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82. The House will be glad to know
that a Pension Scheme has been intro-
duced for all Railway servants.
‘Those Railway servants who were in
service on 15th November 1957 or
demitted service between 1st April
1957 and 15th November 1857 have,
however, been given an' option to be
-governed by the existing State Rail-
-way Provident Fund Rules or to come
~over to the Pension Rules. Even after
‘the introduction of the Pension Sys-
tem, staff eligible for pension shall
continue to subscribe to the State
Railway Provident Fund at the exist-
-ing rate on a compulsory basis. Such
staff will, however, not be eligible for
any Government Contribution to State
‘Railway Provident Fund.

R3. As mentioned by me during the
budget speech in May last year, a
committee with Shri Tapse as Chair-
man was appointed to review the
channels of promotion of Class IV
staff and connected matters. The
Committee have completed their
investigations and have recently su®-
mitted some of their recommendativ 13
pending finalisation of their report
which is due by the end of this month.

34. In my last Budget Speech, I
referred to the expansion of medical
facilities for the Railwaymen and
their familics. There were 81 hospi-
tals and 434 dispensaries at the end
of 1956-57 and since then 3 hospitals
and 11 dispensaries have been added
and a further addition of 9 hospitals
and 59 dispensaries is planncd for the
next three years The number of
beds has consequently increased from
3.543 to 3.936 and would ultimately be
5,230. Special attention has been paid
to, the expansion of facilities for treat-
4nent of T.B. In addition to the 646
T.B. beds reserved at the end of 1956-
57, 273 more beds have been sanction-
ed uptill now. It is expected to
increase the number of beds to 1,350.
A number of chest clinics for provid-
ing domicilliary and out-door treat-
ment of T.B. patients and controlling
the spread of T.B. have been establish-
«d. Sanction has also been given for
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the reimbursement of medical
expenses incurred by Railway emplo-
yees and members of their families in
connection with the treatment of T.B.
in recognised sanatoria. The Medical
Attendance "Rules have been reviewed
and certain disabilities attached to
Class IV staff have been removed and
they have now been placed on a par
with other categories of staff.

35. The question of improved hous-
ing and otNer amenities for Railway
staff has always been kept in the fore-
front. Last year, about 10,000 quar-
ters were built and during 1957-58,
16,000 quarters are expected to be
built. Provision has also been made
for 15,000 quarters in the Budget for
the next year. In all, during the
Second Plan period 64,500 new quar-
ters will have been constructed. In
addition to this, improvements to
existing quarters such as structural
alterations, electrification, provision
of water-borne sewage etc., have been
undertaken on a large scale and will
continue to be made in the Budget
year also.

6. The House is aware that Rail-
wavs mamntain a large number of
Primary, Middle and Secondary
Schools and also render financial
assistance to non-railway schools
which cater primarily to the needs of
Hailway employees’ children. There
has been some expansion by way of
more classes or higher classes in the
existing schools. We have been also
anxious to participate in the scheme
of the Central Education Ministry for
converting High Schools into multi-
purpose schools and so far, the High
Schools at Kharagpur and Golden
Rock, Trichinopoly have been approv-
ed for conversion into multi-purpose
schools. More schools will be so con-
verted in the future.

I wish to mention to the House that
on the inauguration of the Northeast
Frontier Railway, the Railway has
taken over two privately-managed
High Schools, one at Pandu and the
other at Alipur Duar with a view to
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improving the schools and expanding
them so as to.provide adequate faci-
lities for the education of Railway-
men's children in those places.

In my Budget speech in May last, I
referred to the opening of a residen-
tial school in each linguistic area to
meet the needs of employees, serving
outside their linguistic area. Propo-
sals to set up subsidised hostels have
been received and are under examina-
tion including the quantum of sub-
sidy to be given.

The House will recall that in his
Budget speech for 1856-57, my prede-
cessor referred to a proposal to award
1,000 scholarships of Rs. 15 to 50 per
month for technical education being
under consideration. The first lot of
these scholarships was sanctioned in
1856-57. The scholarships will be
awarded annually and will be avail-
able to children of certain categories
of Class III employees and all cate-
gories of Class IV  employees. Of
these scholarships, 12§% and 5% have
Yeen reserved for children of emplo-
yees belonging to the Scheduled
Castes and Scheduled Tribes respec-
tively.

37. The existing facilities for impart-
ing training to the new recruits in the
various Railway Services and arrang-
ing refresher and promotion courses
for the existing staff have been consi-
derably augmented. Basic training
centres have been opened in a num-
ber of major workshops and Running
sheds and further extension in this
dircction is under consideration. A
signal and Tele-communication
school has been set up at Secundera-
bad for training officers and staff of
the Signal Engineering Department.

38. This was another year of fruit-
ful co-operation between Labour and
Management. Periodical meetings bet-
ween the Railway Board and the
National Federation of Indian Rail-
waymen which could not be held for
some time past for various reasons,
were resumed in July, 1857, and agree-
ments reached on a number of points
brought up by the Federation. The
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Ad Hoc tribunal has also resumed
jits work and is dealing with two out
of the five items originally referred to
it, agreement between the Railway
Board and the Federation having
been reached in respect of other
items. I expect that it will complete
its work shortly.

39. The differences within the Na-
tional Federation of Indian Railway-
men seemed to have widened and the
All India Railwaymen's Federation
was revived. Simultaneously with its
formation, the new Federation also
passed a resolution calling for a strike
on all Railways in case the various
demands put forward by it were not
conceded. The main demand was
recognition of the new Federation.
Government consider that the inte-
rests of Railway workers would be
best served by having only one Fede-
ration of all Railway Unioms at the
All India level and have, therefore,
consistently emphasised the need for
unity among railwaymen and appeal-
ed to them to have only one Federa-
tion. In November last, representa-
tives of the Federations met and it is
heartening that they have agreed to
implement by the 31st July, 1958 the
Unity Agreement made by them in
March 1958. The progress so far made
in this direction, I understand, is
satisfactory.

40. Before I conclude I would like
to record my appreciation of the assis-
tance and co-operation I have received
from all Railwaymen. The Second
Five Year Plan is a gigantic experi-
ment in national reconstruction and
the Railways have to play a crucial
role in bringing it to successful
fruition. In spite of set-backs here
and there, the Railwaymen have as a
rule responded well to the call of the
nation and have made improvement
in Railway Operation. There is, how-
ever, no room for complacency and I
am sure, that the Railwaymen will
continue to keep before them the
highest ideals of dedicated service to
the country.
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Mr. Speaker: The budget papers are
available in the lobby and Notice
Office. Hon. Members who would
like to take those papers might take
them, as also copy of the speech.

MOTION ON ADDRESS BY THE
PRESIDENT—contd.

Mr. Speaker: The House will now
resume further discussion on the mo-
tion of Address by the President. Out
of 12 hours allotted for the discus-
sion, 6 hours and 51 minutes have al-
ready been availed of and 5 hours and
8 minutes now remain, excluding the
time to be taken by the Government
to reply to the debate. Amendments
moved on the 13th and 14th February
1058 have already been circulated to
hon. Members on the 14th February
1858,

Shri H, N. Mukerjee (Calcutta—
Central): Mr. Speaker, the President’s
Address is expected to set the tone of
discussion in the House, as far as the
present session is concerned, and also
to indicate the more important mea-
sures which have to be undertaken by
Government in the immediate future.

I regret to say, however, Sir, that
the President’s advisers have again
given us an uninspiring statement. At
a time when in the eyes of the people
Government stands, in the dock, with
its link-up at high levels with un-
scrupulous money-grabbers specta-
cularly exposed, Government comes
before Parliament, neither with humi-
lity nor with effective proposals.

There is in the address a shallow
complacency, and while it calls for
understanding of problems and for
sacrifices from the peaple, 1t fails dis-
mally in its approach to the people’s
spirit, #znd the Government never even
tries to touch the hcarts of the people,
though it often tries to snatch away
their very meagre purse-strings.
According to the formulations in the
Address, everything is in a more or
less happy posture—prices have been
halted and are even receding, food
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imports will be enough to keep wus
fed, the foreign exchange position is
improving and foreign assistance is
generously forthcoming. Some time
this session Government will also be
pleased to tell Parliarnent the mystery
of the core of the Plan, and will of
course, as always, say “We are hoping
to ease world tensions and indeed the
country must be th >

12-59 hrs.

{Sart BARMAN in the Chair ]

The fact, however, belies the picture
which has been sought to be drawn
in the Address. The all-India con-
sumers' price index for the working
class rose from 109 in December, 1656
to 114 in December, 19857. On the
very day when the President spoke
here, the papers reported in double
column headlines that rice and wheat
prices were increasing in Delhi and
elsewhere, and in West Bengal's
rice district. Dinajpur, it was reported
that the harvest was only 50 per cent
of that of last year. Supplementary
demands for grants just presented
show that wheat to be imported this
year will be three million tons, as
against 2.4 million tons originally en-
visaged.

13 brs.

The President tells us that food
production in 1956-57 was more than
5 per cent higher than in 1955-56, but
he does not remind us that it is more
than two million short of our target
for the ycar. Dependence on imported
food, Sir, apart from its price and the
enormous transportation costs, is ab-
surd, except in emergencies or of
special types of food-grains, but that
dependence promises to continue.

The idea of cooperative agriculture
has not made the required progress,
because the heart of the peasant has
not been touched. Only two months
ago the Prime Minister at an inter-
view said how difficult it was on
account of red-tape to get a coopera-
tive society going. Land reforms,
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real, and not bogus, are the key to
the heart of the peasant, but as it
was admitted at the Congress session
at Pragiyotishpur, such land reforms
still remain to be implemented. The
Food and Agriculture Ministry’s
repeated essays in ineptitude have
become a by-word in the country.

We have had no indication from
the Government that it has given any
real thought to the setting up of a
price control mechanism, so that food
stocks could be built up and a fair
price assured to the cultivator and
the hoarder and the black-marketeer
could be squeezed out of the social
picture. On the rocks of food, I am
afraid, the Plan threatens to founder,
but Government does not seem worri~
ed enough to take effective action in
the immediate future.

The President has told us that at
last we shall be taken into confidence
in regard to “what is spoken of as the
core of the Plan"-—I am quoting the
President’'s own words—“what is
spoken of as the core of the Plan”. It
is very much more than time that we
were taken into some kind of confi-
dence. ‘Last year the Prime Minister
promised that Members of Parliament
would be consulted, as they were
early in 1956 about the posture of the
Plan. But, as far as I know, nothing
has been done so far. I have heard
also not only of the core of the Plan,
but also of its hard core. This kind
of vagueness may be very diverting
but it causes doubts and frustration
in the public mind and encourages
those who are only too ready with
their shears to prune the Plan.

Meanwhile, Sir, the Industrial
Policy Resolution is eroded by Gov-
ernment permitting the private sector,
as we found out from answers to
questions this session, permitting the
private sector to project itself into
the sphere of aluminium and fertiliser
production which were earmarked for
the public sector. Thoughtlessly rapid
frittering away of the foreign
exchange quota, particularly by the
private sector, has not been in time
prevented. Licences for imports were
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issued in 1956 in a very crazy ana
indiscriminate manner involving
more than Rs. 1300 crores. Until the
last quarter of 1957 the position had
only very moderately improved.
Even now, according to the answer
to Starred Question 134, on the 14th
of this month, Government is unable
to tell this House the total amount
of outstanding import licences issued
in 1856 and 1957. Export drive has
not yet begun to show notable results
and the Minister for Commerce and
Industry said only the other day at a
meeting that exports in 1857 would
not exceed those in 1956. It is not
at all a pretty picture, Sir, and we are
sorry the President’s Address does not
give any indication that the picture
is going to be changed in the near
future.

On the 4th of January this year
the London Economist wrote that
India’s Finance Minister had been
telling his American hosts that the
help he was asking would be mainly
directed into the private sector. So
we do not know what exactly is the
position, but we hope that something
is done to tell the country what
exactly is going to be the share of the
private sector in the moneys which
are to arrive from America.

In regard to this, statements have
been made by the Leader of the
Indian Industrialists’ Delegation, Mr.
G. D. Birla, to the effect that the
pattern of outlay between the public
and private sectors, should now be in
the ratio of 1:2, rather than 2:1 as
given in the original Plan. Responsi-
ble journals like the Economic
Weekly have expressed their mis-
givings as to how the different pro-
jects which are going to be imple-
mented from the moneys coming from
America would be defined, how many
of them would be in the public sector
and how sany in the private.

There is a kind of feeling abroad
that the private sector is going to be
the biggest beneficiary and whatever
has been happening in regard to the
collection of assistance from American
sources in regard to this, we want
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Government to make the position
very clear. Let us also by all means
have the vresults of Government
cogitation on the core of the Plan,
but this House and the country will
need to know a great imany more
facts than Government generally
choose to vouchsafe Parliament.

As we are going to have a debate
on the Chagla Report, I shall not
refer to it at all, except only to
insist that a thorough and sustained
probe must be made into Govern-
ment’s links, which have been alleged
on high authority, at high level with
big moneyed interests. As a matter
of fact, Sir, compared to some of the
big-wigs of Indian capital, the person
who figured in the L.I.C. drama is no
more than a colourful pettifogger,
and while it is good that his doings
are exposed and the links with men
in authority revealed, it is impera-
tive that the wings of rapacious pri-
vate capital are so clipped that they
cannot subvert our advance and our
yearnings towards a socialist form of
society.

Sir, it remains a fact that top in-
come-tax evaders discovered as such
by the Income-Tax Investigation Com-
mission have been decorated with
State awards like Padma Vibhushan.
When documented exposure of their
malpractices is made, as in the two
volumes called the Mystery of Birla
House and the recently published book
which is called T. T. K. and Birla
House, of which I have got a copy
here, which 1 am told has been for-
warded to Government, when these
books appear, neither are the authors
sued nor does Government take any
noticeable action and only the sale of
these books in public is throttled by
some mysterious agencies. This state
of things continues, because Govern-
ment links with big money are too
strong and those links have come to
be exposed in the course of the en-
quiry lately held.

I say this with a certain amount of
indignation particularly because the
Annual Report for 1956-357 of the
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Tata Iron and Steel Company, Limit-
ed, was recently brought to my notice
and I find there at page 17 that dur-
ing the year under review, 1956-57
which was the year of General Elee-
tions, the Tata Iron and Steel Co.,
Ltd., made the following contributions
to the Indian National Congress Par-
ties:

Party’s Central Fund Rs. 6,00,000

Bihar Pradesh Congress
Committee .. Rs. 3,30,000

Orissa Pradesh Con-
gress Committee .. Rs. 1,00,000

More than Rs. 10 lakhs were contri-
buted by the Tata Iron and Steel
Company, Ltd.,, to the coffers of the
Congress Party in the year of the
General Elections.

It will be remembered that this kind
of subsidy to political parties was
adversely commented upon by High
Court Judges in Calcutta and Bom-
bay and Government promised legis-
lation in a half-hearted fashion, but
nothing so far has been done in that
regard and the President has not given
us any indication that such legislation
is going to be put on the statute-book
in the near future.

Such being the character of Govern-
ment, it is not surprising that the con-
dition of the people figures hardly at
all in the President’'s Address. There
is not a word in it about the problems
of refugees’ rehabilitation. Danda-
karanya may take fourteen years,—
the span of Ramachandra’s exile—or
more to emerge as a habitable area.
But meanwhile refugees rot at Sealdah
Station platform and precincts and the
Central grants to West Bengal lapse.

I need not refer to other ineptitudes
displayed by the Government, but I
am told that on account of the inca-
pacity of the Government of West
Bengal to think out certain industrial
schemes a large sum of money allot-
ted from the Centre had lapsed.
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it is this kind of thing which a policy
of co-ordination can certainly prevent
and I am sure, it is for the Govern-
ment here to see to it that moneys
are properly expended. Humanity
‘uprooted finds vent in many wugly
ways and when people, who have been
thrown out of .their accustomed ways
of living discover that those who are
in charge of the administration are
playing ducks and drakes with people’s
money and giving not the least atten-
tion to human problems involved,
then, anger takes shape in cer-
tain fashions which, naturally, the
Government do not likee When 1
hear the Rehabilitation Minister
in Parliament, I fee! as if he has
written off the refugee problem al-
together as a bad job which had better
be given up. In the President’s Ad-
dress, there is not a word. At a time
when the Dandakaranya Scheme is be-
ing talked about,—it is after all, a
high-falutin scheme which may not
come to very much, but it sounds very
nice—there is not a word or syllable
to suggest that the Government in this
session of Parliament is going to do
anything in regard to the refugee re-
habilitation problem.

Indian humanity will demand and
extract better things of Government.
No .people once roused can be fooled
for very long What they have set
their hearts upon, they will achieve.
India’s toiling people in all strata of
society have borne too long their
burden of sorrow. But, their patience
must not be tried too far. I wish the
Government woke up properly to a
sense of their responsibility. But, with
the President’s Address before us, I
regret to say, that it has not.

Shri Dasappa (Bangalore): Mr.
Chairman, 1 rise to support the motion
of my hon. friend Shri Jaganatha Rao
for conveying our very respectful
thanks to the President for the Ad-
dress that he has delivered to the
Parliament. We have to take into
consideration two aspects, namely,
achievements at home and achieve-
ments abroad. I would refer briefly
first to our achievements abroad, not
by going into any details, but only
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into the larger aspects of that ques-
tion.

We have got to take our mind back
to the year 1947 when we attained
our freedom and just recapitulate what
was the status and position of India
in the comity of nations in that year.
Now, let us dispassionately judge the
position that India has secured for
herself in the United Nations and in
world affairs. We will see what great
difference it makes in the part that
India has played in changing the
course of history virtually. What was
the position of this continent of Asia
before 19477 What is it today? Also,
what is the position of Africa? Is
this not a matter of which we can
justly be proud? Particularly, the
attitude that India has taken. With
our ancient tradition, culture, civilisa-
tion and philosophy, and with the
more recent political training given to
us by the Father of the Nation, the
one guiding principle of ours has been
that of an ethical approach. Both
Gopalakrishna Gokhale and Mahatma
Gandhi spoke of spiritualising poli-
tics. How successfully and profitably
to the world this message of an ethi-
cal approach is being carried to the
rest of the world and how much
India has contributed to the creation
of an atmosphere for peace is a thing
which will go down in history.
Therefore, I will like matters to be
viewed from this bigger aspect and not
merely from the point of the specific
problems of Kashmir and Goa.

Even there, I would say that we
have succeeded very largely. We
know in what strong position today
India is with reference to Kashmir.
That 1s a matter on which I think
there can be no two opinions. It may
be that, with regard to Goa, we have
not yet secured the object in view.
But, is there any doubt whatsoever
that in the course of a short while, we
are sure to have Goa integrated in
India? I think, in the world, there is
no part of it which could support
Portugal in its attitude towards India
is so far as the Goa problem is con-
cerned. This country has played a
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significant role in the course 'of
modern history in the world and I am
sure that that is a thing which will
not only greatly enhance its prestige
and reputation, but will enure to the
securing of peace in the world.

This attitude of ours so far as inter-
national affairs are concerned is a
thing which will be of considerable
advantage so far as our own progress
within is concerned. Once we take
up a stand like that in the forum of
the world, we have got necessarily to
make good our claim within the
country so far as our own develop-
ment and progress is concerned. Like-
wise, there is the other question that
we cannot be very effective in the
council of nations unless we have
justified ourselves within the country.
I want those friends of the Opposition
who try to look through the micro-
scope into some defects here and there,
to view things in the proper perspec-
tive and see what a great achievement
has been ours all these years

Let me come to matters nearer
home. I wish to deal with a few of
the questions raised by certain hon.
Members opposite, Acharya Kripalani
and others referred to the question of
our import and export policy. He was
rather critical and some of the friends
opposite were also critical of our
mmport policy in the past. The fact
that they were only cntical of the
policy in the past and they had no
criticism to make with regard to the
present policy is, I think, an indirect
compliment they were paying to the
policy of the Government today as
disclosed in the Address of the Presi-
dent. I would only refer them to
para 8. I am glad to say here that
there was not a single Member
opposite who had anything to say in
criticism to what has been shown in
para 8. One matter which we have
got to recognise is that with regard
to the policy of the Government in
saving foreign exchange to the utmost
extent possible, there has been perfect
co-operation from both trade and
industry. That is a thing that I should
not let go without particular mention.
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After all, in doing things o big as
we have undertaken by way of the
Second Plan, we need the co-gpera-
tion of all elements, Government,
people, labour, employers, everybody.
Therefore, 1 say that in the
matter of imports as well as export
promotion we have had very good
support from trade and industry. I
only hope that the labour friends will
equally co-operate and make this Plan
a great success.

The very fact that we are encounter-
ing these difficulties has its advantages.
It is a challenge to the nation that we
must become self-reliant and self-
supporting, that we should not for
ever be looking for foreign aid either
by way of loan or by way of plant
and machinery. We should be in the
advantageous position of exporting
machinery. I think that these projects
that the Government had undertaken
both 1n the first and Second Plans
are such as to secure this self-sufil-
ctency wmn the country.

Reference has been made to the
question of food I am afraid that the
full benefits of the projects that we
have undertaken are yet to be realised.
Ten years is far too short a period
for us to work a miracle which the
friends expect from the Governnrent.
Even so, I think the figures that have
been given are encouraging, and I am
sure that within a short while we will
become self-sufficent in food. If my
friends realise, especially my friends
from Bengal, that the Durgapur
barrage is now only irrigating one
lakh of acres or less probably while
it can irrigate ten lakhs of acres, it
will be seen where the fault lies. Why
should these facilities not be taken full
advantage of by the people? Instead
of making carping criticism, 1 think
we would be well-advised to play a
more constructive role and see that
these great beneficent reservoirs are
made full use of by the people.

I am happy to see that the Govern-
ment is becoming aware of the neces-
sity of implementing the article in the
Constitution so far as compulsory
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primary education is concerned. 1In
fact, that was one of my grouses
right from the beginning, and now
I am glad to see that though there
is no specific reference to it in the
Address, they have resolved upon
making primary education compulsory
by the end of the third Plan. Though
they say it will be only up to the age
of eleven, still it is something. How
can democracy function with an illite-
rate population of about 80 per cent
or more? They are our masters; they
have got to choose their representa-
tives who have got to guide the desti-
nies of the country. They have been
given eyes, yet they are blind because
they can neither read nor write. 1,
therefore, think that this should have
been given even greater priority, but
I am thankful that they have resolved
upon making primary education com-
pulsory and universal by the end of
the third Plan.

Now I woull like to refer to two
important points, namely, the question
of the official language and the allied
question which has cropped up in a
part of South India, namely a demand
to secede from the rest of India.

With regard to the language qugstion
I am glad to say that the resolution
passed at Gauhati has been accepted
even by the Madras Government which
had taken up a strong attitude so far
as Hindi is concerned. Among the
four States in South India, Kerala,
Mysore and Andhra have no specific
complaint about Hindi becoming the
official language of India in due course.
It was only Madras that was against
it, but the compromise formula adopt-
ed at Gauhati has met with their
approval also.

However, unfortunately an attempt
is still persisting on the part of some
senior, old, patriotic men to see that
English is retained as the official
language and that Hindi does not
become the official language. One of
the sponsors of this new move is our
respected friend Shri Rajagopalachari.
I had occasion in Mysore, as Persident
of the Mysore Riyasat Hindi Prachar
Samiti, to invite Rajaji to lay the
foundation stone of the building of the
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Samiti. He was most enthusiastic then
about the place of Hindi as the official
language of India. He was then the
Governor-Genéral of India. From that
high position, he spoke with an

-authentic voice encouraging us to take

to Hindi more and more. Now for
my life I cannot understand why this
great man has today taken up an alto-
gether different attitude so palpably
inconsistent with the previous stand
that he took. I only hope that these
people will not persist in their attitude
not merely because it is not in conson-
ance with the self-respect and the
prestige of the nation, not only because
that that is not the correct thing to
do—we must have one of our own
languages as the official language of
this country—but on the even stronger
ground that it is a profitless pursuit on
their part now to take those steps
backward. I do not think they will
be rendering any great service to this
country.

1 saw a news item yesterday that
there is going to be a conference in
Calcutta to which all these venerable
souls have been invited. I do not want
to cast any reflection, but I think it is
better that, if they cannot help us in
the way of the early rcalisation of our
objective, they should step down and
leave the matter to be tackled by the
younger elements. After all, it is not
Raja)i and myself who a-e going to
play a role in the future building up of
this country, but it will be the younger
elements. So, I think it is betver that
they step down and leave the younger
clements to tackle this problem.

Allied to this 1s a small voice in my
neighbouring State, Madras, which is
now thinking of having a separate
State for Tamil Nad.

Shri Panigrahit (Puri): Sovereign
State.
Shri Dasappa: Yes, I suppose so.

Here also I do not want to take them
seriously because they form a very
small munority. Not that I want to
ignore minorities. I do not want to
quarrel with them. I do not want to
get angry with them because this is
the result of ignorance and lack of
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understanding. I want to0 approach
this problem from the point of view
of understanding of their difficulties
and try to meet them if possible,
either half way or even the whole
way.

In conclusion, I would say that the
unity of this country is of paramount
importance. And I would appeal to
everyone here and outside that we
must strengthen the solidarity of this
country and bring about that integra-
tion which is so necessary for "us in
order that we may hold our heads
high in the comity of nations. It is
unfortunate that here and there, there
are these discordant voices. Let us
learn from the past history of ours,
and not give the slightest rocom for
the growth of any of these weakening
tendencies.

RELEASE OF A MEMBER

Mr. Chairman: I have to inform the
House that I have received the fol-
lowing letter dated the 13th February,
1858, from the Superintendent of
Central Jail, Hazaribagh:—

“I am to inform you that Shri
S. A. Matin, Member, Lok Sabha,
has this day been released from
this Jail on acquittal.”

MOTION ON ADDRESS BY THE
PRESIDENT-—contd.

Shri N. B. Maiti (Ghatal): I rise
to support the motion of thanks on
the Address by the President. This
Address has been characterised by
some speakers as lacking in imagina-
tion, lacking in reality, and as being
full of complacency and full of omis-
sions and commissions. It is profitable
to examine the charges made by some
of our speakers. The question of ima-
gination, of the realisation of reality,
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and whether there is complacency or
not etc. come up i we consider the
Address in the domestic as well as
the international spheres.

The Address consists of only seven
pages. Therefore, it cannot be expect-
ed that all the things on earth could
be put in that Address. So, certain
things have got to be omitted. More-~
over, when the Budget comes up,
there will be opportynities for discus-
sion; when the Demands for Grants
relating to the several Ministries
come up, there can be discussion for
longer hours. So, if there be any
omissions, that could certainly be ex-
cused, and Members should not grow
vocal over these omissions.

As regards the question of lack of
imagination or of reality, if we turn
our eyes to the international sphere
and also to the domestic sphere, we
find no evidence of the charges. In
spite of the great hardships that the
country was passing through in the
matter of foreign exchange, the in-
dustrial production has not only re-
mained intact but, in fact, has in-
creased. A study of the industrial
production during the last year would
easily prove this contention.

So far as food production is con-
cerned, in spite of droughts and
floods and also the growth of popula-
tion, 1t must be said that the difficult
situation has been ably handled, and
I think I can say—I am not quite
sure—that nobody has died of starva-
tion. Besides, in the Address by the
President, there is a call to the coun-
try for greater production of food-
grains and of agricultura] crops. That,
surely, is not lacking in imagination
or in a grasp of the realities as they
are present today.

Then, in the case of small indus-
tries, health measures, technical and
scientific education as well as those
other interests which vitally affect
odur national life, the Address has
given a catalogue of the achievements
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that have been made during the last
year, and also the programme of work
and the policy that are going to be
pursued during the next year.

Some of our Communist friends
have suggested that Government are
in collusion with unscrupulous money-
grabbers. Assuming that the Chagla
Commission’s report is an evidence of
such relations, and assuming it to be
80, «does it not redound to the credit
of Government that they have ac-
cepted the resignation of the Finance
Minister to whom very little reference
has been made even in that report?
Even Government can fail sometimes,
and they can make good also that
failing. That has got to be remem-
bered. As our great leader, who was
the Father of the Nation, said, we
must not be drain inspectors. Some
of the speeches made on the floor of
the House have been those of drain
inspectors; nothing good could be
found, and nothing encouraging could
be praised; everything was dark and
dismal to them, and they could turn
everything that is good into black by
painting it with tar. That is not
fairr If we look to our part in
international affairs, can we say
that we have been lacking in
imagination? Which country in the
world today has presented Panchsheel
to the world? There are great coun-
tries indeed, but it was left to India,
a country which became independent
only ten years ago, to produce before
the world a policy and principle con-
sistent with her past history, and con-
sistent with the teachings of the great
man of yore, a principle which has
been accepted even by Russia and
China. Our friends ghould have given
their attention to that. (An Hom.
Member: They accepted it long
before.) It might be long before, but
it was India which produced it. What
is going on even today” It is appa-
rent that the great powers are think-
ing that the principle of co-existence,
of live and let live, should be nur-
tured and should ultimately be ac-
cepted, if the world is to survive.

The President has referred to the
fact that India is persistently in favour
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of stopping, or at least suspending,
nuclear explosion experiments; he has
said that India, even if she had the
power to produce nuclear weapons,
was not going to do it. That was ex-
plicit in the Address. This should
have been hailed by any person who
looks to peace, who wants peace and
who wants that the world should not
perish, That was the explicit state-
ment of the President that the Gov-
ernment of India, even though it had
the power to produce nuclear wea-
pons for destructive purposes, is not
going to do it but is trying to utilise
that power, that force of nature, for
peaceful purposes. So it is not lack-
mg in imagination or in grasping the
realities of things.

With these few words, I associate
myself with the Motion of thanks that
has been moved to the President for
his Address.

Shri P. K. Deo (Kalahandi): With
regard to the amendments Nos. 32, 33,
34, 35 and 36 standing in my name, 1
would like to confine my observations
to certain aspects of the working of
the Second Five Year Plan and the
complacent attitude of the Govern-
ment in not taking a realistic view of
the deteriorating food situation in the
country.

There is unanimity among all sec-
tions of thinking people that we can-
not do without planned development
in an under-developed economy like
ours. For the successful working of
a comprehensive Plan, we need an
adequate and efficient statistical orga-
nisation. Our weakness lies in the
absence of such an organisation. It is,
however, gratifying to note that the
Government have lately appreciated
the need for creating a new cadre by
organising an all-India service of
statisticians to help the proper imple-
mentation of the Second Plan.

When we proceed with planned
development without adequate statis-
tics or statistics which are not of an
authentic character, we have to
depend on assumptions and surmises.
We all agree with the dictum of
the planners, i.e., “from everybody
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according to his capacity to every-
body according to his needs”.
But the needs of an under-deve-
loped country like India are limitless
and it involves naturally a very
delicate and at the same time, import-
ant question for the planner to deter-
mine what are known as priorities.
In deciding the various priorities of
the country, the Planning Commission
has neglected to take note of the back-
ward condition of various tracts of this
country like Orissa. Attempts should
have been made to bring those back-
ward tracts on a par with the more
fortunate and developed areas of the
country.

The average annuai per capita in-
come in Orissa is Rs. 76 as compared
with the all-India average of Rs. 265.
Mahatma Gandhi once described Oris-
sa as the epitome of Indian poverty.
Equity demands, justice demands and
priority demands that all attempts
should be made to raise the level of
living standard of these unfortunate
creatures at least to the all-India
level.

In the Second Five Year Plan per
capita allotment of funds in West
Bengal is Rs. 63, in Bombay Rs. 77, in
Punjab Rs. 104, in Assam Rs. 63,
whereas in Orissa, it is a mere provi-
sion of Rs. 40. That too is going to be
cut. What will be the result? The
result will be widening of the gulf of
regional disparities, which could never
be the intention of the Planning Com-
mission or any civilised government.
In all humility, I submit that the
Government should revise their plan
so far as Orissa is concerned in the
light of these arguments.

The Second Plan is based on the
philosophy which has been accepted by
Parhament, that all planned develop-
ment will lead to a socialist pattern
of society or a co-operative socialist
commonwealth. Neither are these
terms defined by the planners, nor
are these intelligible to the common
man. This reminds me of the feeling
of an elephant by a group of blind
men. Anyway, the test of the pudding
lies in the eating.
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When we say, ‘to everyome wmccord-
ing to needs’, it gives a false sense of
hope to the more unfortunate ones
of the society, which is never fulfilled.
The constant rise of prices aof food-
grains and other necessities of life
due to inflation and heavy incidence
of taxation has crushed the backbone
of the common man. Added to the
miseries is the abnormal food situa-
tion in certain parts of the country
due failure of crops on account of
drought, Index figures show that food
prices rose by 23'4 per cent in 1957.
The instability of food prices gave
rise to wide speculation, added to the
evil of hoarding by anti-social ele-
ments. The sgtate of affairs is worsen-
ed by the semi-famine conditions pre-
vailing in the eastern districts of
U.P., Bihar and Orissa.

I would like to relate to the House
the conditions prevailing in Orissa.
Last Wednesday, while replying to a
question, the Deputy Minister (Food)
estimated the loss of crop m Orissa to
be 10 per cent as against the original
estimate of 55 to 65 per cent. The
Government may satisfy the House by
these rough estimates and wssump-
tions. The Shivaraman Committee,
specially entrusted with this work,
may give a rosy picture of the pros-
pects of dalwa paddy or summer pad-
dy to be grown in one lakh acres of
the Hirakud ayacut in Sambulpur
district But the fact remains that
people have been living on mango
stones, inedible roots and leaves.
There has been mass exodus from
villages 1n search of employment.
There is no adequate stock of food-
grains in the villages, and even if
there are government foodgrain shops
people have not the capacity to pur-
chase the foodgrains at the prescribed
rate.

As against Shivaraman’s estimate of
one lakh acres, cultivation, of Dalwa
paddy has been possible in only 7,000
acres this year. It is but natursl as
it is the first year of such cultivation.
Reports of starvation deaths are
coming from reliable sources like the
social workers of Sarva Seba Sangha
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of Koraput. 1 urge upon the Govern-
ment with all emphasis that they
should tackle the food situation in
these areas on a war footing and con-
cede the request of Orissa Govern-
ment for an assistance of Rs. 411
lakhs for various relief measures and
a loan of Rs. 100 lakhs to fight the
abnormal food situation. The Minis-
ter replied to a question that the
Government of India are now consi-
dering this matter. I request them
that the sooner they decide on this
issue, the better it will be for the
people of Orissa. .

In drawing up the Plan, it was esti-
mated that we would be running
down our foreign exchange res-
erves to the tune of Rs. 200 crores,
whereas in the first year, we have
already depleted our foreign reserve
to the extent of Rs. 200 crores and we
are not sure what our further out-
standing commitments are. Arrange-
ments for deferred payment are only
postponement of our liabilities. I
request the Government to take very
cautious steps in this regard.

In order to make the Plan a success,
certain amount of deficit financing is
necessary, but, the fact remains that
the more we take recourse to the
printing press for deficit financing, the
less becomes the value of the rupee.
It is a very bad tendency and goes on
increasing like a malignant growth in
the human body, unless checked in
proper time. Parliament approved
deficit financing of the order of Rs.
290 crores, in the first year; but, we
learn that the Government has al-
ready resorted to deficit financing to
the tune of Rs. 5319 crores. Though
the Second Plan stipulated deficit
financing of the order of Rs. 800 cro-
res, the present indications suggest
that the figure might increase.

In a Press Conference at Bombay,
on the 15th of this month, Mr. Jacob-
son, Managing Director of the Inter-
national Monetary Fund, congratulated
the Government of India on their
decision not to devalue the rupee. But
the very fact that the Government
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gave their thought to such a proposal
regarding devaluation of the rupee is
a matter of great concern to every-
body in this country.

In the first Plan period deficit fin-
ancing caused increase in prices,
something like 13 per tent, with hard-
ly increasing the purchasing power of
the people. By this large outlay of
funds in the Plan period, one would
expect general rise in the purchasing
power and that it will supply a base
for additional credit. But it is not so,
there is little evidence of any sub-
stantial increase in production, parti-
culary, in foodgrains and in the pur-
chasing power of the people.

The only tangible result achieved is
that the State has stepped into the
shoes of a monopolist in certain fields
of production, distribution and ex-
change where the employee is com-
pletely at the mercy of the employer
and the consumer depends solely on
the whims of the State and where it
has created a new caste, the bureau-
cratic caste within the steelframe of
red tape, whose inefficiency and the
reckless way they played with the
public money have been proved in the
LIC. enquiry. 1 humbly urge upon
the Government to take a more realis-
tic view of the deteriorating economic
situation 1n the country.

My remarks on this occasion will
not be complete unlesg I draw the
attention of Government to the piti-
able condition and the untold hard-
ship the Oriyas undergo in Seraikella
and Kharswan, now in Bihar, by the
strangulation of their culture and
language. Teaching in Oriya has been
abolished in the schools, petitions in
Oriya are being refused by the Courts
and Governmental interference in
Oriya festivals like Chhow dance in
Chaitra Parva and Jagannath Rath
Jatra have become regular features.
The problem of reorganisation of
States will not be complete without
integrating these Oriya tracts in
Orissa.
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Lastly, while supporting the
foreign policy of the State, I like to
suggest that when Egypt, a country
in Africa, and Syria, a country in Asia,
could form one State, i.e, the United
Arab Republic, for the common good
of humanity, why our Prime Minister
should not use his good offices to
convince the Pakistan authorities to
join hands with us in forming one
United India when we have so many
things in common and our interests
and problems are identical It will
not only ease world tension but also
solve the Kashmir problem, canal
water dispute and refugee problem
once for all and will put an end to
all the evils arising or arisen on
account of this unnatural partition.
It Pakistan joins with the newly
formed Arab Federation or the
United Arab Republic, it will be a
source of perpetual danger to us; and
for the common interest of India and
Pakistan and for the cause of humani-
ty both should join hands in helping
to build a more prosperous and happy
world.

ot w7 Fog (sregert) - s
ofY, Tregafa ot & <Y a2 & SR WYY
gframw & g7« &) snnfeae
forar & vas fag & s AT § o

Mr. Chairman: May I just suggest
that, in view of the large number of
Members who are yet to speak, we
should now confine the speeches to
ten minutes each?

ot wfasy fog @ & adw™
TR ® Frawre § fagan fafaaw &
wfsars war gar & Iaw fawe afdefa
® AR ¥ AT FTHR A A AR
I Y § ur frdw F oER A avw
T sfisst wrow ¥ § wow oA &
ez St FT g ATAT E
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a5 wy ey § P e wd oy sl
foomfy & srow & § ad SR g
& WTOT WHTH $ AN Hxqd ot ¢4
Y & writw @ YR /i wgd R/
fradt wrdt @l & wwT gt &
TV TR AT WET FT Jroar I O
WA a9 wr, fewy e $ ek
§ "l WY g gt Ay g ©
7o § X wrOTW R A IR 19 €,
S W W O R SAR wrehy free
ST, AR T At & s qra
¥ T R KT FTHL & qgOE A
ofcfeafy & w1y Qwarr i@ @
FTRT &Y o § Aoy v fagamy 4y

&1

gufiy reafa i 7 xw g § gwfoae
I g & Al ¥ Wi sgrer e §
fomdt s Ay § T Fsr
7T SrEE §, fe vt @ AR
ary § fom o v A fem
mrieE e A @A g feg
IAHT ATAATET & agT TgQ T &,
afes 3 arg SET §t wfaar @
T fET /i § | W ar & fw
TR W ST AR QP A @A g !
ITh w5 4T FAR AT A feR av
T NI IR R UG AT &1
W AW q A4, T o q2F F @ A
gfagr f awa § 1 87 & Y g7 ¥
A TE T IJTAR gy oW W §
Y § | ST AU TR gEE
T E 1 g § IOW T I Ay
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T 7 61T 33 § fin e w1 faw
qmfor sk srafor mge § = &,
W R s v g 1 g A
o gEeet & ra f weat agr
frard wr s ¢ 1 g EEEl §
fear grr o st weaew ey ol
Qowd § 1 o g e & wedw
{ e 2grefr &Y F g STt 1 farerr
T YU g forar a1 woeTe fred
< #7 fawe Wi gER s R
T IWA T W dwew N A W,
WA { GTHTC FT SqT GG HT qgeY
o WX e g g o
14 brs.

ot Y wew § e uw g
W R A F ot gt @ s
& § X gufeT age & @ Qs
AT & qEl ®F avw W @ & 1 agt
o S %Y it Al Fawely § 1w feaf
# I oY grerT a@r gy g ot §
R T § ggwt % faww @ 9w,
A A Wi e W s @
AT & FT AG HET G Fwwriar
o g I |

FETY AHE & A @ 3T
# i w7 gfa gk §, afeT a
wgT & fF wra Y gfg #1 faaor awry-
qifa® 48 € | &9 ¥ fagwF agi #
qoaw & § AR awrQ b g §
o I 9 © fad wF #r gem Ay
¥ o 77T § ) 9 & gareh ok g
& e I3 3gw & @@ § wh
& TR GRS TG A9 § W W
#91@ ¥t §, oY FER TF I9 T g
& gt § 1« F 37 S A N
FHEAT FT AT TTHI FT S ATHIAT
AT J1EaT §

ol # winy § JA-ATIRw WK
AT FT T & JF W7 wg-ghe
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wga v @k & | W forg afx s
T T FA JUNT NTGH I ® IT HY
wry wg fEar oA, A 9w # gEa
W AR G It SR I T WE
T @Y T A a@

fage & teu? & texy & Y
w97 g% § W A W IR
wiFmadu @i g s A 7w §
fir ST fage & & W aga
st 1R eie § &
AT & TR AXT AQAE 1 97 Y Sffarpr
®1 & 9NT /¥ § | I oY 92 §
IR IR BTER AT T
RxcaR aviFw A FE 1 w W
% ag g & fis sa < fagme, faa sl ow
gy fege™ &1 Uy WIR w5 §,
T T T T AIgar § | AoHT agay
g€ wrardY ¥ ag T A s @
£ 1 7gt =€ awfaat ff 78 & « Afear
#Y agi Tga G G § | TN A e
N wEA Y T & 9 & faard @)
refY oY | SfT w O aify AT &
serta a1 fiaa QemT § 97 afar |
9T Fea- a7 fgw @ *, fow & agi
# I FT gEET A A= gfrw gw
g1 € &, UTg A WA W FT qa
§ agT HO g @ § 1 gAfAw AW
q&T™ & for ficfrar dr it gvor & st
awg fradeor gver wY sgifas fean
w1, agr agT & faat &« syaear
N 99 | 7R P 7 T amn, a
feT mwr 987 #F araeT & fam
&7 HEL T FIT FE-[LHT 9§ W
wiqg avetar & wfa 9T+ qF gwy
£ & awwT § mirg s F fgdw
frgdfa T d 99 &q d Al
& faurd g #Y g 7 &/ 1o o
o faerT w77 Iwa Tl ¥ THw
5T EE |
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[= wfvag fog)

w1 ossl % g & wgafa o §
e % fo A erraR T e
g SwwaRd s § W gy
i, o W A & R AT A AR &
foe s 2 E

ot Trve zifear (6T - SaGiE
TR, Tl ft & wwwr & qwy A A
R ¥ Ve @ T E, § 39 w7
FrdR wear § 1 ey fr & sfws
& wiftew @ 73 w19 91 v FER R
@2 mfiraaer § gard 3w 4 qar Ay
9T T TR

TR —% A1 § gt of
& wyr & fr T s Afy G §,
e faad gard oY sgar ang v 4,
AT QM I I
e RrdR Ay e q o feart
T i gl B ST A agw
BT GHT | W HT AT W CF W
ax FT faar wtgwT, ¥ 3T &7 qforw
gz gvm fie gl Searew ofer W &
AT | IR A A wrwE FE QY
AT T F oW g, A gWI g Ad
Ty & + & wEw Ay wr @ snfed
3 & fae, wré swrd A g w1fyg,
wifs 3w welw & gro Y W &
foraT SN &, 9% ¥F &IT JEI F HAAT
qeAT §, 9N H age w6 ) w8}
&9 yoe 2w Frr fdsht g qwm F
|G ¥ NI 1

T & IR F wafy & wrgor F
w1 e afar—az—a wafa
Y A &1 WA AT ST W wqar
& agg 7 fear am fr w22 o wqfa
R s AT T e | A gw way §
7g A% fadee &< =mear g Fie wror S
*Y groe T g §) A% gz & AN
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1 &t T &% #, 4 s it ol e
e o AT &M | gA R A &F
a7 ¥ agw v, ¥ fag & sa @ fiwg
§ wo saray o g wgar § ) dfe
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arevw sEyY W 8 § o o
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gxeft & W7 7 & o2 g warAY qv @Y
N wiw §r &1 TR W Ve & o
g i A I 9 A e Wk
dfedl & Wt afyd, faed amrr
sy #1 qa firadt F glaar e

Teafa ot 7 gy & fa Wafw
Iren F widr gfg gk & 1w diw §,
s 7 ¥z v, § a9 & 3T AR
&1 sq77 feamaT TEar |, W & IUw
¥ fufar siatwie § 1 99 N aga &t
fast ax & € § W age @ faA¥ &
@ g Y fvai Iw @ E, fora %
T GO AAFL AWTT &1 T & T
¥ T T &7 INF 0 A fa aw
fast ot ForE w4 M fow * arferat
FHETAEE, T W WA |

M AR FT €GT WA F A
fergeam 1 @ A AT TN E 1 WIS WA
# aniel A g e AE E—w
wrawr & e & faur F9R, o,
AR AE & TN @ gEa A §
AT 34 TR TRGATE TYE 0T §, w7 0
¢ fs g 3w fe Awhw, S AR
afar & s § Ad o}
AT § | WL JEY FrAT Y, O A 7
Frafer i IR 7 @Y ST WX Y qgT
Tt w3 AT F @ & O AR &
I9 T &F T€ AT | IH § qEATAT AT
STt FRTTEY AT 1 FTHTT A e
T e § fiv ¥ & vl @ d
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wA % [ oF wr w4E faor Tl
A g 2 far w1 w<or § 6 § Sy IO
Wt oF g fegearT & =i g @,
oUv Y @ § WR 57 ¥ few gEF
T faear oy

agafa & ufgamer & 37 M &
sfa war< wae fear mar §, for & g
N = e g av fyed are @ 1 ST 3N
# wraTr WX o w7 o A 1 @R
wreed g § fr g7 § qeafaa & D
W st wafy w< & § fr @ Faw
TR weeh feafar waga s A ¢, v
A ZET 2 w1 oY v 3R Y feufo @
& 1 ¥ T w0y 4§ Ig mew gTan
o agr # a g s sma@ §
TN QFT F4T 71 W W I e
freg o wgr & ot sfaceel
YT TG FY GHAT TR § | § A
#Aeq 7 tqazw wow fF § Tagr &
% % fav 9 &2, dfew 97w A
wRaA W~ fF T A A s E A
s emeEn e i IR W
FA & @ TOAF 7 weAde A
f waor faar o &

ueafa & W & wafar €
Uefara & T & fF w7 @ § 0
# wgar g g fo s & +f w@
TR o o M, AT ITF AR
IT §F A TP § | TR 4,
ugr & fr & o &, Aft w1 g Wl
T FFA F AR Ao o gfeqew 7
wg 79 faadt &, Py fard w
At § O I W AT 9@ § |
W faqg § a7 =qaeqr @ afgd fw
Tow A Y f o Ao giiegesw
& Hqg fasr G | TO® 819 § W
AN A QA TN AT E ) T Y

1Y FEBRUARY 1958

by the Preswdent s

Wt § e W W o § 1 o
2 ¥ A o AfF ww e AW
& E & 1 ae & T AT AR
fefrmag s Q@ ¢
forer g & gwrdy sy aacly s @y
2, ag w1k wree Frarrelt At &1 Afrh
carfar &1 wrf foes Ay foear mar &0
ag u 3 *7 i g § 1 W
@ ag & g amEeRr a@d @
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T | W g 9 gHIY sy
Yo AT ¥ FOF q¢ IRV § | § Fwar
g5 @t i @ & a1 97 fo-vo
T Afgad ¥ feew @ @@ qE
& a1 o @ a<g ¥ A7 ¥ ff sawr

g | W g AR WY @ A
afz $1§ w7 ¢, A ag Sfaer wfr

T Y 1T AN A A AR T
foafesr § s g &, Wk @ %
TN QA & W § O wh nf
Wi am ffg 9 wfgd | afew
forg et axg & 1 §, ot wA@ET
wW WL I I wAE AT A
Tf@ I AN @R E T G T
1 wfg@d 1 W@ N A e @
g ffr ¥ 0 * meh wheggEr
] o W) agr X & A up frand
Fogm =X W | I/ q@ A wk
o 4T WX 7 aF ¢%A & fad we

qg AT T K A A AW E, &
X qa@ A% o ofgd |

wegafy ft & woA wfamw &
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A feafiy s o fors fiemr €11 SR
wgr & for feaftr & agt gare g § wic
Frmal & GTy I aReaT YA f o
9 # /TawY aerT g g fE oo
ot ¥ ff age @ ey wnfaan
Wi Y W A AW W 9
wigd + Fwr A @ Aol ¥ 9,
HWIY #Y IS A Ty § wfewr & snferar
T ) o @0 7 g gr AW
AR AR wErE ¥ A ST wrewr wW@
aifgd | @ ofad) & aaarrdy, wfead,
TEE I FAANI SO A TR EA
W g S A § T a=a) o frwr W=
e qaw femmar & & W r@
& amifor & W @y wa & g
AT ¥ gE} S X gfagd gvesy
¥ € & o) ag ¥ Iy W Juwew
& ot qied | g Wil A A,
oTE & F07 dear § | [y T o R
oy ®r oA wifgd@ o« & AR g
IR TR § AR Tk o W gE T 5w
wawy faar wer =fegd o

R g q A TAT & AR F Fg F
gara e § 1 fg agear ¥ ooft
g Awm e far g AW ag
frage s g g 66w oft S
¥ or g@Q S 9T O md sy
oY § 9 quTE gt @ W fwm oW
FIT AT T 4 a1 Afew
FET A @ 39 R g @
@ 1 ¥ @eH FET AqMgd | o™
¥ aar gfeamr & O wed WF 99
It @ ¥ W AR WEW FW ;|
Y IF A T O F T A
fear o & 1 @ ARA & Wi §
e gop wak A & s wEA IR )
# gowar g B q qEeww R T @
forf vk fasg 2 @ A Th A
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Tk Qv Y @ @ | WA
% gt & wmder won Wi § fe
Y At BT FEAT 7w fowr WA

yifgd 1

Shri P, R. Ramakrishnan (Polla-
chi): Mr. Chairman, Sir, I wish to join
with others in expressing my gratitude
and thanks to the President for his
Address delivered to the joint sessioh
of Parliament.

In the Presidential Address it has
been referred that our economy has
been under constant stress since the
beginning of the Second Plan period.
In an accelerated economy as we have
contemplated, the stresses and strains
in an economy are a common pheno-
menon. Even the highly developed
economics of the world are not free
from the internal stresses and also
external disequilibrium.

Sir, I beg to submit that the pro-
cess of economic development should
be continaous and even. The pace of
economic development we have set is
at the annual rate of investment of 10
per cer. to 17 per cent. of our national
income. Even with this pace of eco-
nomic development with in a period
of 20 years we will be able to raise
our standard of living, and our per
capita income only from 281 in 1955-56
to 546 in 1976. It has been critisized
that the pace is rather too much, we
should slow down; but I beg to submit
that even after these 20 years we will
not reach the ‘take-off’ period when
further economic development would
become automatic.

The T.TK.'s Budget that was
presented last year was a challenge
and an effort to mobilise the internal
resources of the country to complete
the Second Five Year Plan. I cannot
but feel unhappy that he ig not here
today, and he will not be there to see
the successful completion of the Plan.
I would like tu express here my
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appreciation for the yoeman service
that he has done and the way that
he has piloted our economy in the
most difficult and transitional period
of our economy.

The success of any economic
development is a function of the rate
of increase of production with the rate
of increase of investment. Investment
is also a function of the rate of in-
ternal saving and also the rate of
accumulation of foreign currency re-
sources. The time-lag between pro-
duction and investmént would be the
period of inflation. This time-lag if
extended the period of inflation and
the impact of inflation would be rather
great. The greater the time-lag the
greater the impact of inflation, and if
we could shorten the period of time
lag between production and invest-
ment we could shorten the impact of
inflation and also external disequili-
brium.

Regarding reassessment of the Plan,
Sir, the President has mentioned that
the Planning Commussion is engaged in
working out the annual plans for the
States and the Centre and that during
the course of this session the core of
the Plan would be submitted I do not
know how any Plan can succeed un-
less there 1s reassessment as the Plan
progresses. There has been criticism
of the core of the ‘Plan. There has
been criticism that we have not been
able to carry out the Plan in its entire-
ty We cannot concelve at the tume
the Plan is made all the difficulties
we have to carry out during the Plan
period There are difficulties in the
way and adjustments have to be made
in carrying out the Plan. The Gov-
ernment is endeavouring itg best to
carry out the Plan by making the
necessary adjustments and also taking
into account the assistance that we
have been able to get. The President
in his Address has paid a tribute
and expressed his graduate to the
countries from which we have been
able to get the necessary assistance.
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Sir, rio plan for industrialisation can
succeed unless it has as its counter-

part a programme for a large increase
in agricultural production.

The first Five Year Plan took into
acccount the over-all development of
food production. Unfortunately, we
were not able to succeed to the extent
of bringing into being an additional
acreage of land under cultivation we
contemplated. 6.8 million acres were
supposed to be brought under culti-
vation. Unfortunately, only four
million acres were brought under cul-
tivation. The Asoka Mehta report
says that we will be short of three
million tons, which would involve
Rs 150 crores as deflcit. But expedi-
tious measures are being taken and I
am sure we would rise up to the occa-
sion of bridging this gap of three
million tons and then also we will be
able to save this Rs. 150 crores being
spent for food imports.

The President has also referred to
the steady rse in industrial produc-
tion m the country and he has also
referred to the fact that indigenous
skills and indigenous materials have
been greatly used because of the shor-
tage of imports into the country. I
cannot but feel that we have not made
much development in the manufac-
ture of capital goods I am referring
here to the manufacture of chemical
plant equipment, a thing which is
very easy to manufacture provided we
have a development wing for design-
ing I was thinking of the capital
goods because large sums hdve been
spent recently for the import of capi-
tal goods for chemical industry and I
feel that a designing and a develop-
ment department could be put in the
Development Wing of the Commerce
and Industry Ministry which would
undertake the designing of these
equipment, and farm out their designs
to the various existing production
organisation in the country. 1 feel
sure that we can effect great savings
in foreign exchange if we do that.
The accumulation of foreign exchange
would be a great need for the further
development of our Five Year Plans.
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1 have got a report of the Minisuy
of Commerce and Industry here. In
that, they have enunciated the work
that has been done for the purpose of
export promotion. They have recent-
ly appointed a .directorate for the
purpose of foreign exports and also
appointed a director. I feel that much
work has been done. A number of
export promotion councils have been
appointed and I fee] still there is a
lot of scope for intensifying the export
promotion work.

I would like to suggest here three
methods by which we can intensify
our export promotion. One is by tax
concession. ‘That means a sort of m-
centive plan for exporters by giving
tax concessions, freight concessions,
priorities in allotment of wagons and
also credit facilities. Secondly, I think
there is a need, and a very great need,
to set up a research organisation to
assist the export promotion directorate
for the purpose of exploring the possi-
bilities and potentialities for export-
ing new products. There are both
long term exports and short term
exports

Here, I would like to add to some
of the suggestions that have already
been made for the promotion of ex-
ports. Groundnut cake that is being
used now as a fertiliser could be ex-
ported, because this groundnut cake
15 used in Europe as cattle feed.
One million tons are being used now
as fertiliser. By exporting this one
million ton, we could get an additional
or at least the same amount of ferti-
liser which would actually contain an
increased nitrogenous content than
using the groundnut cake as fertiliser.

I can think also of long term possi-
bilities of expending and planting of
coffee and tea in new areas, growing
of fruits and also putting up pig iron
plants instead of exporting iron ore.

I would just like to refer to the
language question. It pains me, and 1
am sure it pains many of my associ-
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ates, to se¢ that motives have been
attributed to such an eminent man as
Shri C. Rajagopalachari. There is
honest room for criticism in &8 demo-
cracy like ours. I cannot understand
how on the floor of this House and
also elsewhere motives have been
attributed to this great mam. There
is a fallacy, I think, in some people’s
thinking that he is for the separation
and an independent Tamil Nad. He
has categorically denied this. I would
like to place this on record. .,

I shall now make ome point about
atomic energy.

Mr. Chairman: Atomic energy itself
is a big subject.

Shri P. R. Ramakrishnan: I want to
make one suggestion. There has been
rapid development of atomic engery
in our country, and the President has
stated that even though we have with-
in our possession the knowledge, the
technical knowhow for making atom
bombs, we would not resort to meking
atom bombs and that we have direct-
ed our energies to the peaceful uses
of atomic energy. 1 place before the
Government the idea that new courses
in nuclear physics should be started
in some of our universities so that we
can prepare our scientists of the
future for the establishment of atomic
energy plants

Shri Surendradath Dwivedy (Ken-
drapara): In the Address of the Presi-
dent, an attempt has been made to
give us a report of all-round progress.
I do not know whether it also includes
the increase in corruption m the
administration. The Mundhra scaridal
clearly establishes that what we are
told in Parliament is not always true
or a full picture. The Prime Minister
may feel—

Mr. Chairman: That matter is com-
ing up here for full discussion.

Shri Surendranath Dwivedy: I am
just making a reference to it. The
Prime Minister may feel unhappy
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over it. I think it is natural, be-
cause it is not only the case of a Min-
ister and a few officials but it
reflects on the functioning of the
Government for which the Prime
Minister i3 responsible. In the past,
serious  allegations of corruption
against men holding high positions
have been made, but those have been
shelved or dismissed without any
probe into them. This 1s the first
time that such an enquiry took place
and this verdict, I feel, should have
been accepted gracefully. The public
should have been assured that when-
ever matters of this nature are brought
to the notice, they should be submitted
to an investigation. It is high time
that an Anti-corruption Commission
with the status of the Election Com-
mission was established to go into
matters of this nature for all time to
come.

The President’s Address does not
give an objective assessment of the
present situation A rosy picture of
an otherwise dismal situation 1s pre-
sented to us. Responsible spokesmen
of the Government, including the
Prime Minister, tell us in thelir
speeches that there is a civil war com-
mg up. The Defence Mmister, in the
course of his speech which he deli-
vers—one or two a day nowadays—
says “Be prepared for the emergen-
cy.” But what is the civil war and
the emergency? Is there any mention
about 1t in the Address? There is no
mention of it Either they want to
hoodwink the people, mislead them,
or divert their attention from the
burning issues of the day. There are
tensions 1n different parts of the coun-
try, there are differences on language
issues and regional issues. These are
really threatening the integrity of our
country. Have the Government found
out the reasons for these things? It
is because so far we have not evolved
sny national solution to the burning
problems of the day, that these
tendencies are raising their head.
Although we sre very much concern-
ed about international tensions, we
have no policy so far as internal
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tensions are concerned. It is mot a
question of Rajaji, Abdullah or
Naicker or this or that. The cause of
the trouble is not being enquired into
and that is why we are faced with
these problems and the people at large
do not find any outlet to get their
grievances redressed.

Having said this much. I will confine
myself to the food situation, the
community projects and industrial
production which, I think, affect the
rural sector very much. We are
hearing much about increase in
industrial production. But I feel that
this Plan when successful, instead of
solving our problems, will create
more problems for the people who
hve in the viilagew, The President
has given us a confident note
regarding industrial production, but
this is in regard to the organised
mdustries only While there is
increase in industrial production,
unemployment is also mounting.

14.32 hrs.
[MR. DepUTY-SPEAKER in the Chair]

Recently we know that in the jute
industry, about 80,060 people have
been thrown out and also 20,000
people from the textile industry. We
would have been happy if along with
this increased production in the
industrial sector, we had been
supplied with the figures regarding
the increase or reduction of produc-
tion in the small sector, the traditional
non-organised industrial sector of our
country. We have in our country
about 1,20,00,000 of artisan families.
What has happened to them? How
many of them have become
unemployed now? We take figures
of unemployed only from employment
exchanges where educated people go
and enroll themselves. But what about
the rural people? It is not only s
question of raising our national
income, but the main question is to
give employment to crores of people
and also to raise their standard of
living. 'This cannot be done unless
the small sector industry is given &
proper place in our whole planning,
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but that is lacking. 1 can assure you
that if we invest more in this sector,
it will yield good results, because
there are no Mundhras, no T.TXs. who
will conre into this field; they have no
opportunities to come there.

Regarding the .food front, I am

i that a very complacent
attitude js taken regarding the whole
thing. Even last year, there was
some concern expressed by the Gov-
ernment about it, but now it seems
they feel as if the whole trouble is
over. Has the Government any food
policy, 1 want to ask you? Since 1947
till today we have had as many as 4
or 5 Ministers and as many as 20
committees. I want {0 know how
many recommendations of those com-
mittees have been implemented by the
Government. The latest in the field
was the Foodgrains Enquiry Com-
mittee of which my friend, Shri Asoka
Mehta was the Chairman. That report
was available to us in the month of
November. I want to know what
happened to the recommendations of
that committee. Have the Govern-
ment accepted them in full or dis-
agreed with some, accepted some and
implemented some? We should be
told about these things before we
know acutally how the food self-suffi~
ciency programme is going to be
achieved,

In the case of food, three things are
essential in my opinion. First is land
reforms. The peasants must get good
water and at the same time, there
should be a food price policy and
supply of manure and other things.
About land reforms, we know it from
the Congress party itself that about
50 per cent of the targets of land
reforms or 50 per cent of what was
decided to be achieved hag not been
done in most of the States. Why is it
so? Since 1981, we have been
clamouring for land reforms. This
should be enquired into. I feel that
today in order to strengthen its hold
in some of the provinces, the Congress
party has Invited into its fold landed
interests who hold dominant positions
in some of the provincial cabinets
$oday. That is one of the reasons
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i . ‘This is the first major study
tation of land reforms in
There is a paragraph in
ich I want to draw
your attention, This study was meant
to see how far the provisions
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been implemented. From this para it
will be seen that we have no
machinery to implement the land
reforms programme. It is said:

“It was discovered from the
records that in 1848-49, about
9,000 acres or 30 per cent of the
sample area was tenant-culti-
vated. Five years later,
according to the same records,
only 50 per cent of the tenant-
cuitivated area remained in the
hands of the original tenants. In
the case of 27 per cent of the area,
the land had passed from the
tenants to the owners. In the case
of 20 per cent of the area, the old
tenants have been replaced by
other tenants. On the remaining
3 per cent, the tenants have
acquired ownership.”

If this is the position in a State
where there was no zamindari, which
ig known to be very efficiently ad-
ministrated, what about other States?
It will be seen, therefore, that it is
not only a question of having a good
policy, but at the same time we have
to see that there is the requisite
machinery to go into it and imple-
ment it properly.

I would, therefore, urge that we
should have an evaludtion machmery
like the Programmes Evaluation
Organisation, which should submit to
this Parliament every year how far
we have progressed in the matter of



1139 Motion on Address

land reforms, I am making this
suggestion to show that we not merely
criticise because you have failed, but
we also provide you with suggestions
ta see that things are done properly.
That is why I have drawn attention to
this aspect. Let us have a machinery
which will go into it, which we think
today is the most important question.

Regarding water, my friends have
already referred to the high water
rate, which is one of the reasons
preventing the peasants from utilising
the water facilities that are available.
We want that immediately the Gov-
ernment should come forward with
proposals to see that first the peasants
get the water, utilise it and derive
benefit from it before these rates are
realised from them. If that is done,
I think this problem will be solved to
a great extent. Apart from that, we
are saying that we have provided so
many millions of acres with irrigation
facilities. But what happened to the
original irrigational facilities that
were in the villages for a long time
before? I am referring to the small
tanks. We have not been supplied
with figures showing how far the
previous irrigation facilities are out
of use now. Formerly during the
British days, these figures were avail-
able to us. But now unless we know
how far those facilities are out of
use, it is difficult to assess whether
really the Government has been able
to provide more watey facilities to
the people. The small irrigation tanks
are almost out of use after the
abolition of zamindari in most of the
States. We have heard that in
Andhra alone we require Rs. § crores
to repair the tanks that are no longer
in use. Therefore, this is one of the
things of which we should take
immediate notice.

Regarding the price, the peasant
must be assured that he gets a fair
return for his labour. What is the
policy of the Government? The Asoka
Mehta Commitiee suggested that
there should be a price stabilisation
board. I want to know whether such
a high-powered body, as was suggest-
ed by the Committee, has been
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appointed or not. If not, when is it
going to be appointed? Does not
Government consider this as an
immediate necessity?

As far back as May 1957 the
Government announced that there
should be a minimum price for
agricultural products. Again, on 38rd
June 1857, the National Development
Council agreed to this propogal. Then
what happened, God alone knows. On
the 14th June, Government came
forward saying: we are assuring the
peasants that whenever there is a fall
in the price of agricultural products,
we will go to their aid. Nothing has
been done since then. I have present-
ed to the Minister the case of the
jute growers of Orissa. They are
crying for higher prices. Still, Gov-
ernment has not gone to their aid.

Lastly, I want to refer to the
Community Projects. We are told
that Community Projects would be
able to give us more production. But
what is happening there? Unless the
entire adminstration of the Com-
munity Projects is changed, and the
change must also be 2 revolutionary
one, there is no prospect that the
Community Projects would ever be
able to give us more production.

I sometimes feel that the money
spent on Community Projects is a
huge waste. Of course, when you
throw crores of money, some results
would be there. 1 do not say: none.
All the same, it is a huge waste. I
have visited some Community Project
areas. I find that political considera-
tions prevail greatly. 1 know of an
area called Mahanga in Cuttack
district, Orissa, which was to have a
Community Project block, officers
went there. But because the
Congress candidate was defeated in
the elections, it has been allotted to
some other area and the officers had
to come back.

Recently, I attended the Block
Advisory Committee meeting in
Sukinda area. The thing that was
essential in that area was water
supply. The people wanted it, and
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the Bléck Advisory Conmunfttee alsd
agreed ‘with them. Mbney wai avail
able. It was decided thut the monny
shoudd be utilized for irrigation
purpases and for drinking water,
Schemes were prepared, But the
State Government would not send
technical people to approve the
scheme, The money was going to
fapse. S0 some members suggested
that they may utilize the money for
econstruction of tanks in each of the
panchayat areas But this was not
permissible, because it was not part
of the plan According to the plan,
they had no permission to deviate
from 1t

It such things are going on, do you
think that Community Projects would
be able to give us more production?
Therefore, 1 say that the entire rural
sector is being ignored. VUnless we
pay more attention to the rural
population, the plan will also go +to
the dogs.
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Shri Ignace Beck (Lohardaga—
Reserved—Sch. Tribes): Mr. Deputy-
Speaker, 8ir, I thank you for the
opportunity that you have given me.
Weday is the third day, and perhaps
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The main points that have been
stressed during these discussions
velate to the Five Year Plan, and it
should rightly be so. But today I do
not want to say anything on the Five
Yeor Plan, but I would like to say
somcthing on another plan which is
the ten-year plan, enshrined gn our
Constitution. This plan whilh the
framers of the Constitution have
placed before the country is in regard
to the progress of the backward
classes, and particularly, the Sche-
duled Castes and Scheduled Tribes. I
regret to say that the President's
Address has said nothing about this
ten-year plan. (An hon. Member:
Shame) About eight years have passed
since the Constitution came into force,
and only two years are left over, and
yet even at the fag end of the period,
there has been no reference to this
important plan which has been con-
siderea to be of national importance
and for which provision has been
made m the Constitution. This only
proves that although the framers of
the Constitution have emphasised on
this as being of supreme importance,
still ithe President and the Govern-
ment machinery at the Centre and in
the States are not very serious about
it.

The result 1s thal we see progress
only on paper, while actually nothing
substantial has been done Although
provision has been made for a period
of len years for their progress, and
for bringing them up to the level of
the 1est of the communities in India,
everyone will agree that they are as
backward and as unprogressive as
they were ten years ago What we
require is to be serious about it at
the Centre, serious about it in the
States, serious about it at the district
level and serious about it everywhere.
Yasterday and the day before, we had
two important conferences of the
Ministers coming from the States and
holding the portfolio of tribal welfare.

v4y FERNUANY 1958 .
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There, we heard speeches snd we
received reports from the different
Stater from the Ministers’ ' mouths.
And what was the impression that we
gathered after eight years of the com-~
mencement of the Codstitution, They
were more concerned to spend the
money than give a report of what
they have done in their respective
States; they were more concerned
with how to spend and how to ghow
them in paper to the Centre, to Parlia-
ment and to the rest of the country
of the money spent, s

This does not at all show that they
are serious about the task. This does
prove that we are a long way off
from our objectivee We have not
even touched the fringé of this big
problem.

The other day someone remarked
that this was such a big problem that
it should be tackled on a war footing.
During the war, we leave off every-
thing zud simply concentrate our
attention on the efforts that must be
made to counter the enemy and
nothing else Friends and foes, all in
the country combine together to
counter the common foe. Similarly,
backwardness, 15 a common foe of the
countiy We have entered the 8th
vear of our independence still there
are two sets of societies, two unequal
wheels, to the chariot of independence,
—the backward and the forward.
Unless and until there 1> equality
betwcen the two, the chariot cannot
roll on and progress satisfactorily to
achieve something that an indepen-
dent country can be proud of, and by
which the world can see that this is
an independent country rolling on a
chariot of equal wheels to prosperity.

This is a very very important point.
The States are not serious about it;
the Centre is also not enough serious
about it. This is plain from facts. I
will give some instances;—First, take
the case of scheduling the castes and
tribes. In 1950, when the Constitu-
tion was drawn up, there was a
scheduling. The Constitution says
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that the " President, in consultation
with the State Ministers or Governors,
may declare certain tribes or castes
to be Scheduled Tribes or Scheduled
Cuastes or net. The idea plainly is to
include in the beginning as many
Scheduled Castes and Scheduled
Tribes as possible—leave none, include
all. But what was done? In 1850,
568 lakhs of Adivasis were left out
from the schedule, people enumerated
a3 Scheduled Tribes according to the
census of 1941 and of 1951. I do not
tt:mllltl this is an evidence of sincerity
a 5

We have to compare adivasis in
respect of their progress with that of
the rest of the people, not with
Adivasis. I you compare Adivasis
with the lot of the rest of the people,
you will find that they are far far
below—intellectually and economic-
ally. Still you throw them into the
rank and file of backward classcs.

There is another instance in Assam.
There are 17 lakhs of people in the
Naga hill areas. They are scheduled
and that area ic a scheduled area.
Below 1n the tea gardens there are
something like 22 lakh people—some-~
one said yesterday that the number
was 12 lakhs—who are left out. They
are thrown into the backward classes.
Why? There is politics in it. Because
if all the Scheduled Tribes of the hills
and the plains were combined, the
rest of the majority community would
never have come into power. Reserva-
tion of seats and other things would
give them such a position that they
would dominate the Assembly and
other bodies. So there is politics and
we do see it and we do feel about it.
Do not think that because we do not
say it, we do not know it. We do see
it and we do know it. Even in the
work of welfare in the States, there
is politics. This was plainly said by
several members in the tribal welfare
conference yesterday. Take another
instance. How are the tribal councils
working? They are a mere show.
There is a constitutional provision to
form, wherever possible, particularly
in the scheduled areas, tribal councils.
We know how they are working. We
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know what is their constitution, It is
followed in letter but not in spirit.
There are many laws which affect the,
tribaly., which shduld have beea
bronght before these councils. Nathing
of the sort has been done. The result
is t{hat those laws which are in force
in these areas are resented by the
tribals and never accepted by them.
There is revolution, there is uprooting.
On the one hand, you say that they
must grow in their own way,—we must
not uproot them,—we must not do
unnatural things to them; on the
other hand, you impose certain laws
without understanding the tribals!

The tribals are a proud race. I am
4 tribal myself. They can feel every-
thing. They will never tell you, but
they will never support you. They
feel that they are also human beings
and to be respected. After indepen.
dence, they feel it more, and with the
advance of education, they are feeling
it «till more.

Yoa might have observed in thig
very House or outside one thing,
Have the Scheduled Castes and
Scheduled Tribes ever shown any-
where agreement with the steps taken
by Government? There are certain
things rightly done, but in the
majority of instances, they feel that
you are not acting in the spirit of the
Constitution.

There are many things to be said.
But I will only say one thing more.
You try to make money a yardstick
for the uplift of the tribals. Yesterday,
we heard the State Ministers trying to
show that they must spend money in
time and they are having difficulties.
We are not very much concerned with
the spending of money; we are more
concerned with the results to be
shown, the work to be done. They are
trying to spend money in the name of
triba! welfare, but 75 per cent. of the
expenditure is going somewhere else
and we will be fortunate if 25 per,
cent. is spent for our welfare. This is
the position about expenditure of
money. The State Governments and
the State machinery are eager to show
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that thay have done so wmioch; they
wan: to maasure the wellxre by the

Ministry, by itself, is very sincere and
has done a lot and wants to do more.

separate welfare portfolio at the
Centre for Schedule Castes, Scheduled
Tribes and other Backward classes.
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o o fer Mrag aft § 6
o Wl wet & & o o s oA
WICA & ATgR Y TAT | OTH wH AT 0
arw ® fod A wwere e & R o

Y ZHFT 0 A7 ag A TF OW R A
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¥fer w wg e W F w
ot ox o, el fusdnirly e
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g AT F@T § | I9 W AT 79,
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TS o ¥ 99 w7 Y qwar ¥
ot e gue ¥ W afyor qx wF
A& oA ¥ foad e &,
qepfe W awET BN wowry @
" o1t #Y I &3 AW A o
A gz & forar A1 T & o felt
W T A gEar @l s g
e ¥ qwet av qf faw & wF wW
§ R & FAET W { IFqAT N
FT A= FAT 9T | FE AT AR AT 7
9T WA A & 1§ FEA  Fa,
‘TAAR, A T Y ;T I 94
& a1 fr mETOE Wk ETA, S
AT faere s gor aw@ @ wrea s
AT § AR IT R §AF AT H LG
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& Mg sTd SN v ATATY
f& o gor Wrqr AR e {99
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TEATAT, AT W W ae F 6F
1 gE W ¥ ag Y A @ Afea el
A § 2 ™A ¢ | A & ad A
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§ Mt 3 & s Serand d o
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% it S g e ek o) o et
Wread o wreerfiow g § oW o wrw
w awx § 1| gl depls, aww
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N INT FA FETTFTANE . .

st e Vg wafanr (s2rem)
g wy frr  frw e NN wa s aw
T AT |

Y wweraw o™ AT w
7 wr Fgr, | qwAT A

INSAW APRT 4z WM 5 A
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quTa #7 gatmo 9wfa & fod ag
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Fxmw W g A fm ad o e
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fag du 7 ewrwr & fena) &1 Wy qaw
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fa1 A w awar, vt ferar awoe
= T T F S N ey JA 9 O
& geee vt § 1 ag dfew wfer
WA ] gew 1 € §F 5w W '
@ &< feraY #Y forer &1 axw faghe
e Ty AfEd

ZaTX o ¥ wfreret v &
wx &1 g% T 1 4% wfaw
geETy #Y AT W W 1 gk gAY
R #gq &f feq & wxafed 3= &
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{ofr wower axr}
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#hri B, K. Gatkwad (Nasik): He is

reading his speech.

Shri Kamalnayan Bajaj: I em not

reading; I am referring to the notes.

Mr. Deputy-Spesker: Perheps be

may be consulting his notes too much.

off Faen www ;. SOy faes
# q9g ¥ TN AW I ugearsie
R wmartd @z v § 1 STy = owe
qIHTT oY A & &7 afoaw s} forews
T § 1 B g st w8y waw g @
waet oy yativrwar ¥ fawd & fad
gt gafa & AgR g N e &
I WAL BT EAT | gH AW
AT T T AT FIH 637 F TE@ !

INWR RHAW . AWAY awH
O¥ HYAT AIY FATA &L | Ta fqHe
& fag 1

St WHAATT MY : F 779 fAAe
® QT FI TAT ¢

Iaeaw AP ¢ § F 3¢ R
forar f T foz g S99, qa #7 asr
g e

oft wHEAGR WX © YES qT Wud
s R sz fds AW & faae
Lasd Ol |

INTOW WPEAR © OF AFHR
A= T i 4 {
a1 & ag s fad W & fraz &
s 0 a®t T § 1 ww o free
& wTor T FT |

ot wwwTy www ;. A ag Wy
WY o7 fr 3@ & AR} W W aned
¢ foe @ 33 wor i@ | @il
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BUSINESS OF THE HOUSE

Mr. Deputy-Speaker: I have-to
make one announcement. I just want
to give this information. Tomorrow
the Prime Minister will reply to this
debate at 3-830. After the question
hour there will be some statements
—aone from the ex-Finance Minister
also. All this would take us up to
2 p.m. Perhaps at that time some hon.
Menbers might be having their
lunch. That is why I want to say
this We will have the reply from
the Prime Minister at 3-30 p.:m.

MOTION ON ADDRESS BY THE
PRESIDENT-—contd.

Shri N. R. Munisamy (Vellore): 1
also join other friends in offering
hearty congratulations and thanks to
the President for this illuminating
Address to both the Houses. The
President was pleased to give out a
detajled account in @ searching
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manner of the activities of the Gov-
ernment of India in the past and what
is likely to be done hereafter. I will
only say that we should not be satis-
fled very much about our advance. We
have made some progress in fthis
period but much thought has not been
given to what ought to have been
achieved in this period. We should
not be happy over what we have
achieved.

This Address deals with several
aspects. I would like to concentrate
on two points: foodgrains and our
relatiuns with Pakistan over Kashmir
and also with regard to certain reports
that have been given by some Com-
missions. My friends have offered
various criticisms in respect of several
aspects of the Government’s policy.

So far as the food problem is
concerned. even this morning we
heard about the difficulty of supply of
foodgrains from region to region. In
Madras and Kerala, there is no
adequate supply of food. We should
see that foodgrains are rushed to these
scarcity areas. Not only that. We
must also see that foodgrains are
produced in that area. We are having
some minor irrigation projects, There
are other ways to bring about this.
There ure many tanks in South India;
they can be renovated and de-silted.
The capacity of the catchment area
can be increased so that during the
rainy season more water can be utilis-
ed. There are certain rivers which do
not have water even during the rainy
season. There are no proper schemes
to exploit sub-soil water.

Take for instance the river Palar.
At one time it was having perennial
flow of water. Bunds and anaicuts
had been constructed in the upper
regions so that there is now no flow
of water. Even now Palar river is
fully possessed of sub-soil water.
With the help of a number of tube
wells, lands in the nearby area could
be irrigated, That has not been pro-
perly exploited by the State Govern~
ment for want of funds, It is not
always good to depend upon the import
of foodgrains from Orissa and Andhra
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An Hon. Member: Orissa is not
surplus, -,

Shri N. R. Munisamy: A certain
part of Orrisa—I am given to under-
stand-—is surplus. It does not matter
if it is taken to be a deficit area.
Wherever there is deficiency of food-
grains, it must be made up not*by
imports alone but by the exploitation
of the land itself.

As regards Kashmjr, we have been
very unhappy to go through the
speceches made by the erstwhile
Premier of Kashmir. He has created
a good deal of anti-Indian feeling
there. Some steps must be taken to
see that this does not create trouble.
I do not know what the Government
of India would do in this respect.
Instead of allowing this thing to
assume huge dimensions and there-
after feeling sorry for not curbing it
in the bud, we have to do some thing
now. Not only har he created anti-
Indian feelings but this sort of speech
has its own other repurcussions and
reactions in other parts of India. So,
it has to be nipped in the bud instead
of allowing it to assume huge propor-
tione,

There are certain reports submitted
by different Commissions. There is
the Foodgrains Report, Language Re-
port which is the subject
matter of a parliamentary com-
mittee, and others. I only want
to make a slight reference to the
report of the Foodgrains Committee, It
has properly brought out the various
aspects of the foodgrains position and
how we should get over the difficulty
largely by imports because this year
is supposed to be a very critical year.
Though the Commission was presided
over by a scholar and not a tiller of
the soil or owner of the land, still it is
a very elucidating and very illuminat-
ing report where he has given ideas
though as a scholar and economist
which are worth considering by the
Government which has not given much
thought to these ways of exploiting
resources to meet our deficiency in
foodgrains.

So far as the Language Commission
is concerned, we are all aware how

it has taken a turn. Happily or un-
happily the leaders in South India
have also taken a different angle.
With regard to this aspect we are not
quarrelling about Hindi being the
official language or English being the
official language 50 far &s South India
is concerned. We are all aware that
English has had its own history for
over 150 years. Everyone of us is
well acquainted with Enaglish and we
can make ourselves very well under-
stood. We are also aware that even
in the Parliament during Question
Hour hon. Members who really know
English purposely put questions in
Hindi to a Minister who does not know
Hindi. I do not know whether it is
a test or whether it is really intended
to make the position somewhat
awkward. I do not personally relish
it When a Member knows thet a
particular Minister does not under-
stand Hindi.. .

Shri Nath Pai (Rajapur): Why
should we have a Minister who does
not know the national language?

Shri N. R. Munisamy: That 1s not
for me or you to answer. I am only
saying here that for the present we
can only get along with what is there,
and we should not mske this Parlia-
ment a mockery by putting questions.

So far as South India is concerned,
the Government of Madras has given
a memorandum in a very presentable
and the most acceptable manner.
Until South India and other non-
Hindi speaking areas of India can very
well cope up with the advance of
Hindi you must have English as one
of the official languages.

It has been not properly said that
Hindi is the only national language
of India. India is after all a sub-
continent consisting of 14 different
States. Each State has its own lan-
guage. The language, customs,
manners, diets, dreas, literature and
everything vary from State to State.
Therefore, India being a sub-continent
it is bound to have 14 languages as
nationul languages. It iz not proper to
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say that Hindi is the national lan-
guage. 1 demur using that expresaion
‘national language’. It may be an
official language. You can have it as
an official language when non-Hindi
spesking, areas come up to that level
of underitanding Hindi. Until such
time we should have English also
because English happens to be one of
the languages which we have master-
ed. Therefore, for several years—I
cannot say to what extent—until
South India and other non-Hindi
speaking areas raise up to that level
of understanding Hindi as they do
English, English language must con-
tinue, otherwise it will create heart-
burning because it will create handi-
cap for others.

We all know what is being done. So
that we shall not be understood
that we are forcing something which
is not wanted for the present, we must
iry our best to learn the language
which is really very beneficial for all
of us, for the solidarity and the unity
of India. We must have one language.
But before we think of solidarity we
must consolidate the position. We
must consult the States and take them
along with us. Before we take them
along with us we should mot do
things which are not really very bene-
ficial to us, which are not conducive
to the unity and solidarity of India.
There must be consolidation before
we attempt at solidarity. This is the
only way by which we can win their
sympathy and, at the same time, get
their acceptance, Until we do this
we should not be very precipitant
about our intention. Hesitancy would
help us in these things. We have seen
how precipitancy has created so many
awkward positions. I would only
request that we go slow so far as the
language position is concerned;
hesitancy will always help us rather
than precipitancy.

st qo wo I (Pww) : Y-
qfr & e q¢ A degwde @ wldw
MR XM AT FRA &
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forlt wgy gu § 1 90 § oY gy wer
¢, & 3w & g w1 @ oy
aE A ek g, R A F ¥ g
T ¥ wx fes v

W ¥ ug® frdft @ ¥ ¥e
A aTEl A W A W A @
¥ firx fear § fis vo wmaw & weafa
F wir 3t e frar @, Fored
fo wm—3E Ee—da W
R &, o B deneraa=y o
T @war & + & oY qg wEAT WA §
fr Trgafa & www § foaey o WY
o€ §, 37 ¥ T wwAfEEt w1 %
¥t Y OF wrEe weve At af §, N
e dfgfe ot § 1 R
w § N cHdww ofadicm sw
wT QR E, I 20 F 0T #17 F fgF
g gy e fear s 2w A fadh
T W RS TN A G, W
feare fawe @ ¢ 1 W firey o iR
W o IER w F ol X G
e TR I @i 5 ag
FEQ a1 5 3T & &R w3 fama
feerrar o fr o g W g foee
AH—g®Y  duamifr dwar & gE
qe—23w & 4xr §F w0 O, S W
wq § 70 ¥ fad s ww @
w § s F sy gfew g &
T WIS § ag &) wgr A v @ e
I e ferera 93 wae av e
g W faafad & & @ W
T gAET I oSy F | weufy &
aga Wik I ¥ aw ad & §
HraX §u § wgy ww —

‘“The measures my Govemn-
ment have taken in this regard
have yielded results and in recent
months, I am happy to say, there
has been some improvement.”
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“The measures adopted by my
Government to restrict imports
and to earn more foreign exchange
have resulted recently in some
diminution in the rate at which
our foreign asssets were falling.”

¥ fad ag won wgw § s ag
sgr—der fs 39 Ay ol
wgr 8—Fn Jaft oo A W uk
ey § W oF ad® ¥ ag weAr
wA-amw ofeiicy & gl § &uer
¢ = fiv ¥w § Rre® aw T T @
& fir 2w & aga T grove Qv gy ok

ap
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R fad ag waw § 1 IRAT war
R ElsaRwNPrR N
el ¥ welt Aifiew w5 o

W # AR qF AW O
e & A F o g § 1 & W
g @1 fr @@ R ¥ & yu awhw
¥ wf ¥ wag ufaw 7 F & wrew
# xawr @iw F § frs wew | @
¥ g O NS g e F AR
I W=l § @ Y 2w fea
¢ fis fow oy ¥ frgerm feadddam
» o ay wr g e & qeer
wigar g fir Gt Wt & 2 ww fw A
TRm gY@ ¥ 0
w argx W fe fogam feaddde
#t s a3 @R | T8 A% § e gy
A Y W & o gEr www WAy
R ot faeelt & ow ey daw § awdT
Q@ §T @ a3 &7 wpa fiear w1
Wi N s T @ ¢ |
8 N 1 woardd § qga N2 w
& Iy 74T 97 | qIE AT W g9 €A
7 W v rw &1 faxw st &1 ¥
w1 v @ fr @ Ay W faes wq
w1 & YT frerar &, W) g9 A w7
fas feqr oy § 7 war @@ Y W
fIF 3 & a1 Faw vy g9 9% fawie
Ao faew o § ?
ug %1 omar § fe e fefaemgdas
ox §, e e ow 3, g e
F AR 75 ¥, (AT W CF & !
¥ wror oY afcfeafat & w7 aar
W Y gw & qwar ag awdr &
7 oY ghe & oefr &, 3 T2 Wy
M A §, e g A fox A
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e AT AT 99 § ) g e o
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ggar § v ozt [ § gl
A Az ¢ fr g Sy N W
foradt feadfd §, arnfors aar sfes
/4 F, s e g Jw A v &0
frw ¥ F wifqs agqr arnfas s
A

dfee e ¥ frll 7 ag w77 W]
AT ¥ AW 9¢ 38 v fyaman e,
T vl @ @ §, o g
ay qdw & W § gur § o' O
w gt S ddw v W ¥ wiftw
W of, win Thy wwfic & ww
¥ swwt @ WX T ¥ §7 wWe
e i M se T o
M our I W e g e
In WY awhic & e ¥ Fremar ol
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[t Ko o Ha]
Ty ¥ gpEr ¥ I frodt a3 &
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A &Y 7y Aven arly aff 1 qwEt s
T w§ ayk g s Al ¥ o
0 ¥ et v e ¥ gew
w4t i o 7w F o gal o afaat
&t s o oy @ & o wer e fen
it er @ owar A ) o T
T s P oy o § 0 agt
ot faaifedt & @ dww dvaer fendtfct
afew wrafis fealfdY ofr | qeafs
faoafat & wor v wifes ¥
srfoe word & gl @wr a
gttt ¥ oo @
w1 Hfl, yx % N wGEE g F
fealfcd ¢, wg oo ff Y, sw o%
4 agr wigar § R o § e
vy |

R it § fy @ avaw arfeanie
Aramd FR WA W1 W
d ag o fem § 5 gd fafes
e U S i st
o\ ¥\ sy A FAET WA qTHA @
¥ 1 few & agewr g § e ongl @
I¥ ART AT ATHE @R W gA
Y AT FEW AT WET R | wgh
gt qw 9 fea@ivw & franw faarf
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it fie o @ gu ¢ ¥ Iy Ew
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sy gifew 7 § | w59 a@
& frar a7 &Y F ww W a0 R
§ e agt o< o et g o g v
™= f

o O 4 awy & oI wd wE
g |
TqUerW W : s oY wew Nfad )

st o o AW : AFT WA | A T
aw wgn &, 3g F fex fedy A ax
g g
Shri Mahagaonkar (Kolhapur): Mr.

Deputy Speaker, Sir, I cannot join in
congratulating the President, as the
President’s speech is nothing but a
formality and there is nothing for the
common man, there is no indication,
regarding the formation of Maha
Gujarat and Samyukta Maharashtra
with Bombay as its capital.

We were often told in this House,
when this question was opened, that
Parliament has taken the decision and
we cannot do anything. Even at the
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State level, when this question was
opened, we were told so. I do admit
that Parliament has taken this decision,
but I also know that when certain
decisions taken by Parliament were
found to be ineffective or were not
according to the wishes of the people,
they have been changed. Even the
Constitution has been changed seven
times.

May I humbly approach the Mem-
bers of this House and request Mem-
bers of this Parliament to look to the
situation and look to the wishes of the
pecple of Maharashtra—the Marathi-
speaking area—with sympathy? I
sincerely hope that they will think
over this question once more and
change this decision according to the
wishes of the Marathi-speaking
people. We have been struggling for
this under the banner of the Samyukta
Maharashtra Samiti for the last two
years. I know that there is a lot of
criticasm against the Marathi-speak-
ing people and many dirty and
rubbish charges have been levelled
against the Marathi people. But I
may say here that under the Samiti’s
guidance, we have started this agita-
tion which is most democratic and
peaceful. There were certain charges
made even in this House against us,
but I know that Comrade Dange has
given a good answer to them. I need
not mention it again . .

Here is a report in the Times of
India dated the 12th by “Observer”.
He has given a clear picture about
Maharashtra. He has said:

“A Congress paper in Bombay
which has naturally been cham-
pioning the bilingual State, calls
upon the Congress High Com- "
mand to draw the correct lesson
from the Jalna verdict and streng-
then Mr. Chavan’s hands by con-
ceding the demand for Samyukta
Maharashtra before the present
situation gets out of hand It is
difficult to say how far the paper
reflects the inner thoughts of
Maharashtra’s Congressmen.”
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[Shri Mahagaonkar)
He further says:

“Fifteen months have elapsed

also in the Bombay Corporation.”
He further adds:

“But the Congress has no reason
to lose heart The Samiti’s
victory should be welcomed as a
challenge to re-establish its con-
tacts with the people. Having
themselves fed the people on the
hope of Samyukta Maharashtra,
Congressmen face a difficult task
in winning them over now to the
bilingual State. But face this task
they must in all honesty. And it
they themselves lack conviction,
they should heed Mr. Chavan's
advice and leave the Congress. At
the same time, Congressmen must
consider whether by their ad-
vocacy of the bilingual State, they
are helping to strengthen the
Leftist forces and increase their
influence.”

16.18 hrs.

[SEurMATI RENU CHAKRAVARTTY in the
Chair]

Such is the picture as given by the
Times of India. I would hke to say
that it is the very Congress people
from Maharashtra who gave high hopes
among the Marathi-speaking people
that a unilingual State with Bombay
as its capital would be formed.

1 may quote here what the present
Rombay Chief Minister once said to
my surprise:

“T will not tolerate this national

eolonialism and I will fight to the
Iast”

17 FEBRUARY 1958

Not only that. We are getting a
step-motherly treatment at the hands
of the Centre as well gs at the State
level. Msharashtra is industrially
backward. We have got the Koyna
Project which will be completed in a
year or two, but there are no basic
industries. If a geological survey of
Maharashtra probably on the Konkan
side of the Western Ghats is made,
you will find that there are a lot of
natural resources which can be utilis-
ed for industrinlising this part.

1 would like also to mention about
the community development works
that are taking place. In my own
constituency, I find that the ruling
party has appointed their party can-
didates as project officers who manage
the whole show. There is one com-
munity project where the money has
been spent, but the project is not com-
pleted. The bills have been finalised
and paid. The person who was the
project officer contested from that
very area during the last general
elections and he could not get even
4,000 votes in that area, The condi-
tion is such that the people think
that they are coming as a Govern-
ment team and the people have
no voice in such things. These
are Government plans. Once Acharya
Kripalani said, “People do not know
whether this Plan belongs to the
people or whether it belongs to the
Congress or to the Government.”
Therefore, we do not get real support
unless and until proper representa-
tion is given in such instances, and
I don’t think we will be meaking any
success in the Community Projects.

I will quote one instance here. There
is a village by name Digavadt, where
people have contributed money for
development work. But, to the sur-
prise of the villagers, they found that
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most of the money has been spent for
the visits of certain Congressmen. A
sum of Rs. 18,000 has been spent on
such occasions for entertainments,
parties etc. People came to me and said:
we have nqt agreed to this proposal,
but the person in charge has spent it.
People have contributed this money
for the construction of roads, bridges
etc. and this is how that money Iis
being spent. It is high time that Gov-
ernment looks into such matters and
sees that plans are-carried out, strictly
according to the wishes of the people.

I would again say that we have
taken a decision on this bi-lingual
issue, which is against the wishes of
the people. A Zonal Council has beeh
set up. But I do not know what the
Zonal Council is doing in this respect.
So far as I am aware, only one meet-
ing of the Zonal Council was held.

Here 1 would like to quote one
instance that in the border area of
Bidar one Deputy Minister Mysore
State stated, rather threatened the
people: I will shoot you, if you do
not obey me. Is it not for the Home
Minister and the Prime Minister to
look into this matter and see that
persons who are in authority do not
make such threatening statements to
the Marathi-speaking people? This
incident toock place on the 2nd of
February at Bidar. Those people
have demonstrated against the very
same Minister on the 3rd February at
Belguam. Such incidents do create ill
feelings and bad blood in the people.
Not only that, the people are forced
to exhibit photographs of exrulers
and others. Then, even applications
for various posts and other things are
printed in Kanarese language which
is not known by many people.

Such things are going on. I do not
know how long the people of the
border areas will tolerate this. They
have already taken a decision that if
the Government is not going to help
them in the matter, they will organise
a satyagraha movement. That has to
be noted very carefully. We are try-
ing our best for the creation of a
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unilingual Samyukt Maharashira and
Maha Gujarat by conducting meetings,
by protests, contesting elections ete.
It is the wish of the people that we
must have Samyukt Maharashtra with
Bombay as its capital. So long as our
wish is not carried out by the ruling
party, we will agitate for it.

1 know there are many Congress-
men here who say that the decision
was taken by this House. We were
told that the decision was taken by all
the members. But I know that out
of the representatives from Maha-~
rashtra, only two persons have voted
for this, when the decision was taken
by the House. Even those who voted
for the resolution, they do not know
the Marathi people and the Marathi
culture. It is an area which has given
birth to Chhathrapathi Shivaji, it is
the same place which has given birth
to Lokmanya Tilak and Dr. Ambedkar;
it is the same land which has given
birth to Mahatma Pulay. It is a great
1and with rich heritage and great
traditions. It has taken to a democra~
tic path, and they will be fighting
under the banner of the Samyukt
Maharashtra Samiti and will not sit
quiet until the object is achieved.
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Shri Osman All Khan (Kurncol): 1
feel honoured in associating myself
with the Mover of this motion and also
the galaxy of the distinguished Mem-~
bers who have supported this motion.

The President in his Address has
given us a true picture of the situation
in the country and the several mea-
sures that have been taken and are
proposed to be taken to improve the
standards of our people. The Presi-
dent has also been pleased to mention
in his Address about the world situa-
tion and the part played by our coun-
try in promoting lasting peace in the
world. However, some of the Mem-
bers opposite have tabled a number of
amendments to this motion, and have
been very critical about the President's
Address. While we welcome criticism,
I would like to mention that some of
the points still remain to be answered,
and during the short time at my dis-
posal, I shall endeavour to reply to
some of these points.

The hon. Member from East Khan-
desh, Shri Naushir Bharucha had
pointed out that we did not have the
necessary resources for the Plan, both
internal and external resources, and
that we fhould have drawn up a plan
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on the basis of the available resources.
He has even wondered wherefrom we
will get even these Ra. 4,800 crores
that are necessary for implementing
the core of the Plan. I may say that
the difference between what Shri
Naushir Bharucha has suggested and
what Government propose to do is a
difference of approach. There are two
ways of approaching this problem. The
problem before us now is to improve
the standard of our people. One
method is first to ascertain the
resources available for us, and acoond-
ingly draw up a Plan within the limits
of these resources.

But then there is another method
also and that is, first to determine what
are the requirements of the situation,
first to determine the regsonable tar~
gets—and I may even say, ambitious
targets—and accordingly plan out for
the resources, strive for the resources
and find the resources. It is the latter
method that, I feel, is the approach of
our Government. If we are first to
meake sure of our resources,—we know
that our resources are very meagre
and so our progress and our pian can
only be very restricted. Can our peo-
ple afford to wait until we find suffi-
cient resources? The poverty of our
people, their hunger and their suffer-
ing call for an urgent and radical
remedy.

The millions in India have woken
up to new desires and wants for the
first time in many generations. This
awakening and striving for a new
economic life is in keeping with the
dignity of the people of a free society.
So it is not a question of our making
sure about our resources and then
drawing up the plan. It is for us to
draw up a plan that will meet the
requirements of the situation, taking
into consideration our ever-increasing
population, this new awakening and
the minimum needs and requirements
of our people. Having thus drawn up
our plan, having thus fixed up the
targets, it is for us to find necessary
resources. It is for us to bridge the
gap between available regources and
the resources that will be necessary.
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The old and familiar adage ‘where
there is a will, there is a way’ is very
true. The will and determination of
the people is a very important factor.
I feel that there is no reason why we
should not be able to achieve our
targets, given the necessary will and
co-operation on the part of our people.

The hon. Member for KXasergod
(Shri A. X. Gopalan) has disputed the
point mentioned in the President's
Addresz that food prices have register-
ed a slight fall during the end of last
year, He has said that the prices of
cereals have shown a 1 per cent
increase in December 1987 as compar-
ed to 1956; he has even said that there
has been an increase of § per cent. in
the all-Indja consumption price index
a8 compared with 1966. According to
the information available to me, the
facts are to the contrary and go to
support the statement made by our
President. The all-India index num-
ber of wholesale prices of cereals
which stood at 102 in November 1957
declned to 98 in December. The
wheat index dropped from 87 to 86
during the period. The wheat index
has declined by 8'5 per cent during
the last one year The rice index
dropped significantly from 107 in
November to 102 in December. The
downward trend was equally notice-
able in the prices of coarse grains.
The jowar index declined from 115 in
November to 108 in December. The
bajra index declined from 121 to 117
and maize index, from 107 to 105.
Compared to December 1956, the in-
dices of bajra, jowar and maize were
lower m December 1957 by 15 per
cent, 12 per cent, and 2'8 per cent.
respectively.

Mr. Chairman: What about wheat
and rice?

Shri Osman Ali Khanm: They also
have declined, as I have shown.

Our egricultural production has
steadily improved during the past
years., In the year 1950-51, the index
number of agricultural production was
90°5, in 1851-52, it was 91°1, in 1952.58,
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101-1, 1853-54, 119'1 and the latest
figure, for 1856-87, is 119'6. It is to
be hoped that this increase in agricul-
tural production and decline in prices
will continue due to the several mea-
sures that have been tsken by the
Government, and we hope that in
course of time, prices will stabilise.

Some hon. Members have referred to
Keshmir. I am glad the Address had
not referred to Kashmir. The State
of Jammu and Kashmir is as much a
part of India as is any other State like
West Bengal or Bihar. Of course, the
Address has not referred to one aspect
of the problem; that is that part of
Kashmir which is still the victim of
aggression. But, I feel that is because
while our efforts are continuing in
that regard no new developments have
taken place that merit the considera-
tion of the President in his Address.
The release of Sheikh Abdulla and his
utterances thereafter may cause us
concern; but the people of Kashmir are
unshaken in their resolve to ignore
such utterances and if the situation
demands, the Government of Kashmir
is competent enough to take suitable
measures to spare us the bother.

Before I conclude, I should refer to
the most important part or the most
beautiful part of the President's
Address which is the concluding part
of his Address. Its beauty is reflected
not only 1n its language or expression
but more so in its nobility of thought
and the unequivocal assertion of our
basic policy regarding the use eof
atomic energy.

While referring to the request of
some countries of the Baghdad Pact,
seeking to be equipped with the atomic
weapons, the President says:

“For ourselves, my Government
desire to make it clear beyond all
doubt, that while we could, if we
so decided, unwisely, produce
atomic weapons, with the resour-
ces and skills that we have and
can develop, we have no intention
whatsoever of acquiring, manufec-
turing or using such weepons or



1185  Motion on @iddress

condoning their use by any State.
Our endeavours in the atomic
field will remain conflned to the
peaceful use of atomic energy.”

We eamestly hope and share the
vidw expressed by the President that
none of the great powers will give
encouragement to those desires and
theoutbokthntpeulsu..

It is a shame and an ingult to the
intellect of man, that with all his
progress in science and technology, he
still relies on the crude method, the
savage method of settling problems by
the method of force.

Our country is destined to play a
great role on the world horizon. With
our past traditions of Buddha, Asoka
and Akbar, inspired by the message of
the Mahatma and blessed by the
leadership of our Prime Minister, our
country is bound to contribute greatly
towards lasting peace in the world.

Shri Ajit Singh Sarhadi (Ludhiana):
Madam Chairman, I agree with the
hon. speakers who have preceded me
that the esident’s review of the
situation, internal as well as inter-
national, does induce a sense of feel-
ing that we have turned the corner at
least about the crisis that appeared
some months back in the developing
economy of our country. And this, I
feel, 18 entirely due to the steps that
Government took in the face of the
crisis. But, I also feel that there are
some matters of which no reference
has come in the President’'s Address.
Some of those matters are those dis-
rupting and disintegrating forces that
have appeared in the country both in
the South and in the North.

You know that only laterly we had
certain trouble in the Punjab and in
another shape also in the South. We
are grateful to the Prime Minister for
the very strong stand that he took in
relation to that movement in the
Punjab and the support he gave to the
Punjab Government in handling the
situation s0 calmly.
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Mr. Chairman: Will the hon, Mem-
ber come forward because he cannot

be heard by the reporters?

Shri AjJit Singh Sarhadi: I shall
speak louder and make myself heard.
I was just submitting that we were
grateful to the Prime Minister for the
strong stand he took at a time when
the Punjab Government was faced
with a very bad situation. Of course,
I repeat that it was also due to the
manner in which the Punjab Govern-
ment handled the situation. It met the
gituation in a very calm, intelligent
and sober manner. A large section of
the people honestly and sincerely feel
that the movement should have been
strongly dealt with. The credit goes
to the Punjab Government that it was
not led by sentiment but by realism
and it faced the situation calmly. I
am glad to find that the movement is
now entirely liquidated. It is unfor-
tunate that it has left certain trails.

The Prime Minmster was pleased to
observe in one of his communications
to the leader of the movement: “The
more I think over this matter, the
more I feel that it is not the language
issue that has created this controversy
but something else and the language
has really been made a pretext.” The
justification for this observation has
been painfully established by the
speech which we had the other day
from Shri Va)payee. The cat is out
of the bag The movement that was
started had no linguistic basis at all.
It was mainly a political and factional
sort of a movement in order to oust
the Ministry and bring the President’s
rule because the Ministry does not fit
in with the ideology of the friends of
Shri Vajpayee. He felt that the only
remedy is to bring in the President’s

“rule.

The movement has failed but as I
have now submitted it has left its scar.
We see what is happening in Punjab.
A certain section, however small, is
bent upon creating trouble. The hon.
Members are well aware of what hap-
pened in Jullunder, I would not touch
upon it because it forms the subject
matter of enquiry by a judge of the
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High Court. 1 must congratulate the
Punjab Government that they imme-
diately appointed a Judge of high judi-
clal integrity to probe into the matter
as they did in the case of another
unfortunate incident at Ferozepur.
This indicates that the Punjab Gov-
ernment is not afraid of the probe into
any matter that trangpires in Punjab.
On that the present leadership of
Punjab must be complemented and
congratulated.

I would not refer to what has hap-
pened in Punjab. Yet I would say that
there is a certain section which Shri
Vajpayee represents and which is
bent upon creating disturbances in
Punjab. That is very unfortunate.
But I can assure him that Punjab has
got a sturdy and stout commonsense.
The people know the mischief that is
intended and they would never allow
themselves to become the victims of
lawlessness. Punjab would always
face the situation, however bad it may
be and however much mischievous
elements might try to create trouble.
The object is to create trouble so that
the President's rule might come
inspite of the fact that the present
Ministry in Punjab does carry an over-
whelming majority with it. It has got
all the stability which democracy
wants. It has got the entire Punjab
behind it. Yet such efforts are being
made not with a view to remove the
Ministry by a democratic manner but
by a back-door and by a method
which is condemnable from all points
of view. Therefore, I may tell my
friend, Shri Vajpayee, that despite the
efforts of all his friends, we Punjabis
would never allow any disturbance in
the Punjab, however strong the pro-
vocations may be, and we will try to
maintain peace at any cost in the
Punjab. And, democratic people as we
are, we will continue to do it in the
present way in a peaceful and practi-
¢al manner. That is one aspect.

Mr Chalrman: The hon. Member's
time is up.

Shri Ajit Singh Sarhadi: Thank you.
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{Giani G. 8. Musafir (Amritsar):
Mr. Chairman, only one member from
Punjab has been allowed the oppor-
tunity to speak and he has not been
able properly to develop his point
about Punjab. He may please be
allowed some more time, so that he
may be able to deal further with the
subject.]
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BShri Vasudevan Nair (Thiruvella):
The President in his Address has tried
to take stock of the main events and
developments in the past year. One
may agree or disagree with his obser~
vations. I, for one, would like to lend
my wholehearted support to those hon.
Members who criticised that the Pre-
sident’'s Address smacks of utter
complacency.

Apart from this criticism about the
tone of the Address in general, I wish

that we have left behind has witness-
ed many events of national and inter-
national significance, and one such
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event is that a different party other
than the ruling party at the Centre
has come to power in one of the States.
And, inspite of some political
prophets who determined the life of
this Government to be a period of
three months or rather six months, the
Government in Kerala is completing
its first year of existence. There may
be people who may feel worried over
this new development. As a matter
of fact, there are such people and
some of them do not even try to hide
their irritation. Such people might be
perhaps feeling that the electorate in
Kerala has committed a folly of the
first order.

All the same, the fact remains that
such a development of far-reaching
consequence has taken place. Today
such a Government has come into be-
ing only in one State. But this can
very well repeat in other States. The
major result of this new development
is that the monopoly of power enjoyed
by one single party is broken for ever.
Now we have come to a stage when
different party governments have to
function side by side, and if only all
sides diSplay mutual understanding
will we be able to achieve the noble
aims and objectives that are set be-
fore us. :

Unfortunately, we have got cynics
and pessimists’among us. They believe
that this new political development is
an unfortunate development. I feel
that such people are thoroughly mis-
taken. The new developments indi-
cate the new shift in political forces.
It incidates the growth and maturity
of the political consciousness of the
vast masses of our pepole. So there

is no use complaining about the swift zg=
political changes that are taking place. ¥
The main task before us is to fully #

take notice of the real situation that
exists today. On the basis of that we
have to draw correct conclusions and
act accordingly.

Although there is absolutely no men-
tion about this in the President’s
Address, we all know that some
months back he did make some very
important pronouncements about this
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new political development. In August
last he was in Kerala and while ad-
dressing a big meeting on August 14
at Trivandrum, he spoke thus:

“I am happy that this great ex-
periment which is being made in
your State is going to serve as a
great lesson not only to other
States but to the country as a
whole as an example of co-
existence, of living and working
together in spite of differences,
for the good of all”.

Of course, there was a lot of dis-
cussion on this speech ‘of our Presi-
dent and there was so much of sub-
dued criticism about this statement
by the President. All the same, here
is an attempt undoubtedly to under-
stand and appreciate the reality as it
exists today in India. But I am sur-
prised there is no mention of this in
the present Address before the joint
session of Parliament. I feel the
President ought to have wunderlined
the political and administrative pro-
blems that have cropped us after the
last general election and he ought to
have drawn the necessary conclusions.

We all know that the new develop-
ment has thrown up and posed new
problems before us, and the most im-
portant, according to me, is that of
the relationship between the States
and the Centre; the problem of pro-
vincial autonomy. In the past, this
has not perhaps figured prominently
in the political horizon because the
same party was in power in the Cen-
tre as well as in the States.

We are having a federal administra-
tive set-up in India. The framers of
the Constitution visualised that the

% States would enjoy the maximum auto-
4 nomy. But what is our experience?
-Day by day, the States are deprived

of their real rights. There is a ten-
dency of over-centralisation in every
field. The State Governments are

e virtually reduced to the position of

municipalities.®

I do not wish to go into too many
instances. I will only refer to the
decision taken by the Central Gov-
ernment with regard to the Kerala
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Bducation Bill, It is reported that the
Central Government has recommaended
to thd Presdent that the Bill be re-

i
£
%
J
g

Although the State Government is
not bound to consult the Central Gov-
ernment before bringing forward a

submitted the draft Education Bill to
the Centre before bringing it up be-
fore the State Assembly and the State
Government, as far as 1 know, incor«
porated most of the changes proposed
by the Centre, It.s said that the only
major suggestion to which the State
Government could not agree was that
of circulating the Bill for public opin-
ion. Of course, the opponents of the
Bill inside the State were clamouring
for the circulation of the Bill for pub-
lic opinion and it was very clear that
this demand was part of a dilatory
tactics.

The Bill was referred to a Select
Committee. The Committee collected
evidence from all concerned. The
State Legislature very carefully exa-
mined the provisions of the Bill and
it has to be mentioned here that the
Bill was passed by the State Legisla-
ture without a division.

Now, it is more than six months
since the Bill is sent to the President
for assent. The fact that the Central
Government kept quiet for such a long
perfod,—that is, for a long period of
six months the Bill was sleeping in the

17 TEBRUANY: 1888

Government is Souting the

they are creating a very dangerous
precedent. If a ssmilar Bill passed by
the Assembly in Andhra could be

Bill? The reason for this sirange pro-
cedure is very clear. This is a clear
case of political discrimination.

There 1s’another aspect of the pro-
blem. Education i3 entirely a State
subject, and the State Legislature has
got supreme and sovereign authority
to legislate in this field. By refusing
to give assent to a Bill passed by the
State Legislature, the Central Govern-
ment is challenging the very funda-
mentals of our Constitution and demo-
cracy. They are trespassing on an
area over which the State Legislature
is sovereign.

17 hrs,
And lastly, by their action the Cen-
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BUSINESS ADVISORY COMMITTEE the Business Advisory Committes,

Elghteenth Report 17484 hrs.
. The Lok Sabha then adjourned il
Sbri Surendranath Dwivedy: I beg Eleven of the Clock on Tuesday,
to present the Eighteenth Report of the 18th February, 1958.
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ELECTIONS TO COMMIT-
TEE(S).

Minister of Health

(i) the Indian Nursing Coun-
cil; and (ii) the Advisory Coun-
cil of the Delhi Development
Authority. ‘The motions were
adopted.

PRESENTATION OF RAIL-
WAY BUDGET.

‘The Minister of Railways
(Shri Jagjiwan Ram) presented
a statement of the Govern-
ment of India for the year
1958-59 in respect of Rail-
ways.

MOTION ON ADDRESS
BY THE PRESIDENT

Further discussion on the
motion on Address by the
President was resumed, The
discussion_was not concluded

[DAILY DIGEST]

106669

1067—91

RELEASE OF A MEMBER
Mr. Chairman (Shri
Barman) informed Lok

Sabha that he had received a
letter dated the 13th February
1958 from the ~Superinten-
dent of Central Jail, Hazari
bagh intimating that Shri
S. A, Matin was released on the
13th February, g19584) O
aquittal.

REPORT OF THE BUSI-
NESS ADVISORY COM-
MITTEE PRESENTED

Eighteenth  Report was

AGENDA FOR TUESDAY.
18TH FEBRUARY, 1958.

Rurther consideration of
Motion on Address by the Pre-
dent, Statement by Shri T.T.
Krishnamachari, the Ex-Fi-
nance Minister in explana-
tion of his resignation from
the Office. Consideration of
the Indian Reserve Forces
(Amendment) Bill, 1957 as
passed by Rajya Sabha.
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